CENTRAL ABMINISTRATIVE TRIBUNAL
BANGALORE BENCH,

Second Floor,

Comjercial Complex,
Indiranagar,
Bangalore-38.,
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AFPLICANTS:-Sri.C.R.Rangadhanaiah and Others
v/s

RESPONDENTS:« The Chairman,Railway Board and Others.

To.

1, Sri.K.Subba Rao,Advocate,No.27,Chandrashekar Complex,
Ist Main Road, Ist Floor,Gandhinagar,Bangalore=9.

2. Sri.K.Bhaskaran,Advocate,No.40/2083,Elamkulam Road,
Kaloor,Kochi=-682017.

3o Sri.P.Shivan Pillai,Advocste,Grass House,Monestary Road,
Marikkamuri, Kochi-682011.

4, Sri.Vijaynarayan,3-C ELDORADO,112,Nungambakkem High Road,
Madras-600 G34.

5 Chairman,Railway Board,Rail Bhavan,New Delhi.

o The Secretary,Ministry of Railway,Reil Bhaven,New Delhi.

1. The Beneral Manager,Southern Railways, Park Town,Madras=-3.

8. The Chief Personnel Officer,Southern Railways,Fark Town,
Madras-2. '

g, The Divisional Railway Manager,Southern Railways,Mysore.

1C. The Senior Divisional Personnel Officer,Southern Railways,
Palghat,Kerecla. :

1i. The Divisional Personnel Officer,Southern Railways,
Madurai Division,Madurai.

12. The Divisional Superintendent,Southern Railways,
Divisional Office,Palghat,Keralsa.

13. The Divisional Railway Manager,Southern Railway,Bangalore.

14, Sri.K.R.D.Karanth,Advocate, ®2,Mangalanager,Sankey Road Cros

Bangalore-8a.

i5. Sri.A.N.Venugopala Gowda,Advocate,No.8/2,Upstairs,
R.V.Road,Opp:Bangalore Hospiteal,Bengalore-4.
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SUBJECT :~ Forwarding of copiég of the Orders passed by
the Central Administrative Tribunal,Bangalore.
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Please find enclosed herewith a copy of the ORDEA

\
{
{
\

e

Ipassed by this Tribunal in the| above mentioned applications

on 16th Day of December,1993,|for further necessary action.
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DEPUTY REG.‘LSTH/&R“})
JUDICIAL BRANCHES.
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_ CENTRAL ADMINISTRATIVE TR IBUNAL
| “BANGALORE BENCH

lO

.A,NOS, 395 t0.403/91,57/90,416/90,320/92,

29 8/92 377/92 and 44 to 80/93

THURSDAY, THIS THE 16TH DAY UF'DECEMEER,

SHRI JUSTICE V.S.MALIMATH

1993

ve.. CHAIRMAN(D)

SHRI JUSTICE P.K.SHYAMBUNDAR ee.o VICE CHAIRMAN(J)

CSHRI V. RAMBKR ISHNEN eeee MEMBER(R)

Sri C R”Rangadhamalah
$/0 Sri Rangeish,

aged about 68 yeers,
Retired Guard-A Specisal,
Chikkabidre,

‘Chikkanerayakanahalli Taluk.

Srl KoV Sreekantlah

S/0 Sri K.V, Subramanyalah

aged sbout 693 yesrs,

Retired Guard-k Speciel,
Ch-70,6th Maln,Sarasuathlpuram,
Nysorb 9,

Sri M.N.Nareyana Setty,
§/0 Sri K.Muniswamaish,
Retired Guard-R Specisal,
2003/2, Rajkamal Street
Mysore - 1

Sri B,J.Nagarajaiah,

S/0 Sri Jayapale Nayenar,
Retired CGusrd-P Speciel,
158, Shankaranegar,
J.B.Kavel, Bengelore-560 022

Sri K.Seshadri, $/0 Sri Krishna,
Bhatta, aged about 69 years,
Retired Guard-A Special,

92, Lakshmipurem, Arsikere.

Sri M. Channabasaualan,

- $/0 Sri Madeppa,zged -about 69 years

Retired Guard-f Special,
964, 9th Main Road, 6th Cross,
Prekashnag?r Bangclore - 21

Sri K.V.Srinivasachar,
S/0 Sri P.Venkatatremacher,
aged about 69 yeers,
Retired Guard-F Speciel, -

\?o 69, III Parallel Roed,

?Jayenrqar Extension,
Shimoga ~oun - 577 201

ceves Applicants‘

Contdo /-




10,

12,

13.

14,

11,

7

*5s 2'00

Sri Shivasuemy, S/o Sri T,
Durgechelam Pillei, eaged
sbout 69 yeers, Retired
Oriver-k Speclel, 44, II

- Main, Medes Block, Neuw

Bamboo Bazar, Mysore-21
SriLJ.NoPharOah, S/O Sri wtpg
Pharoah, Retired @river-R °
Speciel, 2355, I Main, II
Cross, K.G«Koppal, Chamasrcia-
-puram, Mysore, S

Sri'R.J.Mahedevan,

8/o0 R,Jeyarem,

aged ebout 67 ysears,

Guard 'h' Special (Retired)
residing at No,157, IVth Cross,
Nagappa Block, Srirempuram,
Bangalore -~ 560 021

SrilR,Shiveiah

" Retired Buerd IA® Speciel,

and residing et No.1153,
'Sri Renga', II Main Road,
S.N:Colony, Yeshwanthpur,

‘Bangalore - 560 022,

Sri Papanns,

S/O\NatheVadu,

aged about 63 years,

Oriver Passenger MR448,
Southern Reiluay,

Bangalpre City(Retired)
No.5/18, Backside of

Munisuara Temple,
Bhuveanesuarinagar, Magadi Road,
Bangalore ~ 23, ,

Sri 'Ghouse Mohidgen
§/o kzeen Mohideen,
aged ebout 63 years,
Driver Passenger MR 238,

Retired) C/o Noor Mohama€,
0.73/D, Reiluay Quarters,
-esuantﬂapur, Bangalore ~ 22.

Sri D.John Feter,

S/o Doraisuamy,

aged about 58 years,
Briver Goods MR 612,
Southern Railuay, |
Yeswenthapur (Retired)
No,62, III Cross, I Sfage,

Enuthern Railway,Bangalore City,
R

K{Lﬂklfpuram, Bangelore -' 21,

| MNo,57/90

Applicents 1 to 9 in
0efeNos.395 to 403/91

BRpplicant 40

in_U.Ao

Applicent 11 in O.A.

«+APPLICANTS

.o Contg /=
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15. Sri Manickam,:
S/o Laksmeneppe,
..aged about 60 years,
Driver Passenger MR 414,
Southern Railuey, Arsikere, ::
(Retired), "No. 286/k, ‘Bth Cross,
Bangalore - 580 l21. - :

16. Nareyana
8/o NyaanVadu,,
aged akout 72 years,
Shunter MR 278,
Bangglore City, Southszn Pajluay,
(Retired) No,53 C/o Nauwez btore,
12th Cross Magadi Roed, -
Bangalore - 23,

17, _Sri M+S.Susainathan,

5/o0 Marisvamy,

aged apout 62 yeors,

Drivet Passenger MR 475,
Southern Reiluey, Ya2lehanke,
(Retired)C/o P.h.Joseph,

45/h 01d Ralluway COuarters,
Yeswanthapur, Bangalere - 22,

1§, Sri Sideaieh, S/o Siddeleh Goude,
. aged 62 ygars, Diesel hssistant
MR 523, Southern Railuay
Ban09101 City, pﬂ*lfﬁd’
No.58, I Croas, 3rd Mein Road,
Ramachandrapuram, Bangalore - 21,

19. Sci Kedirvelu C Ry
S/o C.S.Ramalingam,.
aged about 58 years,
Goods Driver MR 624,
Scuthern Railway, Harihar,
(Retired), No.32/2, I Main Road,
I Cross, Dklipuram,
Bangelore - 21,

28, Sri Gulam Dastegir,
. S/o Md.Ghouse,
aged akout 69 -years,
Shunter-MR 597, Southern Railway,
Yesuanthapur (Retired) No.3,
Star Biilding, Dharge Mohalla,
.Doorvaninagery Gkd Macras Road,
' Bangalore - 560 l15.

21, Sri AUl Wahesd,

%l\ ~S/o Md.Haneef, aged 67 years,
\Bhuntep MR 539, Southern Reiluay,
\NEB ngalore. CantcnmenE(REtired)
“No.18%" #th Cross, L-B . ¢
Shastrinagal; Indiraneger,
Bangalore ~ 38,

VVI
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...Cont‘;/—
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22, Sri D.JOhnj .
8/o N.Dévid~§illai, _
aged about 66 yeers, .
Ageiatanthuard/ENT 1303, ' -
Southern Railuey, Bengalore A
{Retired), C/o Carpenter Supramany, .
12th Cross, Magedl Road,
Bangalors = 23y .-

23, S8ri Shaik Fekruddzen Eéamer, 4 g
' 5/0 Mohemmed Khasim Sexli, : )

aged about 63 years,

Railuay Guerw RA-Eh 5272,

Southern Railuway, Arsikere,

(Retired), Mendipet,

Rrsikere = 573 103,

" Hasean District,

24, Sr8 KuGeKrishnpamurthy,
‘S/O Ky Gu ﬁda’?'a,
age¢ about 60 years,
Guard YA' S$pl, EE 994,
Sputhern Rsiluay, Rrelkere,
(Retired), No.84, Yérromps Block,
Laxmipur, #rsikere = 573 103,

25. Sri D bgbﬁﬂthﬂ Ny, .
S/0 Emnaslappa, aged ebout 63
lgearS, “SSt, Guard EE 13“7’
outhern Rallury Bangalora City,
(Retirsd), No.29%, EU§, Sth Main,
Kemgeri Satelllte Toun,
Bangalore = $0.

2%y Sri NuVsknanda Rao,
. S/o NyVenkowms Rao,
"aged about59 years,
Fireman R~ MR 549
Southern Reailuay, éhimoga Toun,
(Retired) No.12%, 17 Cross,
¢ . Behind S ®.0ffice, Ashoknager,
"~ Shimoga Touwn.

27« Sri MJMani, |
'S/o Mottel, aged adout
§2. ysars, shunter MR-€72,
Southern Railuay, .
Balyappanahalli{Retired),
Ramaswamypalya, MeS.Nagar,
Kemmenehalll Main Road, -
. Bangalore = 33 - E

2%, Sri M.Uaxman, $/o Murugesh, R
. aged about 63 years,y S |
Driver Goods MR 410, -
‘Southern Railuay, '
Yeswarthaepur (Retired),
305223 I Cross, Bhasyamnagsar, _
rirahpuram, Bangalore ~ 21, o +oAPPLICANTS

q\h @‘Cuntdm/~



29,

‘oif 5 'Y

Sr* R-meiah, :

5/o0 Venketaremeneppe,

eged sbout 63 years,

Priver Passenger MR 721,
Southern Reilway, Shimoga Toun,

Retired, No,209/41, Reckemma

30,

31.

32,

33.

Building, Mein Road,
Yeswanthapur, Bangalore-22,

ari Syed kbbas,

S/0 Syed Bastagir,

aged aebout 69 yeers,

Southern Railuvay, Bangelowrs City,
(Retired), No,41, I Cross,

Il Main, batharayanapura;

(Near Syhrémya Maasjid),
Bangalote -~ 26;

Sri Aydul Rehim,

S/o Md.Bakshi,

aged abcut 62 yesrs,

Shunter MR 349, Southerrn Ralluay,
Bangaiore City (Retirec),
No.22/-, 11-h Cross,

- Hoshalll Mein Road,

34,

S
Py
o -
¥

s

3
4

N

Patharayahapura
Bahgalore -~ 2€.

Sri K.M.Pavooni,

S/0 K.U.Matheu,

aged about 66 veers,

Driver Goods MR 701,

Southern Railuway, Yeswenthapur,
(Retired), No,5%7, 7th Cross,
KeN.Extension, Yeswanthepur,
Bangalore « 22,

Sri 8,Gaengadharaiah,
S/0 B.Stiddaish,

- aged about 62 years; °

Guard R=Spl, E©MT 428,
Southern Reilway, Arsikere,
(Retired), Nc.Vasantha Nilaya,
near Sedana Talkles, Behind
Fump House, Arsiksre,

Sri G.Remasyemy,
5*/01 F.?G;O\lixhdal‘aju 14

-aged "ebgut\{4 years,

‘Mail GuégdﬁkﬂT | ~

Southern Réiany, Bangalare City,
Ret&regg) ,? "Nc ,264/‘0‘ elivny Qtrs
16),58eythern Railuey, Bangelore-23.

747,

%, - Sri A,Kumaren, 5/o T.hmbu,

wf“féngiEbGU& 59 yeers, Mail Guerd

1?687ﬁ5.ﬂailuay, Bangalore Tity,

(Retire¢), No.1C4, 6th Meln,

1I Cross, Shenkarnager, Yesuenthaour P.0.

(\/Bangalore - 22,

« « JAPP| IGANTS
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364

37,

38,

3§;W

40, |

41,

*(/\

‘Sri-ﬂ;Nagaraj, ‘ s

| §/o Hussain Sal

* §/0 Mupiswemy Naldu,

aged alqut 60 years, -

| Driver Goods MR 436, | -
' Southern Reiluay, Bangelorse ﬁity,
|

(Retired),_No.SO;‘Kothandaramapuram,
Veiyalikeval, 12-A Crose,

Bangalore ~ 3. ;

Sri G,.Gopel,

S/o Gesngen,
Rged esiout 4@ yeacs,
Driver Googs'MR 593,
Southern Reiluay, Yeswanthepur,
(Retired), C/o G,Chekrevarthy,
No.42/D, Railuay Qtrs,
Baiyeppanzhalll,
Bengalore - 38,

Sri Khudus,

aged ebout 6k years,
Briver Fass2ngsr MR 112,
Southern Reiluay, Bangslcre City,
(Retires), No¢,4E9, 1Cth Cress,
Mathikere Main Road, '
Yeswanthapur, 2argalore-22.

Sri Meyanna, |
S/o Mayanna Gowda, '
aged ekout 71 years, ‘

- Shunter MR 254,

Southern Reilway, Bangalore City,
(Retired), No.40, 7th Cross,
Gayathrinegar, S-irampuram,
Bangalore-21,

Sri Gurusiddeien, S,

S/o Siddapna, '
aged. about 68 ‘vewurs,
Driver Passenger MR 393,
Southern Railuay, Shimoga Toun,
(Retired), Attr Guddekaval
Hosur Javagal Fost, Arsikere
Taluk, Hassan District,

Sri Mohamed Hussain,

§/o0 Mohamed Budensab,

aged about 6€ yesrs,
Shunter MR s¢1, -

douthern Reilwav, Hariher,
(Retired), Emeravethi Poct,
Herihar Taluk, Harihaer.
Sri T.Duggen,

S8/o Rk .E Duggan,

aged zbout 65 years,
Driver Passenger MR 37,
Southern Railuay, Bangelore City

...Contd./— ’
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‘residlng at :Munikalappe Gaxdan,
Ramaswamy Palayeam, -
Khemmanehalli Mein Rdad,

2nd Cross, Bengalore-33.

43, -Sri John- Ross, S/0 Noeh,
aged sbout 62 years,
Driver Passenger MR 359,
Southern Reiluey, Bangalors C*ty,
(Retired), No.,BED, HMT lav~ut,
-behind ChoudeSUari Temple,
Mathikere, Sengelore-54.

44, Sri E Hussey, S/o Willlas Hussey,
eged about 64 yeers
BDriver Passenger, MR 193,
Southern Reiluey, Baﬂgaloro City,
(Retired), No,5, 7th Cross,
Suhedarpaiye, Yeswanthepur,
Bangalore-22, _

45, Sri B,Jayaram Singh,
"~ 8/o Narayan Singh,

- aged about 63 years,
Oriver Passenger MR €11,

"~ Southern Railluay, Shlmoga Town,
(Retired);, No, 1831 III Cross, ;
Rathan Singh - Lahe, Mandi Mchalla,

) Nysore - 570 021.

4‘. 51‘1 F'uruth; Pﬁu

- S$/0 Neelekanta Rao,

- aged mbout 64 years,

' Driver Passenger MR 422,
Southern Reailway, Bangalore City,
(Retired), No,23, I Main Roed,
Gundu Muneesuara’ Temple Street,
Matadhahalli, Bangelors-32,

47. Sri Mohamed Bashe,
_ S/0 Abdulla Sab, )
-aged about 67 yearq - B ' .
Shunter MR 423, Southern Ralluay,
Harihar,.(Retired) No.351,
II Cross, Gendhinagar,
,H%rxﬁ&§$ _
i T,
48, /SEi‘KiQFa S/o Govindan,
" aged ebbut ‘59 years, .
. Shugger MR ot ,
. alluey Bangalore ty, .
S (Reé"é"m@d)), b, 6/2, Sunderam Reddy,
a," Bu LB 1ng; ckside of Manohara Mi‘ls,

S 5“adij\‘yzﬂ, Bsngalore - 23,
S Tt

49. 4§ri .N trappa, S/o Mut happa,
aged about 72 years,
Driver Goods, Southern Railuvay,
- Yeswanthapur, (Retirec) ¢ s o« APPLICANTS
y « «Lontd, /"‘

<
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C/o Chaterine M,

Gnanaiyothi High School,

No.61/1, IV-N Block, ‘ , \
Rajejinager, ,

Bangalore - 10,

0. ‘Sri Rangaleh, ‘

’ S/o Rangasuamy, ‘ '
aged about 68 years, (-
Driver Passenger MR 16C,
Southern Reiluay, Bangalore Tity,
(Retired), No,27, Chic Beezier
Road Cross, Shivejinanar; ‘
Bangalore-51,

51. Sri Ethirajan, $/o R.Chamundi, . . -
' Waged about 65 years, . : =
Southern Railuay, lMysors
(Retired), Driver Pessenger, ‘
MR 378, No.1383, III Cross,
Kaki Road, Mandl Moheila,
!Mysore—21.

52. Sri R.Xevier, S/o S.&nthony, ‘
aged about G2 yesrs, |
Driver Passenger 'R 633,
. ‘Southern Railuay, Arsikere,
(Retired),Nc,52/2/, Behind |
St.Marrys Church, Arsike:e«iog.

53,  Sri Linga, $/c Karbaseppe,
‘aged about 67 yeers,
Shunter MR 253, ' ‘
Southern Relluway, Hariher, | ' g
(Retired),C/o Kurvethi Linge, . G
Bmravathi Post, Herihar. |

54, 3ri Revanappa, ‘ ‘
S/o Siddeppa, aged about EJ years,
Fireman First ML 1129, h
Southern Railway, raviha-,
| (Retired), C/o Revanappe,
Challageri, Mallikarjuna Extension,
Amravathi Post, Hariha-,

55, | Sri A.Ethieraj, g

w S/o Rbbaiah Sunder Ra’, :

- aged about 73 years, ‘
Driver Mail MR 5, , :
Southern Railway, Bangalors City, 4
(Retired), C/o t£,Sridher, o A

\ No.343, Rallway Ltrs, fms) . ‘ g
Bangalore - 23, ‘ ~ ¢

56. Smt,Kamale Bai Piroji Rac Keule,
B/0 late Plroji? Reogrehicien,
‘ gqeid about .5iyears,
Dpiobe. Padsenger MR 433,
Southern Rafluay, Rrsikere, ‘ '
w/uNo,ZZZ, C1d Rms Roed, Arsikere., . .+« APPLICANTS®

‘ : o «s Contd./-
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57. Hwt R-himabi,
W,/ Zate C.Fazalur Rahaman, , ‘ :
aged about 45 years,- ‘ «
Shunter MR 592,
Southern Raiany, Yeswanthepur,
No.11, 4th Cross, Behind Yeremma
Kalyan Mantap, Mohankumar Nagar, B
Yesuenthapur, Bangalcra-~22, ‘
53, Smt,Sharadamma,
W/o lete S.Ganeshan, -
aged atocut 52 years, Shuntap MRS5S,
Southern Railuay, \usw~rt*dpur,'
No.5, I Cross, Mohaﬂ/ums“nguar,
Yesuanthapur, Bangelore-22,

59. 3mt, Sufia Khatun,
W/o lete Rnuar,

aged about 53 years,
Dissel Asst., MR
Southern Reilway, Banqalore City,
C/O N Arumai, ND.*D”!/P KN E‘(u“c,
5th Cross, Yesua"thoerq
Bangalore~22.

€0, Smt, Kenakamma.
W/o late A,Subramany,
aged ebout 4¥ years,
DieagplAsst, MR 521
Southern Reiluay, éangalore City,
84+/C, I floor, MG Rly,Cclcny,
Bengalore~23.

61, Sri Shanthakumar,
S§/o0 late Knandesraju,
aged about 25 years,
Oriver Passenger, MR 358,
Southern Railway, Frsikere,
Fmbedkar nagar, Holenarsipur,
Hasan Dist,

62. Smt.Devamma,
W/o late B.M.Venkatesh,
aged about 47 years,
Diesel Asst, MR.1266,
Southern Railway, Bangalore City,
No. 91/8 Rziluay Qtrs.,
Near Running Room,
Bangalore=- 23N
: N 2
63. ‘Smt Gdgalakshmi
;7 "W/o 1ate“R Srirengappa,
: ? naged about 53 years,
wy >Briver goods, MR 474,
- “Southérn Railuay, No,13,
“7th Cross, 6th Block, v ‘
Rajejinegar, Bangalore - 10, «sa RAPPLICANTS,

\&/ ‘ ..Contd./-
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64, ©Smt,Helen
W/o lete &.kwTristrem, ' N
eged about 50 years, ‘
Site No,17, Petel Hanumaieh's Flat,’
Jalahalli Post, BangeloTe-13. |

65, Sri D,Ramemurthy, - <+ Rpplicents in S1.No.12 it
S/o Doraisuamy, : | to 66 in 0.Ah.No,320/92 s
aged about 60 years, 5
Driver Goods MR- 735, , :
Yesuanthapur, No.375, 7ti C.ose,
III Mein Road, Cokui dGtage~I,-
‘Mattikere Layout,& Poet,
Bangalore-54, | |

66, 'Sril Abdul Rahim Knhan,
aged about 60 yeers, ‘
Briver Goceds MR 514,
No.43, Kavika lLayoat,
Mysore Rcad, Bengeicre-Z€. |

t7 Sri Setht Reo,S ‘
' S/0 late S.N.grikantaiah,

aged akout €3 years, A
Priver Goods fIR 783, w
S.Railuay, Bengaicre
(Retiredg, No.1362, 5th Main.Road,
IInd Stuge, E-Bicck,
Rajajinagar, Bangalore-560 010,

68. 3ri R.F.Henderson;

§/o late F.d.Henderson,
aged about 60 years,
Briver Goods MR §03, S,Railuay,
Bengalore (Retired), No,31,
Pempanager, Yesuentﬁapur,
Bangalore-22,

65.

Sri Bheemaizh,

S/o Chennalah,

aged ebout 68 years,
‘Driver Passenger MR 80,
S.Railuay, Mysore Division,
(Retired{, F.F.Colony, near
' New Reiluasy Ealcry,
Shimoga Touwn,

Sri Shiva, S/o Venkatasuamy,

aged~about 64 years, .

Shunter MR 307, S.Meiluay

| Mysore Division, (Retiied}
No,172, R.h.Colony, neax
New Railway Colony,

' Shimoga Town - 57Y 201,

78,

71. Sri Mohamad kbbas,

' 8/o Khalander Khasim,
aged about 62 ycars,
Driver Meil, MR 426, ‘ wae RPPLICANTS

. .maccntd./-
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72,

73, -

74,

75,

76,

174

78,
%~ S/o Ce.BeRangappa,

.....

Tee 11w

S.Relluay, Rrsikere Division,"

(Retired Gopal- Singh QUarters,
-BuaH, Road ﬂrsikere.

Sri E Natarajen,
S/o Ekambaxam-K,

- aged about 62 yesars,

Briver Mail MR 429,

S.Railuay, hrsikere Divisiun,
Retiredy No.291, Kumer-~r
Nilayam, Ressan Road,
krsikere - 573 143,

Sri Suhramany ‘

$/o Uthandi, aged about_ 56 years
Driver Passengur S.Reilusy,
Frsikers DlJiSlon(Rctired) :

C/o hnthony, 15/B, ReianV Quarfers,
hr51kere.- . .

Sri R Purushotham, 4

S/o 8.Ramechandra Neidu,

aged about 63 years,

Driver Passengar MR 715,

- §,Railuay, Arolkore Bivision,

(Retired » C/o R.Shaskar,
No.128/8, HUBCO Colony,

. BHadrEVuth{ - ‘:'77 3'JL.

Sri M Eeter,
S/o V.Anthony,
aged about 64 years,

Driver Mail MR,.139,

S,Reilua irsikere Div1sion,
?et1red§ I Cross, Hessan Roed,
Upgér Line Rrsikere,-

Sri Kanakaraj,

/o0 V. ﬁnthony, Major,

Brlver Passenger MR 106,
S.,Railuay, Arsikere 2ivision,

.(Retired¥C/o R.Anthony,
Crane Driver, No,4, Railuay QUarters,.

Arsikere,

Sri Bheemsen,

§/0 H.Mahadev, :

aged aWout 62 years,

Drivét Passenger MR 59,
S.nallWQ,;\ﬁrsikfre Dlv1siun,
(Retiredy)y Wuthilamme Temple Road,
5th CrOSS)’ROad Near Water Tank,
5henthina@ar, Doddaba]lapjr.

Sri.R. Lakshminarayane,

.aged about 6% years, MR
“Retired Driver, 'P1/442

ve. APPLICANTS,




79,

80,

81.

82,

83,

84.

85,

.Upperline, Hassan Roeac. ‘

. Vo 12 wu
No 1.26, Rttimaramﬁa Tmele Street,
Coftonpeti Bangalofe~53.

Srl N. Channeppa, . ‘
S/o Nazresimheish,

aged. ehout 66 years, :
Driver Goods MR 574, : w
S.,Railuey, Arsikers Divisnon

'QPetired ARdfihaill v41lace,

Infront of Railuay Statlorn,
Sulekroe Poot Avs*kelo HED R

‘bi K. Suhramaniycm, -
S/o Kettamari, |
aged ahkout 59Ayears,

Shunter MR 801,

S.,Railvay, krslkerec Djviclien,
(Retiredg IIT Croes,

5rsikere 573 103,

Sfi Jani, 8/o R.Kheder, | - A ,
aged about 62 years, i
Driver Mal’ Mh 102 u Hr;}dgv, -

Ersikere Division{ ‘pt' red), ‘

Thollur P.0., Thiruthalli, '

Brsiker '

Sri M.Velayudam, ‘
S/o Muthan,

aged ahout 61 years, :

Shunter MR 507, S.Reiluzym ‘
krsikers Division (Retired),
No.2/2, Sriramapurem, III Cross,
Hassan Road, Rrsikere.

eri G, Indre Singh, ‘

S/o B.Gopal Singh,
eged about 66 years,
Oriver Mail MR,101, S.Railvey,
krsikere Div1sion ‘
No,194/R, Railuay Quarters,
Frsikere. |
Sri N.Krishnaiah, $/c¢ k.Muniya, : .
aged about 66 years '
Driver Passenger MR 408, ‘ .
Southern Railuay, Fr81kern Divlclow.,
(?etired) C/o MoK Mancher
No.49/h, Railueay Quc;terq,
ﬁr51kere. _
Sri Kempa, S/o Muniyanpa,
aged about 63 years
Shunter MR 248, S,Railua -
Birur Dlvi51on, (Re tiredg
Bellary Camp, Negr Plaque—hmme Tenple,
Birur, | , .« APPLICANTS
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6€., Sr4 Kenchi, S/o-Varedaish,
eged about 64 yeers,
Briver Passenger MR 108,
S.Reilvay, Arsikere DlViBiOh,
(Retired), No.221, 9th Cyross,
Right Sime Hassan Road,
hrsikere.,

B7. Sri P.Narayanasuamy,
S/o Ponnusuamy, aged sbuit 0 yeers
Driver Passenger Mi 439,
S,Mailucy, Herihsr Divisanr,
 (Retired), Hessan Read Uasuwn Line,
krsikers, :

‘\18. Sri C,Sueminsthan, S/o Thirceopos),

.aged ahout 58 years,
-Shunter MR 804, S5;Reiluay,
fArsikere Divislon (Ferired)
.Hassan Road, Dour line,

" hrsikere,

- 89, Sri Rame, S/o Beilary Nartayaceppa,

aged ebout 66 years,

Oriver Pessenge:, M. 148,
S,Reituey, ChBckjejur Divisicnh,
(Retjged), Bellary Camp,

Near Dlagua Emmo Temple, Birur,

90, Sri Fazel Ali Balg,
S/0 Mirzaen Baig,
" aged about 66 years,
Driver Passenger MR 382,
§,Railuay, Shimoga Bivision,
(?etired ~Tenk Mohalle, -
‘6th Cross, Shimoga Town -~ 577 2014

91, Sri ‘Bheena Naik,
S/o0 Hanuma Naik,
aged about 68 years,
Driver Pgssanger ik 363,
‘5,Railuay, Rrsikere Division,
(Retiredg C/o Rtd, P.Basavanne Gouda,
Badavana h veragere P.Cs,
Davanagere-3,

. V,Babu, S§/o Venkatappe,

92, - agedma out 51 years,
_ShuntefR 630, S.Rellvay,

& hrsikere iy181on,(?cti-‘")
(“C/o Govindaswanmy, hx..:nlclpb¢
éPre§1den¥* ReM.Road, Kadiirt,

wamgggll‘l‘,lr District.

&
\izj\ Sr %@burdUn khen, S/o Thangavelu,

,senoer MR 252,
( etired¥,

Bangalore Bity,
N #id Byappanahalli, Bangalore-3.

No,.103/3, Ist Lross,

»0 o RPPLICANTS,
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97.

98,

99.

100.
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Sri K.Sudramany,

/o Kumesrasueamy,

aged ewout 62 yecars,

Shunter MR 779,

S,Railuay, Bangalore City,
(Retired), No.23/5, 12th Cross,
Megadi Road, Bengelote=23, ‘

Sri J.Daniel, §/c Joseph,
aged about 62 years,

»:8hunter MR 577, S.Rellucy,

Bangalcre City (Retired),
No.5/1, 'E' Strect, 10fr frnee,
Magadi Road, Bangaloro-23,

Sri Amdul Khaleel,

8/6 Shaik Rahzim,

aged sbout 68 years,
Driver Pessenger MR 216,
S.Railvay, Bancgalnrs City,

(Retired), No,19, 1&tii'Cross lew

Magadi Rowed, Bangalore-23,

Sri M.Venuoopel, S/o Mari,

aged about 63 vesTs,

Driver Passenger M 815,
S,Railuay, Bangealore City,
(Retired%, No.12/K, I NMain Toead,
3rd Cross, Henumenthapuram,
Srirampuram, bespgalore-21

Sri Sheik Ameer,

S/o0 Md,Salar,

aged about 66 years,

Driver. Passenger MRt 470,
S,Railuay, Bangalore City,
(Retired), No.786, 6th Crcss,
Rnnepalya, Bangalore - 30,

Gange Hanuma, S/o Gangathudu,
aged about 66 years,

Driver Mail MR 31,-
S$.Railuay, Bangslore City,
(Retiredgt No.4/4, 1II Cross,
Dayananganagar, Srirampurem,
Bangalore-22,

Sri Basheer hhmed,

5/o0 Azeem Mohideen,

aged sbout 672 years,

Shunter MR 221, S.Reilusy,
Bangelore City, (Retirecd)
No.3, SBM Colony,
Brindavanaregar, 5th Cross,
Methikere P.0., Bangalore-54,

«.. APPLICANTS,
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Sri L.Nenjaieh,

8/0 Lingaieah,

aged about 62 ears,

Oriver Goods MR 698,

S.Reiluay, YeSUanthapur Division,
(Retlred m C/o M.Rrumel,

No.1075/8, K.N. Extension, 54h Cross,
Yesuwenthapur, Bengalore-27,

Sri K.Dasappa, $/o Krisnninpa,
eoed ahnist 66 years,
Driver SA', MR 377,
»Reiluay, Yesuenthapu: Yiluisicn,
ZPetired t/o P.Ananda,
B.EXport 6th Meir, Indist-iel
Sub-Urb Peenya, Bengelore-5¢ti,

Sri A;Dohnto, t‘/C) B.D.Anto.
aged about 64 years;

Briver Passenger MR 2417,
S.Reilway, Bengelors Tit
(Retired,, No.1098, Fica
I1I Cross, Yesuanthapu

Bangalora-22,

Yy
line,

./

Sri Syeﬂ Hemeed,
S/o Gulam Jiiani
aged sbcut 65 ycers,

Shunter MR 759, 3§, Railuey,

Retired), C/o P.TeStores,
p.to Railudy Stetion, ”
eswanthapur, Bangalure~2:

{eSUanth ur DlVlslon

Sri k,Yesudas, S/o A.Arokyaswanmy,
aged about 65 years

Briver Pessenger, MR 10,
S.Railway, Bangelore City,
Retired), No.267, 4th SqUare,
urphy Toun/Hoysglanagar,

Ulsoor Pe0., Bangelcore-~5635 008,

Sri M,Veera Raghaven,

5/o Munisuemy, aged about 66 years, .

Driver Passenger MR 50%,

S.Railua Bangalore City,
(Retired¥ No.1%, Brindevennasgar,
_Extension, Near 80 feet Road,

,’fNathlkere PoC., Bdnchorb—.u.

»Sri.K Subraman*yam,

5/0 G.Kenni, esged about €5 years,
Driver Pass nger MR 3U4,

S8%Railua % Banoalore Cit

,
(?e&ired y C/o Nataraj, No.’Q/R,
RaiIUay Quarters, chuonthapur,
Bangalore-22,

y
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1192,

11,

S
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148,

(Retired
" No.139/H, Railuay Querters, ‘

| | X 16 X

Sri M.Nageraj, ‘ " ‘
&/o L«Murugesh,

aged about 62 yeers,

Driver Passcnger MR 428, ‘
S.Reiluey, Bangelore City
(netired¥ No.33/2, New No 114/2,
Oth Mein Roed Srirame puram, |
?angalore-21.

Sri M.Munisvemy, S/o Murugzen,
aged akcut 62 vaars, ‘
Oriver Passengor MR- Ebe,
Southern Railway, Jengeliore Licy,
(Retired), No, Q/L I Main, |

I Cross, Hanumantnapurum
Sriramepurem, Bengelono- %4,

Sri h Frulnethen, ‘
s/o A h“okyasuamv
aged about €5 years,
Oriver Pgssenqer Mt &U 5, ‘
3.Railvay, Bangalcre City,

x C o James,

Yesuahthaour, Bannelore~27,

Sri TR Krishnamurthy, ‘

%/0 Telokyveswany Pil
aged about 63 yeers,

}

"Shunter MR 642, & Ralluév,

Yesuanthapur(netired)

6th flat, 4th Cross,
Mohankumernegar, Tesuanhthupul Fale,
Nafhikere, Bangalaore,

Sri H,Honnaish,
§/0 Marigouwda,
aged about 61 yeers,
Briver Goocds MR 610,
5.Rgiluay, YesucnthepuL
Retiredeo II fialn Roed,
3rd Cross, B K Neger,
Yesuanthapur, Bangalore-ZZ"

Sri N ﬁrumai,
S/o Mannersuamy,
aged about 62 years,

'Drlver Passenger MR 682,

5 .Reiluay, Bengaloxro uit
(Retired No.1075/8,

KN Exten31on. Sth Crg;s,

Yesuanthpur, Bangalorz-22,

Sri N,Doreisuamy, ‘

$/o0 V, Narasimhulu Naidu,

Jged about 75 years,

Shunter MR 213, S,Rgiluay, i

Bangalore Contonment(ﬂeti“eu)

No.52-H/R, Lakshminarayenzpura,

Srirempurem, Bangalora-21, | cos AppsIsﬁNTS-
«Lontd, /-
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116,

117,
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811 KiHanume1ak,

8/0 Thimmareyeppa,

eged asbout 66 yeers,

Oriver, Mail MR 33,

S.Raeiluay, Bangelote Ciky, +--",
(Retiredy, No,8238/FL.N,Colony,
Rekrkbhdnarfain Roed, Yesuanthepur,
Bangalore - 22,

12 /

- Sri Mathew, S/o Krishnan,

aged about 63 vesrs,

Oriver Goods MR 66M,
S.Railuay, Yesuvanthspur,
(Retired), No,11, II Mein,
III Cross, B.K.Nagar,
Yesuanthapur, Bengelorc-%22,

Sri R,Perumal,

/o0 S.Arumugam,

aged sbout 64 years,

Shunter MR 447,

S.Railvay, Yesuanthepur,
(Retired), No.65/G,

Reilwey Quaricrs, Yesuanthszpur,

" Bangsalore-22,

118,

11e,

120,

Sri Shanmugem, _

S/o J.Subramanye Midaliar,

aged zbout 63 years,

Driver Passengar, MR 772,

Bangaliore City, S.Reiluay. ,
(Retired), No,5B6/1, 5th Main.
Basavanagar, Vibuthipuram ixtension,
Bangalore - 37,

kbdul Gaffoor,

8/0 Ballary kbdul Khader,
aged ebout 62 years,
Driver Passenger, MR 387,
3,Railway, Shimoge Toun,

No.105, 6th Cross, Applicants in S1.No.
Basavanagudi, Shimoga Town - 577 201, 6$Pt00319 in 0.A,No,

Sri B.R.Thyegarajan, 298/92.
S/o knentharaju Pilley,

aged about 73 years, -

Oriver Mail, $,Railway

¢ Bangalore City, C/o 5.§.R.Dasan,agsidinq at
N6 ;29 ,~83d No,5¢, CKC Sarcen, )

|

s ‘-.V"\
(A
\::
\/

LalnaGHAC
"Bangaloxre. 60 027,
g k!

Oy,

h@fs ROad,
& b N

sEnthony,)
s/ A‘%%f‘ai !
aget . g uti?@ yzars =
Sh @gf Miz. 343, S.Railuays,
B: gaigréf ty, G/o Phillip Moses,

0J1T8ABY Railuay Quartecs
Chiciadft, Chitradurgs Disivict. ... APPLIZANTS,
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125,

126,

127,

128,

129,
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Rangaieh,

S/o Thirumelleiah,
aged ebout 59 years,
Shunter, S,Railvey,
Shimoga Touwn,

'Hosghalli, Amruthur,

Hobli, Holsgunda Post,
Kumigel Tealuk, Tumkur District,

'K.Raju, 5/o Kuppan,

aged ebott 51 yeers,

First Fireman ML 1141,
S5,Railuey, Bangeloze Cirty
C/o Station Master,
Nayandahalli Railuwesy St=tinn,
Bangelore-39,

L.fheFleury, 3/0 J.L.Fleury,
aged about 5§ years,

Mail Driver MR 583,
S.Railuay, Hariher,

No.16, Rameiah Laynut,
St.Thomas Toun Post,
Khammanehaili, Bangalore-g4,

Nega, S/o Siddeppa,

aged ebout 68 years,
Shunter MR 252, S,Rzilluay,
Chicjajuv, AKorehara Colony,
Chicjejur-577 523,

Veradaraj, $/o Kuppusuemy,
aged about A2 yezrs,
Briver Passenger MR 495,
S,Railuey, Bangalore City,
No.24/15, 12th Cross,
Magadl Road, Bangalore-23,

Smt,Pepamma,

aqged mbout 51 yeers,
M?o‘late S,Nage,

Briver Passenger MR 133,
8.Railvay, Arsikere,
8ehind S{.Narrys Church,
Frsikere-573 103,

K«R¢Seetharamaiah,

S$/c K.Ramasuamy Shastri,

aged about 73 years,

Shunter MR 587, S,Reilueay,

Mysore, No.921, Rsoka Easteruss-35,
Hallethkerei, Mvsore,

K.Srinivasalu, 53/o V.Kzishpasuaomy,
aged about 62 years,

Driver Goods MR 747, S.Railuay,
‘Byepenahalli, No.B8, lst Street,
Markhem Road, Cross,

Rshoknagar, Bangalorz-Z2,

.+, RPPLICANTS
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130, = Smt,Noreen Fletcher,
aged about 62 years,
' M?o late V, Fletchenr,
Nail Driver’ S.Railway,
Bangelore City, No,8,
Daukar Road, 9th Mein,
Mathikere, Bangelore-560 054,

131, Smt,Lekshmamma,

- aged sbout 42 years,
@/o late K,Siddeieh,
Driver Gonds, S.Railuay,
Harihar, C/o S.,Revanna,
Pointsman Subramarya Rowud,
Relluay Station, Nettana Fos:,
Puthur Teluk, South Karara,

132, Smt,Shanthamne,
aged ebout 43 years,
M/o late Thippasuamy,
.First Firemen ML %247,
S.Reiluay, Chicjequr,
-Jenatha Colony, Hosernaqcore,
Chicjajur-577 523,

133. Smt.S.R.Susila Bai,

' eged about 54 years,
W?o late S,Rema Rao,
Diesel Acsistant MR 723,
S.Railuay, Yesuanthapur,
C/o S.Ravi, Ne.73/3,
Reiluay Quarters, Yeswanthapur,
Bangelore-22,

134, Sat.8harademms,
aged about 53 yeers,
b/p /Yate R,Remoo,
D¥iver Goods MR 456,
§,Railuay, Mysore,
No.2065, kkbar Road,
Mandi Mohalla, Mysore,

135s Smt,.Kanthamma,
eged about 51 yesrs,
W/o late RajemaniCkam,
Driver Goods MR, S.Railuay,
Arsikere, No,90%12,
LﬁEHa‘Naik, Quarter,
- H?ssgneﬁbﬁ@, Rrsikere,

sy N |
136}ffKempaiaR;'§fo Rangaiah,
. | ‘aged ebout 68 years,
Driver Passsnger MR 107,
.+  S.Raillay, Chicjejur,
Y v N Simganahalli, Singanahali) Post,
AN Gubbi Taluk, Tumkur District, " ees

\x

* Y
Y

gt AN
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“h.Shiveppe Rao,

S/0 H.knentha Reo,

aged ebout 63 years,

Criver Passenger MR 47€,

S.Reilway, krsikere,

No.4S96, Bunng Mentap,

'8! Layout, Shivarathri Eswzranasgar,
Mysore, '

Smt.Cebble Rezoric,

aged ebout 44 veers,

uao lete P,Rezoric,

Driver Passenger Y1 461,
S.,Railway, Bangalore City,
No.932/3, Opp.Kiren Builaing,
2nd Mein, 5th Crosse,
K.N.Extensicn, Yesuanthepur,
Bangaliore-22,

~Smt.B.S.Susheelamme,

nged about 50 years,

M?q late B.Shenkar,

Driver Goods MR 492,
S$.Reiluay, hrsikere, y
C/o V.S.Laxmi Ramana, No.,32/C,
Railuey Quartcrs, Arsikere,

Smt.S,5¢creswathamma,

aged about 58 years,

M?o lete A.i.Srinivasa Rao,
Driver Goods Mt 773,

S.Reiluvay, Yeswanthapur, :
Bangelore. No.794/h, Sth Croes,
KyNyExtension, Triveni Road,
Yesugpthapur, Bangelore-22.

§mt ®.Hansabal,

égéé about 55 years,

/o late G.R.Srinivasamurthy,
Goods Driver MR 740,

S.Railuay, Frsikere, No,73/d,
New Railway Quarters,
Yeswanthapur, Bangalore-22,

Smt.P.Savithri,

aqed about 52 years,
U?o late P.M.Panduranga,
Driver Goods MR 712,
S,Railuay, Yesuanthapur,
Bangalore-22, :

Smt.Mestan 81,

aged about 60 veetvs,

W?o lzte Mohamed Sheriff,

Driver Passenger MR 419,
S,Reiluay, Shimoga Toun, ,

Near Anjaneya Temple, Hassan Road,
Rrsikere.

. oo APPLICANTS
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Sri Presed Kiren,

eged sbout 24 years,

5?0 late Govindaswany,
Shunter MR 386, S.ilailvey,
Arsikere, C/o griniVasan,
Railuay Ticket Collector,
Neer Reiluey Under Bridge,
Hassen Road, Arsikere,

Smt.Rachel B'Monte

aged about 58 ysars,
U‘?O late h.RD MCEtE,
Oriver Mail MR 2%,
$,Railvay, Bangalcro,

" No.220, VST Road,

Opp.Banasuadi Rai;uay Btetion,
Bangalore~84,

Smt,Nishajen,

aged about 58 y=zars,
U?o'late Syed Abdul FAreuz,
kssistent Guerd, £,Reilvay,
Bangelore City,

C/o Syed Chouse Fasha,
No,304/1, Reiiuay Qusrterc,
MeGo Colcny, Bangalcre-27,

Smt,Asiyajan,
ed gbout 60 years,
U?o late Tajpeeran
Passerﬂel Driver MR
S.Railuvay, Mysore.
R.V, LeyOJi esnadript
Bengalore-ZO

-'1 = e
3]

Smt.hknnamary,

aged ebout 43 years,

u?o late kh.Chendran,

Shunter MR 369, S.Railuay,
Bangalore Cantonnent,

Mutheamma Garden (Chinnappe Gerde:
Munireddypalya, Bengalore,

Smt.,Jyothilakshmi,

ed about S50 years,
U?o late Chinnavenkate Remeneppea,
sel Resistant MR 567,

ostman, I Cross,
_ Hessan Roed,

= ) '
a éﬁgm‘s ingh S.ke -
% S.fejeneyaram Tivrs,

A NOJ8¢ "S.Railway,

Esikere, Hosamane 4th Croqa,

y ,» Sh ma'dac

y, Rrsikere, Gfo Jeyappe,

«+s APPLICANTS
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1540

155,

157,

ve 22 o,

KeMadurai,

S(o Kalu NdudaliYar,
pged ebout %5 years,
Goods Driver, MR 680,
5‘7q41uay, Shimoga Tnun

Shimooe Toun—577 201.

HeS.Sathya A ”raYana )
540 H.Srinivasalsah,-

eged ebout 63 yeors, *
Shunter MR 797,

Bangalore City S Rol1ugv
NO 17, RamakriShnaiah Sfrse+
Seshadripuram,

Bangelors-560 020,

Kousaly8 Bei,

ed 52 ears,

U?o late K.Keroji Reg,
Driver Goods MR 63,
S. hysora,
No .68
Réllua Duart°r',
Yadavagiri Poet,
Mysore-ZOo

Pramila bei,

ed about 50 years,
N?D late J,Sathyanszrayara,
Shunter MR 748,
Bangelore City, S.Railuay,
No,3, Beeradevaru Gudi,
Ranasinghpet, 4th Cross,
Bangaiope City. :

amrunnisa, :

ed about 43 years,
U?o late Yusuff Sherlff
Shunter MR 835, S.mallway,
Bangelore Cantonment No.S99,
C/o Sajjad Sheriff,
Jadidesnagar, 3rd Cross
D.J.Halll, Bangalore-45.

B N Nagaraja Rao

3/0 BaNeMoorthy Rao

First Fireman ML 1525

S ﬁalany, Mysore, No.11z
Kaneskagiri, Nunicipal Favm Road,
Uidyaranyapuram,

Nyéore—570 nos,

&rokya Mary,

ed ebout 60 years,
&?o late M.Chinnaswamy,
Driver Passenger MR 82,
S RellWay, krsikere

R, +hLolony, Neer Railuay Statiun;

ese RPPLICANTS
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162,

167,

164,

‘Church,

Residing at v 7'~23 *e
No.452/79, Pushpagiri,
Belvethagrams, -
Mysore-570 015.

V.h.Selvarangam,

S/o V.B.Rppeiah Mudelier, °
eged akout 53 years,
Driver Pessenger MR 483
S.Reilwey, Bangelore City,
No.63, Pillenna Garden,
111 Stege, Raillway Laycur,
Bangalore-560 L45,

F.Arokya Dess, -

S/o M.Francis (late)

aged sbout 24 yeers,

Driver Passanger MR 234,
S.Railvay, Hariher, I Cross,
01d Arlapur, Guthoor Post,
Harihar - 577 603,

M.Sundare,

aged about 55 ymars, y,
W?o late G.Ethirajulu Naidt, |
Driver Passerger MR 90
S,Raiivey, Bangelcre City,
No.208, RBH Lolony, Whitefield Roead,
Madheyepura Peet,

Bangalore-560 046

i§3r°jas

aqed about 54 years,

'M?o late B Rrumugeni,

First Fireman, S.,Reiluay,
Bangelore City, No.U/41,
Selvanagar,. Okalipuram,
Srirempuram P.0,, Bangalore-21,

Shanthamma,

.aged ebout 60 years,
’N?

o lete Sunder Cabdji, -
Driver Boods MR 705,
S,Railvay, Harlher,

No.79, Cld Arlapur,
Harihar.

Anthonlamme

W/o late B.Sandisgo,
hunter MR 805, S.Railuay,
Rrsikere, Merian Ville,

:?ed about 55 years,

_ Behind St.Merry's Churech,

Rrsikere,

Philomina, :

"aged sbout 57 yeers,

wao late C.Anthony, i
Shunter MR 537, SvﬁafIUayél
Lrsikere, Behind St.lMerry®s.
irsikerc.

APPLICANTS.
Contd./-
R .
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166,

16%

168.

169,

170,

171.
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Sallath Mary,

aged ebout 58 ysars,

W/o late Arokya Suamy,
Shunter MR 219,
S,Railuay, Hariher,

C/o Thomes, TXR's Office,
S,teiluey, Birur,

|

P.Dhanelexmi, :

aged about 49 years;

W?O late P,Munisvamy,

Driver Gsonds MR 683,

S,Reilvay, Hariher,

B/c late Sunder Galiaji.
No.79, 01d hrlapur,

Harihar,

Kamakshiamma,

aged about 58 y=ars,

U?o late Chokkalingam,
Shunter MR 227, 3,Raiiuvsy,
Yesuwanthapur, ko.éB,

[
.l.

Selvanager, Behind Gevi Talkics,

Srirempuren, Bangalcre-21,

E Fletcher,

570 R.Fletcher,

aged about 62 years,
Driver Passengan MR 361,
S.Railuvay, Mysore,
No.58/59, Kennedy Nest,
Pushpagiri, Mysore,

|

Razia Khanum, .
aged about 28 years,
U?D late hbdul Hameed,
Shunter MR, S.Railuay,
Rrsikere, £/o md.Abbas,
Gopal Singh Quarters,
BeH4Road, Arsikere.

Wazbdol Jan,

‘aged -about 49 years

M?o late Ahmed Baig,
Shunter /R 521, S,Railvay,
Bangalore City, C/n Afroze
No.99, 3rd Cross Road,
Iedidas Nagar, D.J.Halli,
Bangalore=45,

‘K V.Surappa,
s/

o Venkatanareyenczppe,
aged about 72 years,
Passenger Guard EM3 887,
S.Railway, Hassan, Na.Bi3,
9th Main, 4th Block, '

 Jayanagar, Bangalcre=1i,

Béi@,

PP APPLEF)NTS
.n.Contd./»'
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172, R Srlnivasan,'

S/o Rameswamy,
eged about 64 years,

Driver Goods MR 755,
S,lailway, Bangalore Cilty,
No.62, III Cross,
Ke N.Extension, Yz swanthepur,
Bangalore - 22,

173, S.R.Sarasuathi,

' ed about 50 yeurs,
M?o late S.Rajagrpala Fec.
Briver Goods Mi 737,
Yeswanthapur, S,Reiluay,
No,28, Anajana Nilaya,
II Mein Road, H.K.Nagar,
YBBUanthapur, Banga-oru 2724

174. Farida Banu

: agad about %5 years,
W/o late Syed Nisser
Diesel Assistant ML 1247,
S.Railuey, Arsikere, Yc,20C7,
Asoka W3st Cross-20,
Mysore,

175, C.N.Sareeranga, '
8/o0 C.Narasimhachar,

' aged abtout 59 yeers
Rssistant Guarc EMT 726,
S.,Railuay, Prsikesrez.
No.46/2, W16 RMS Road,
Rrsikere.

176. E.Chandra Bei,
aqged about 54 years,
U?o late Y.Ekambaram,
Driver Goods MR 379,
S.Railvay, Yeswanthapur,
No.4371, 3rd Cross,
13th Main, Subramanyanacer,
Bangalore=21.

177, Philomine,
aged about 58 yeasrs,
u3o lete T.Frokyasuary,
Driver Mail MR 18,
S,Railway, Bangalore City,
,,No.21 Hanumantheppe Road,
7 Kammanahall;,\ﬂam~SUemy Hb1Va,
Bangalcre 33..

q n

178%‘. a’m K.Penkajs, . i
ﬂ ¢ aged about 56 years,

30 late K.Krishna Iyenhgay,
assenger Guard EMB 371,
S Railway, Bangalore Ci+y,
No,1562, Milk Centre, : -
% Vidyaranyapuram, Mysnce-37C 008, ++» APPLICANTS,

¥y .chtd./""
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179, B.Jayamme,
aged ebout 57 years.,
W?O lete N,Basavarsaj,
Driver Passenger MR 73,
S.,Railuay, Arsikere,
C/o 8.Vasanthskumar,
“‘No,6/C, Reiluay Quarters,
Near Children's Park,
Bangarpet.

180.,‘Zailunnisa,

'lagecd ebout €0 vewrs,

V?o Syed Yaseem (lnt&),
Driver Goods MR 430,
S,Railway, Mysore, No.2599,
'5th Cross, Mousa Diver Khanz finan,
Mandi Mchalle, Mysore. |

131, ‘R.Rahimal Knan,
g ‘5/0 Imen*Khan,
'aged skout 69 years,
Shunter Mt 300,
S.Railuay, Harihar,
No, 452, T Crosse, Gancdhinsger,
Harihar, ‘

182, Prapullakshi,

‘a ed about 81 years,

‘M?o latz Christopher Andreus,
Driver CGoods, MR 570,
a.lalluay, Mysure (SKLD),
No.94/B, [oco Colony,

Reilway Quarters, Yalavaciil Fusi,
Mysore-20,

-1830‘ Gayatri Shanmugem,

' aged ebout 38 years,

U?o late S,Shanmugam,
Briver Passenger M} 205,
S.Railuvey, Mysore,
N0.91,‘VR6'RaiIUay Quarters, |
Mysore-20.,

184, | N.Narayanaswamy,
1 S/o Narasappe,
aged about 62 years |
Shunter MR 440, S,Railuvay, |-
Yesuanthapur, No.5/6/47,
Lexmipurem, Near Railuey Staticon,
Hindupur, ‘

185. N.Nohixuddin Khai,

/o M,Abdul Nakikhan,
aged about 63 years;
Guard Passenger ENT 461,
S,Reiluay, Mysore, No,2244,
Sawday Roed, Laskhker Mohalla, :
/ Neene Bazaar, Mysore, | voo RPPLICANTS

..Contd./-
¢
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186, Victor,

' Anplicants in S1,No,120 tw
§/c Joseph pplic «No,
eged about’67 years, %RE fgi/ggplicants in
Shunter MR 315, oM 27 R

S.Railuey, Bengalore City,
C/O F.C.Nathan, NO.Z,
Muktha Gerden,

Spur Tank Road, Chetpet,
Madras - 600 031,

187, K.K.Rajarathaam,
S/oK.k. Raghavan,
retired Briver 'B! Grede,
Staff No,P,5521,
“"Rajeneesh™m Shoranur.

188, K.Velwu, S/o Unneri,
. Retired Guard 'B' Grade,
S.No, 6314, Devaki Sacanem,
- Nedungathoor, Shorarias -~ 1.

- 439, K.Kesavan, S/o Kgﬂthy

’ Retired Cusrd
S§i.No,6066

- 84enthi 3havan,
Veloor.

190, P.Paramaswaran Neir,
S/o Krishnan Neir,

Retired Guerd %" Speciel Gracde,
S.No,5077, Pedinchare Chonel Hous2,

Shoranur—1‘

191, VeCoeSankunni Neir,
' S/o Achuthen Nair,
Retired Guard "A"
Special Gmers, S,No.6172,
Rzikkara Houss, Kavaleppara,
Shoranur,

192. P.Sundaresan,
S$/o Kunhikoran,
Retired Driver ®g"
S.No,P 6439,
5 Vanajas, a/73,.
:+ , W@pposite Providence High School,
. 2 . Gandhi Road, Callcut.
193»f§'.00rai 5émy‘pillai,
\$7/0 N.Arunchalem Pillai,
Retired Guard ‘*A"™ Grece,
S.No.10713, Gift House,
Manjakkad, Sheranur,.

Applicants in S1.Nu,
167 to 193 are
applicants in 0.k.44/93.

eos RPPLICANTS,
...Contd./-
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195,

187,

198,

199,

200,

201.
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R.Raman Neir, .

S/o K.Nerayanen Neir,

Retired Driver 'B' Staff, -
Ne.P 2314, 3
Raviyankandath House, S
Chuduvelathoer, Shcranur -~ 1.

E.K«Ramankutty Nair,

S/s Kanran Nair, .
Retired Guard Special Grsave,
5,Nc,5096, Mundenath Heuse,
Cheruthuruthy Fost, -
Trichur District.

R.Krishna Ngidu,
S/o Ramakunhen Nsidu,
Retired Driver '®!,

S.Ne.b 6445,

Nellisseréparambil Hausa,‘
Mudaliar Street,
Shoranur - 1.

L.Manikam Mudaly,

5/o0 C,Lakshmanan Mudaly,
Retired Driver 'T°

S.No.P 4026, Manickanivas,
M.G.Read, Shoranur-3.

T.VeSreeman Pillai,

S/e T.V.Ropan Pillai,
Retirea Oriver 'A' Grade,
S, Nny® 1794,

Sunil Vihar, Ganeshgiri,
Shoranur-1. :

E,Paramesuaran,

S/e P.N.Sghrasanams Iyer,
Retired 'A' Special Grace Guard,
S,N 1495, Devi Nivas,
Nedungetur, Shoranur-1,

T.Sankunny Nair, S/s M,Achuthan Nsir,
Retired Guard"A', S.Ne,.6459,
Padmalayam House, Paruthipra,

Sheranur,
C.Balakrishnan, Rpplicants in Sl.No.
S/o T.Sankaren Neair, 194 to 201 are

Retired Driver 'e’,

Staff No, P 5702,

Krishna Vihar, Vellatheel Nager,

P.0.Chexruthuruthy,

Trichur District. «es RAPPLICANTS
see o Ccnt&l/"

appli=ants in 0.R.45/93.
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203,

204,

206.

207.

208.
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(R ] 29 s

K.Gavirdan Kutty Nair,

S/n C.K.Achuthan Neir,

Retired Driver, Staft No.F.2833,

"AT Special Grade, Vedakkekonnanath
House, Chuduvalsthur, Shoranur - 679 121.

P.Ramankutty Nair,

S/o0 Z.K.Snenkarsn Ngir,
Retired Guard "A"
Special Grede, Staff No,
E 14671, Pullconni House,
Chuduvaliathuy Shoranur-..

P.Narayena Pillai,

s/o P.Krishnan, Retired
Driver WC%, Staff Na,P 3504,
Poovathingal House,
Kizhskathil, Panntnipra,
Shoranur-1.

S.Raman Neir, $/m Kriarnan eir,
Retired Criver “CW,

Staff Ne,P 7065:, Sramiical ncuze,
Chennthunmezthi Past,

Trichur Distrizt.

V.Nsrayanan Ezhuthachan,

S/ DyVelu Ezhathachen;

Retired. Lece Shunter,

S,Ne3y P 8117, Devasamperambil Houee,
Mannanur Post, via navelapalae

K.Chellan, $/o T,Karuppan,
Retired Driver “C%, S,NeiV3,
Muthukurssi, Kunnath Housse,
Genaeshgiri Pust, Shoranur,

K.P.Gopalan, S/e K.Narayanan Nembiar,
Retired Guard "BWm S.No., 7525,
“leela Sadan®,

Reilwey Booking Ofiice Road,
Shoranur.

“¥.M.Kesavan, S/e- Perugan,
‘i I.F.Man '8!,
10026,

: o lo's 10C
o A hé‘% mwecathil House,
Do $ 2 Gha ﬁkpdém” Shoranur.
N N - / \ f’ e . g < \\%\’
. . ‘ - . > - x\.;l‘
! 410, % Migankaerangrayanan,
§ \ gy o AL s
Pk 3@y Covindgn Nair Ko,
LEIREN Retired Driver WA® Sreciel,
Cov N 4 No, P 41, 'Rama Nivas',

&, Manjaked,

oy Sherafur-1. |  APPLICANTS.

- ree

woe CDntdo/‘
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212,

213,

214,

215,

216,

218.

219,

220,

se 30 4o

K.hchuthan Nair,

8/o Kchuthan Neir,:

Retired Loce Shunter,

%, No, B 6054, Kadambet House,
Mundamukam Amsom,

Post Ganashgiri,

Shoranur-3,

C.Manimuthu, S/o0 Chambake
Mudaliar, Retired DOriver
&.No,P 7492, Nambznthodi rcuse,
No,179, Mudaliar Street,
Shoranur=1.

L] E!i ,

KePoGovindankutty,:

Since deceased by lLegal Rep:iesgntativs;
Smt,.Sulochana Amma, HeNn,5/781%),

Nambaen Thodi, Mucdaliar Street,
Shoranur-1,

E.Balasubramanis Meron,

S/o0 Madhava Reo, Retired,

Driver "B" Grade, 3.Kn. V' 6,

"Geetha Nivas', Ponnemsngalam House,
Shoranur,

K,Sankaran, %/c Madhavan K.,

Retired, DOriver "“A%, S.No,F,4505,
Kayanathuthedi House, Kallippadam P.O.
Shoranur - 2.

V.KoVelukutty, &/a Kelu Nair K.,
Retired Driver K%, $,No,9730,
Karthika, Kanalappara,

Shoranur.

M,Velu, /0 Velu,
'Retired Driver "B" Grade,
Staff No, P 7936,
Naikankunnathu Veedu,
Kovalppara P.0.

P.P.Velukkutty, $/o Snanku,

Retired Driver "B", |

%, No., P 7192, Padincharvettil House,
Karakkad, P.0.Kavslappare,

P.T.Ouseph, S/n Thomen, Retired.,
Guard “B"™ Grade, 9.No, 9431,
Yayyappilly House, Vappalassery P.0.,

' Angamali, Ernakulam.

P.Krishnan, $/o0 Imbichyadi,
Retired, Driver "“&"“ Grade,
3,Noc, P 5730, Krishnaghar,
Nedungathur, Shoranur-679 127%,

51.Nos, 207 te
216 are applicants
in O.b,46/93.

«oeoRPPLICANTS

o oCODtd./-

¢




221,
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223, .

224,

225,

226,

227,

228,

° 31 s

M.Chendukunhan,

S/o0 M.Imbichikutty

Retired-, Driver A

Special Grade, S.Nn.F 2897,
Pilassery House, P.B.Vengeri,
Via Calicut.,

M.P.Kesavan Nair,

S/o P.K.Chendu Nair, Retired.,
Fireman "B%, S.No.9461, _
Chemmanassery Padinhara Heuvss,
Kotteool P.0,, Calicut,

P.K.Ramapanicker,

S/o Chamy Penicker,
Retired,, Eurpad “A™ Grade,
S,Ne.8284, Navaratna,
P.0.Kunniampturam,
Ottepalam=4,

K.Balakrishna Menon,

5/e P,Madhave Menon,

Retired Driver 'A!

Special Greade, Staff No,P 2437, 3
Kecandathil Heuse,; ssrancdathlil 'ane,
Trichur - 1.

M.P.Chinnan Mennn,

S/s P.Sankunny Yernen,
Retired Guard 'R!

Specizl Grade, 5.No,9333;
Rlongat Ushas, P«0.Pulakea,
Viz.Chelakara, Trichur.

M.P.Gopale Pishareti, _
S/s C.P.Raghave Pisharcti,
Retired Guard Special Grede,
Pasrnima Manjakkad,
Shpranur-679 121.

C.Chandrasekharan,

S/0 M.K.Mennn, |
Retired, Special Grade Guerd,
S.Ne.7618, "“Gekul®,

Rshak Nagar, Kambonl Roed,
Ryyanthele, Trichur-3.

VsMoAqul Kadir,
5/a V.M.Mchamed Heji,

_Retired, Guerd AT Speciui urade,

| 1v5,Ne39826, 20/163, “Thrupaini®,
4 - .7 TPesthol, Trichur. '
’ . TOANY

< 1T

RN
;?yﬁhaékaran,-s/o 0.S5.Paran,
etirec Goods Guard, S.#s,b 1930,

0

\ :
ot a‘ﬂﬁtﬁyampureth House, P.0.

({ﬁﬁaoikanéhery,,Via. Trichur,

Pin-680 007.

—

S1.Ne.217 to 223 are

anplicants in 0.R.47/93,

S1,No.224 to 229 are
epplicants in 0.K.48/93,

.. RAPPLICANTS
.. C.ntdo -
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230, P.Nareyanan,
S/o Sankarsn, Retired,
Special CGrade Guerd,
S,Ne.EE 86, “Ushas",
Rayaroth Patamb, P.0.Paral,
Tellicherry-670 671,

231, Vel .Sankaran Nair,
S/o T,Nareyanan Neir,
Retired ., Guard 'A' Spectal,
S.N0.12746, hshirvad, Deval,
P.0.Koothuparamhe,
Pin-670 643,

232, C.H.Balen Nembiar,
5/0 Kunhikrishnen AdicdI P,
Retired Guard, ‘&' "i..7
S,No,997, Usha Bhavan,:
P,0.Kottayampoil, Via., tTellicherry.

233, M,Padmanabhan Nair,
S/o R.V.Krishna Mencn, Retired,,
Driver 'A! Special, S.he. P 5754,
Davi Nivas, Kottara*thumpars,
P.0.Azhikode, LCepnanore.

234, - K.K.Susheels, W/e Late
U2C.Pnandan, Retired,, Drniver ‘o,
S Ne,2635, “Apand® Viher, Ylavil,
Kannur - 670 008.

235, M,Narayani, /0o Late K.P.harayenan
Nair, Retired., Guarc 'C',
S .Noy 1903, Madathil House,
P.0Chirakkel, Cannanore- 670 011,

236, K.Kunhamboe, $/n PAppu, Retired.,
Shunter 'B', S.Ne.P.5331%,
Packkadam House,

P.0.Trikkripur, Kezharged.

237. K.M.Vanajekshy, W/o Late C.H.Gepalan,
Retired fGuard tat special,
S$.Nn39498, Chettiyam Veettil,
Near Railuay B Cabin, Badagars.

238, A.K.John, S/e AsJ.Kurian, 8$1.Nu,230 te 238 are
Retired., Guard 'R, applicants in 0.k.49/93,
S.No,9683, Ariyathu Peranbil '
House, Pallem.P.0.,

Kottaysm - 7.

239, R.Merappan, 5/e Rama Gawndan,
Retired Dgiver, 'C' ~
Staff No. P.2718, EB-118 G,
‘Railuay Csleny P.0.,
~Erode - 638 002, «.. APPLICANTS,

» .».Contd./—

[
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241,

242,
243,

244,

245,

246,

247,

248,

NV
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K.C, hallappan,

S/0 S.Chinneppe Geunder,
Retired Driver A Spscial,
S,Ne., F 2946, Door IT o4,
Parvathi Krishnan Street,
Koellem Palayeam,

Ereds - 2.

P.Karuppannan, S$/o Prngic Guwrder, -
Retired,, Driver 'A',

S.ho, P 3583,

Korakattu Vala81l

Door Ko.5229/A 14 CaausTy Rad.,
Erode-"7,

M.Kandasemy, S/e Mgrap g counden,
Retired Driver 'C', S.No.P 24109,
9%4:3¢¢, BEYN Roed, trede-ﬁ38 002

o Muthusary, S/o0 Paleni Goender,
Retlred Driver'C', S.:#s.P 37GE,
Raghavands Nagsr, Erede-?.

A.Ramasamyy S/o Aya- Gnuhnan§
Retired. Bramter'PB', 5,Nu, 2555,
Pudhupalayam, Joor 246,“
klampalayam P.0., Erode-8,

$,Kandasamy, S/o Sengadan,

Retired Driver 'C!,

Staff No,P 4103, Ragsvana1dar

Nsgar, Door No. PAB 18, Lavery R.S.,
Erode-7.

C.Kumarasamy, S/o Chellappa Gounder,
Retlred., Fireman 'B', S.No.P 7885,
Door No, PPI 283, Pudupalcyam,
Allampala'am Post, Erode-8g,

Tede Peerakhan, /0 T.JeJamalluthsen,
Retired,, Driver ‘b7,

S.No, V,38, D.No,.94, Ralluay Colony,
Post, Erode.

Velappa Gounder, K,
S/o Kolanda Gounder‘
Retired Shunter 'B

RS 0
376 P& ehi Goundan

EQK\\ {gg%ﬁred.s Shunter ‘B'
5 7>\ < No EAAOéA, Door No. 191,

Pudﬂbalayam Akkarkam,
Rlampalayam P«0s, Zroce-E,

... RPPLICANTS.
. ..Corltd./-
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251,

252

253.

254,

255,

256,

257,
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A, Nallasamy,

S/o &2 Gounder,

Qe,;.d ., Driver 'B',
S.No., PT3 10237,

D.No,ZBD, Puthupalayam,

ARlampalayam P.0O.,

Erode-C.

N,Kaliannan,

5/0 Nellapounder )
Retired. Diesel Acskstant
5.No. P 4011, Sastri Negai,
D.Nu,55, Near Warer fani,
Erode 638 002.

K.Ramasamy,

S/o Kalianns Goundan,
Retired, Shunter ‘B',
S.No.P 3958, D.No.BZ,
Bdappalli R.S%. Pest,

Cavery, Erede-7.

P.Sengeda Gounder,

S/o Palani Gounder,
Retired,, Shunter B,

S,No, P 4429, D,Ne,55,
Sdapalli Ui;lage
Pappapalayam, Cavery R.S.,
Erpde -7

P.Muthusamy,

S/o Pzrzni Gourdern,
Retiredy Shunter 'B',
S.Np,P 500, Pucdhupel anm,
DoNo.263, Agraharam,
Alampalayam P.0., Erode-8,

V.Sengodan,

5/o Velappa Gounder,

Retired, Shunter!B!,

S.Na.5133, D. Ne.2/60,

Dttapalli Pilleyer Vo11 StreeL.
Cavery, Ercde-?.

K.Chinnappan,

5/e Komera Samy Geunder,
Retired,, Driver 'CT,
S.Ns,P 3531, hvakathu,
Cavery P. 0., Colony Roed,
Eroae-7.

P,Venkkatachlam,

S/e Peruma Gounder
Retired., Shunter ipt
S.Ne, P 4097, = 1/11
Karuthuveli Thottam,
Odappalli, Eavery RS,

'Ernde-7.

... RPPLICANTS.
. ‘;Fontd./-
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259,

260,

261,

262,

263.

264,
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N.Velappan,

S$/o Nalla Geunder,
Retired,, Shunter 'Bf,
S.No, D 2647,
D,Ne,1/20, Odapalli,
Cavery R.é., Erode-7,

T.P.Govindan,

S/o P.Kunhambu,
Retired Guard Special
Grade, Staff No.11159,
Prasanne Nives, P.0.,
Chirekkel, "

Cannanore - 670 011,

K.Sreedhsaran,
S/0 B.Achuthan,
S.Nn, P,3180

'Thenai House‘

Opp., Reilusy Station,
Chirakkal pcoo ’
Cannanore,

M.Bslgkrishnan,

S/o NamBikutty,
Retired., Guard-!A!,
S.No, 15870,
Manfkketh House,
Cood Shed Reac,
Tellicherry,

P.K«Raman Nair,

S/0 P.Kurhambu Nair
Retired,, Driver tal Special
Gredo, S.Ne, P 6446,
Kavinchalil, P.0.,
Rzhikode, C%®nnanore-670 009,

V.M.Karthiyani Amma,
W/o Late K.P.Janardhanan Nair

. Retired., Special Grade Guard,

S.No.9650, Ashok Bhavan,
Thamesrakuzhi, Maleppurem,
Pin-676 5065,

K.Govindan,
S$/o K.Aruvan, Retired.,

" Driver 'A'; Preeths Bhavan,

Kelladathode, P.O0.Alavil,

. Cannenore. -

¢ : |
. v C.Kunhikannan, $/o Raman,

265,

s Retired.; Guard, S.Ns.i554,
“Azhathu Veetil House,

P.0.Kedamboor II Ward,
Via, Etakkat, Pin-670 567,

v

$1,Nu.239 to 258 are
applicants in 0.,k450/93,

APPLICANTS.
se s Contd./-

¢
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267.

268,

269.

2790,

272,

273,

. Retired,,

e 0 36 .' 

N,Vesu, S/o Rampothy‘
Retired,, Shunter

S.No. P 5024, |
Kottiyath House,
P.0.Muzheppilenged,

Pin- 670 663, Cannanore.

P.K.Kannan Neir,

S/a Rppu Nair, Retlred.,
Shunter 'BY, S.Nc.P.77%4,
Varkulathu Vayil,

Near Akliyatih Temple,
P.O0.Azhikcde,
Cannanore-670 009,

P.?,Rohini, W/o Late K. Chendt,
Retired Shunter g,

S.,Na, P 7173,

_Chambakachalil House,
rv0Muzhapilanged,

Cannenors District.

*"C.K.Chandan,

5/0 Bmbadi, Retired Shunter'B',
S, Nc,P.8223 Kanavi House,
Ekkchi P.0,Pel iode,

Via., Trlkkarlpur, Kazharged,

f..Narayeni, W/c Late h.Krishnen,
§hunter, S.No.P 7420,

Machirnurem Houszs,

P.0. Cheruvathur, Kazeargod,

| P.M. Hymavath
271, |

Yy
Ule Late B\, hee*chs‘rqurhx 1y,
Retired Tri.-- A Special, Guard,
S.No.8R%9, Sresudlehy ¢
KR&L Gbuﬁafﬂﬁrlayﬂigh~80h001,

“ond v~ Cannanore.

T.P.Leslavathy Ammn,
U/o Late P.V.Kesavan Nambiar,

- Retired, Driver A Special,

S.Me.4654, Kesava Nivas,
Near Elayapsor Temple,
P.0.Mundaysd, Cannanora.

V.<.Balekrishnan,

$/o V.Demoderan, Retized.,
Driver 'A'!' Speciei,
S.No,-P 4361, -

8/9, Reshmi, "$.N.Nagar, °
P.O Thottada, Cannenore~"7

'S1.No.259 tn 268 are

applicants in 0.AR.51/73,

L}

. APPLICANTS.
...Contd./-




274,

275,

276.

277,

278,

273,

~

v.‘K“\O “ ,\ L

.,‘% )

1K:ki\/

"!;' ~ ,(‘fn',..if"‘

X’}

g

P.M.Sreenivasan,

S/o P.Govinden, Retired.,
Guard Special Grade,
5.No.12054, 'Smrithi',

Post Vengeri, Mathoth Paramba,
Calicut.

P.Krishnan,

5/o K.Perumal Naidu

Retired., Driver tph Snzcizl,
S.No.P 4360, 3/275,

Opp. Spares Lend,
Vadakkanchery,

Trichur-680 528,

A,Bhaskaran, S$/o 8ppu,
Retired.,, Diiver 'C' Grede,
S,No. P 4301,

hyyanatu Parambu House,
Ayyesppankavu Road,
Kochi-18,

K.Chryikutty Kannoli,

S$/o Kandan, Retired.,

Driver 'C', S.Ne., P 9430,
Kannoli House, Kacheri Amsom,
Desom, P.0.Calicut-673 011,

C.Madhavi, W/e Late
C.K.Krishnan, Retired.,

Driver 'C', S.Ne,P. 3737,
Krishna Nivas, PRoolayil Feremba,
P.0.Kallayi, Calicut-673 UGa.

T.Kesavan Neir,

S/s N,Govindan Neir,
Retired., Guard ‘'8!,
S.Ne.4956, Santha Sadan,
Chuduvalathur, :
Sheranur-678 121,

M.Elias Aron Raj,

S/a S.Mariadess,

Retired A Special Driver,
S.No, P 3702, ED 196 E,
Railway Colony P.O.,
Erode - 638 002,

C.Rasappa Govindan,

S/o Ci:Chinnappan, Retired,
Shunter, S;No. P 3631,
414 A Railuay Colony P
Erode-2,

Loy

S1,No.269 to 279 are
applicants in 0.k.52/93.

ees APPLICANTS.
.,,Contd./- .



282,

283,

284,

285,

263,

287.

288,

289,

[ 3N ] 38 L AL

M,Kasimir Leuis,

$/0 K.Maria Louis,

Retired,, Guard A ESpecial,
S5.,No,%2119, Annedurai Street,
Nedar-Hedwy -, ‘
Erode-638 002,

K.Muthusamy, .5/e Kelancai
Gounder, Retired,, Guard ‘'GB',
S.No,12011, 12 Ramamcortny
Street, Kollampelayen,
Erode-6345§ 002,

K.Sundaresan,

S/o N.Kalyanesundara Mudalliar,
Driver A Grede, S.Ne, D 2677,
N®.48, Lenin Street, '
Erbde Railway CelonyPost,
ErOJe"Zn -
K.R.Lakshmanan,

S/o M.Rengasamy Kerar,
Retired., Uriver ‘A' Special)
Staff No,P 4467,

Morth Eda Street.

Bheema Nagar,
Tiruchirappally,

Pin—GZD;UD1.

K.Subramaniam,

$/o S,Xristnasamy, Retired..
Driver 'A'! Special Grade,
S.No, P 1788, 43, Lenin Street,
Railuay Cnlony Post,

Erode-638 002,

R,Sethuraman,
$/0 Rathinam, Retired,,

Driver 'R! Special,

S.No. P 2888,

Ilamathi Illam,

106, Bharathi Palayam,
Momleppalayem Pe.0.,
Erede-2,

M«Chinnappean,

5/w C.Moekken, Retired,,
Digeal Shunter,

S.Neo, P 7785, 7/B
Railuvay Colcny,

Erode-2,

MeMarappan,

S/s M.Mathan, Retired,
Oriver 'A!' Speciel,

S,Ny, ¥ 3779, 107,
Kemalegam, Barathy Palayam -
Street, Mulepalayam PJO.

*4 Erede-2,

L3

» APPLICANTS
o0 .C.Ogtda/"



</A\-

290,

291,

252,

293,

294,

295,

296,

297,

29¢, -

299,

o 39 ..

G.Semusl, S/e Gnanamuthu,
Retired.,, Oriver ‘A!
Special, S,No,P 3221,
403-C, Railuay Celony,
Erude~2, ,
A.Lingappan, S/o0 S.Gyyavoe,
Retired,, ﬁ Speciel
Driver, S,No.P. 1714, 19,
Kathukaren Street,

. Kallempalaysm, Erode-2,

Te9.Srinivasan,

$/o0 R,Suaminathan

Retired, Driver th Special
S.Ne.P 4339, 345 A, |
Railway Querters, Raiiway Coiony,
Erode-6368 002.

P.Namasivayam, S/@ M.N.Balarandam.
Retired., Driver 'A' Speciul,
S.Na, I 5511, L 1,

Housing Unit, Heriar Mager,
Erode-633 001., Tamilnadu,

KeM.Muniraj, S/¢ K.Munusuamy,
Retired.,, Diesel Assistant,
S.Ne.PT2 10212,
Manickkavssagar Sireet,
Sastri Nagar, :
Railway Celnny P.0,.
Erece-2,

L.Anthoni Suamy,

S/ Lourdu Suamy Pillai,
S.Ne. B 1419, 41/A
Railuay Coleny,
Erode-~-638 w02,

M.Buepethy, 8/¢ M.P.Mooka
Gounder, Retirecd, Driver

'8! Grade, S.Ns. P 93478,

17/F €1d Railuay Colony,.

Erede-2,

V.Balaraman, &/s Venkkatasuamy
Naidu, Retired, Driver !gB!
Grade, S.Me. F 9420, -
Reilway Celomy, Erede-2,

. e,
AP,Rangasusmy, 5/0 Perumal Naidu,
~Rétifred«-‘,_f)(riu@r 'B! Grade,
223,

S {New U Wo,.17/8

! Z}Namasivayaﬁ\ﬁﬁ&eet, éro(e-Q.
w5 s B, 1 - .

o I

A
S/¢ Suami Nathan,

:§{S.P i [ S1,Nc.280 ts 299 are/
¢ ‘Retirefy Drivet 'B' Grede, applicants in 0.M.53/93,
2.5 Ne&® 9593, Bocr 414/,

V “Erode-2.,

..o RPPLICANTS.
vosCoftd, /-



|
300,

301,

302,
303,
S04

335.,

306,

307.
308.

vV

' C.Kutty Nurayesnean,

“P.KsKeshy, 5/o P.K.Koshy,

oo 40 4,

P.Pangunni Menon,
S/o T.CuKeNair
Retired Guard 'R! Snecial,
S.Ne. 15200, "Feurnami®
Nangapna Nagar, P.0.
Olavakkot, Pin-678 002,

M. Krlshnan Neir,

S,/s Kunchu Nalr, Retired.
Dri;er A Special,

S.Na, P €444, Srishilam,
P.0.0lavakket.

V.Sreedharan Naii,

/o F.R.Krishne Pillet,
Retired, Guard A aperla1,
S.NL.15202, Thuruthel,
Aymanam P.0., Kettayep,

P.R.Rajan, S/o P.u.ﬂppu
Retlred Guard A apec‘qL, '
S.No.16144, Housz Ne,ut/508,
“Reshmi“ Nea; PeA.Tonleny,
Cochin-" l\

s/a V.C. Nerayanan Nair,
Retired, Guard A Specizl,
5.N0,7625; Chembra Heuyss,
Shoreanur -~ 67% 121,

Retired Guerd, S5.Nc, 1q°3q
Vazhakaleyil, Gngadikal Fe0d
Chengannur, Pin-689 122,

Kel o Kurian,

S/o K.P,Lonappen

Retired Guard K é pecial,
S.Ma, 15216, “Chandlri“
High School Road,
P«O<iFarappur, ulao TrlchuL
pin«%ﬁg 552,

N Ramakrishnan Nembidi,

S/p Chitcan Bhattathir Jpad

Retired. Guard A,

S.No,1404¢, "Karthika

Remauérmaeram, Trichu* ABO 631,
VN, Serwjeni,

W/O Late: ARengen, Rpt;red

Briver A Qpecial

S.No.F 4367, Sree Rangam,
| Pump Engine Road,
Flavakkat- 678 802,

L

Qe

APPLICANTS

ov.Contd,,/-

¢

\,




.....................
,,,,,,,,,,,,

i;‘_ 41 .4

: D'F M.Ramaohandren V
S/« CuB. Mannediar :Retired

Guard k,, S,Ne, 15210

Panikkath Houss,

'Kollengade Palghat - ET8 S06.

Cawa. Ve Nedhavan
370, 3/0 Ueluchem! Retired,,
Driver R Sp901al
Lo S.No, P 2193
ST Callath Pouse
St Kuthupabamba, Edatﬁara 2.0, ,
Palghat Pin-678 611,
bJ.Nos. 300 to 311 are

gaw- Kefle Kunhimohammed ' oon s
LARD 5/0 K.Moideen nbya » epplicents in

Retired, Guard. fC',
S.No, 6633, Cher.dath Huuse,
Kuttamassery, Aluaye-ce3 122,

42 R Narayanan,‘ﬁ/; B.Redaram,
* Retirsu Driver Guoﬂs,
5,Ne,PT3 10505, 1°0,
Jeevananrtham Street
Poonthureai: Réed, ~;3”8—L

<43, C.Kumarasamy, S/o Chinnappa
. Gounder Retired,, Drives
'g!, S, No. P 4206, D,.No.6o,
Sholap Pruvae, uuthanrs Puram,
Erode-:,

<13 T S.Remameorthy
* S/ TiK. Snndarajalu
Retired., Driver tat Spe01al
S.Ne.P 3540, 15, Sundaram
Street Erode-2

R.Abdul Jaffar,

315, S/o Abdul Kader Retiied,,
Driver, Geods, §.No v 44,
235 Kalyanasundaram Street,
Erede- 638 o2,

. S, Angamuthu,
316. 5/0 V.Sitha Nalcker‘
Retired., Driver 'B
S, N.. B 1365 D,No, 411 o,

/ ' .
gJSFrﬁ Sélvaraafv‘ e Velleirm,
337“~Ret1rea., Drl er 'AT

» i : gppg‘é@»}"‘;ﬁ\ ! S ssél drel"Dthe Nagar,
SR "y STOCe. ‘v APPLICANTS
1:9\ ‘C@s . e Cantd /"
NI
X Tee |
‘L:‘:T“'»-.__,_,,.r- ‘



| ‘ s 02 IQ‘

| K«Chinnapaiysn,
318. S/n knuman, Retired,, |

| Shunter 'B{,

S.No.k 7458, 76, L.G.G.S. |

' Colony, V.O0.C. étreet,

‘Vollampalayam, Ernde, |

M.Krishnen, S/o Munusamy, |
319, ‘Retired., éhuntar,

S.Ne, 10072, PTJ, 3.N3.413 0,

Railuey Colony, Ernda, |

‘R.Thiagarajan, |
320. |S/e Ramasuamy, Retired,,

Guard 'A' S,Ne,14332,

|Thangapattalaikarzr cale,

Fopnthurei Road,

Erede,

899, 'R.Chinnaiyen, '
S/ Rrumugam, Retiied.,
. 1

.212 to 321 are
Driver 'A% S,No. ? "1Ls
c

'élicauts in O.k.No.55/93
‘Er£dp.

ﬂ.subramanian, S/ ®.Prleni,
Retired Gusrd 'A!
Staff No,7448, 112. |
Vineyger Ksil Sireed,

Ssstri Nager, Erede-€38 002,
o ;

322,

R |

wan- 9.Kannimuthu, | |
S/v Subba Thevar, Retir=d.

Gusrd 'A'  S,No.16066, |

Sundarammal Illam, 11/8

KIII, Nanjappa Leynut, |

sulur, Ccimbatere-641 402,

R.Anganna Fillai,

S/e Rangaswamy Pillai, |
- Retired. Guard,

S.No. 15271, 20 Wertr Chinpe

Meriamman Koil Street,’ |

Karungalpalayem, Ernde-3,
Perryar District., |

\
e V,Mari, S/s Venkatesan, |

5+ Retired Guard, 5.No.12563,

No,ITI, "Thera Illam®, |
Kurikaranpalayam,
Mulapalayam Pest, \
Erode-<2, Periyer District.

324,

Kop V.lakshmanan, 3/¢ S. Vadivcliu,
* Retired Guard. 5.Nw,13755;
Bharathipalayam Street,
‘Kurikeran pelayam, . '
Mulapalayam Fost, Erode-2. A
\~ Periyer District. | cor ARPLICANTS.
es L0 o'/ =
\ | ’




ey ¥

P Y
T el e,

327,

328,
329,
330,
| 331l
332,

333,

- Retired !'A!

o T g . - o . c L e ag -
T AR T T L T e S et e By &

. 43 o

Ve K Shunmughasundaram,

S/0 k.S, Keruppanasamy,
Retired. y opecial grede Cuard,
S.No.3/7 35, 194 E,

Railuay Colony, Near Railuay
Cnlony Post Office, Erode,

V.KeUnni Nalr,

. 8/uv K.Raman Nair,
Retired., A5318tant ruar:*.

3
]

S.No.1902, Contchery St
E-ode.

R.Lakshmanan, S/¢ Famassiv,
épecinl Guara,

SoNﬂ 07213, D'NO'153’

Szstri Nagar, Sadayampnclayen

Road, Erede, - Z, '

V.Suamyeppah,

§/o G.Visuvasam, Retired,,
Guard, S.Ne, 14107,

5 Karuppanasuwamy Koil Iii
Surampatti Road, trode-
Periyar District,

R.Veeraraghsavan,

S/o V,Rema Jyer, Retired
Guard, 5,Nc.1523%, ¥c.9,
Tayumanava“ Street ’
Pundurei Resd, Erode—038 no2,

K.Ramalingam,

S/o V.Kandasamy, Retired.,
Driver '#', S.Ns, PTJ 10052,
Door Nc.16, East Pettakarr,
Street, Erode—GSB 002,

G.R.Samuel Raj

' S/o GoN Anandham Pillai,

Retired., Driver 'A' Special,

SiNe. P 2836, 23 A,

35/

rDriVEr

Pahchayat Union Street,
Manthepe, Podanur,
Coimbatere-23.

~Kade¢ Ali,
tSﬁﬂr%%per Batcha, Retired.,
Q'Wk Special,
S NO. .P 3»\26 168 f"a«n RQ:
Pndanur~26§ Temllr°du.
N. ﬁ{ﬁztnu} S/o Manjappe
G nder}QR‘tlred., Oriver 'A',
T, No, /876 95/11 Arthi'il: am,

uu§3$ \n%g%QQb', ‘Roaed, Pedanur-23,

prgnest ‘

I3 YRR UG ot LA BLLL S W s e

&' .Nu,322 to 332 are
applicants. in 0.R.56/93,

L4

.. APPLICANTS,
X ._tcontdc /"
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co 84 L.
S.Velusuemy Pillei,
s/°p.A, bankara1in?em Pillai,
Retired Driver 9,Ne, 6437,
D,Ne, 360, Selvapuram,

'North Perur, Main Read,
Coimbatere-641 526.3

336,

K.Rangasuwemy,
337 S/c Kuppuswamy Naidu.

° Retired,, Driver, Al
Specialy S.Ne.P 2464,
D.Ne.,24, Main Raad,
Podanur-23, Tamil ﬂeuL.

~ K,Ahamed Sheriff,
338. S/e A.Keder Batchs, Reiired,,
D-iver 'A!' Speciel,
S.Na,P 4341, Main Reed,
P,danur-zz, Tamil Nzdu.

339, §7”3€pp§ N aid S1,Na,333 to 339 are

. = Venkettaswamy Naidu, - te in 0., 57 a3,

- Retired Driver 'Bf, rpllcan /
SON&‘ F 3498, Bath qu 1 .

Street, Pedanur-z3,
Tamil Nadu.

K Pglanieppan,
. S/q Kuruppanna Gounder,
340, Retired., Bndwar 'A!,
© S,N. ® 4333, Na, R,
Vilangaftur, Kedachanallur,
Ervde - 10, .

M.Palaniappan,
341, S/e Marappa Geunde,

* - Retired., I Fireman 'B!',
SeNa, P 4382,
Vellaikattur,
Kedachanallur P.0.,
Thiruchengedu Taluk,

. M.Chellappan,
42, 9/c Marappa Gounder,
7 ©* Retired, Shuntern _
S, No.9454 ‘Alampalayan,
Palllpalayam, Erede-6.

A. Palanlappan, '

5/- ‘Athathappsa Gtuwdeﬂ
~ Retired,, Bhawter,

S,Ne..F:7465, Vn.aﬂd i,

Velankateor, ™ . : ~
V/KadachﬁnallUl, Erode 10 ZAPPLICANTSo

.-m.Contd./-

343,

[ 2
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346,

347,

~

P.Gurusamy, i .
S/P Palaniapps Gounder,f
Retired. Drivex 'A‘Y,
S,No. M 7160, Nn110&,

L G.UOS COlony
Kellempslayam, Eréde-~2,

344,

R.Kumarasemy, ‘
5/0 Ramasamy Gounder,
Retired,, Shunter Loco,
S.No.P 6315,
Gov1ndanoalayar,
Rlampalayam P.0.:

via., Erode.

345,

G.Samuel Durei Sany,
S/o Gnanadurai, -
Retired., Drlver““',
Spl. S.No, © 3101, 32
Upstair 4th Crcsq b oaG,
Peremasivapuram, !

v Sengodan,

s/o Ve lappa Gounder,
Retired.,, 5hunter/loco
S,No, F 3510, a"<at+Jr,
D.Me,54, Pulapalayam p.0.,
Kadachanur (Vitlage).

C.Nachimuthu,
5/0 Chellecps Goupdern,
Retired,, Shunter,

S.No.P 4384,

348,

Erode-6.

T.S.Alimoideen,

$/0 T.J.Shirfuddin
Retired., Driver 'Af',

Spl. S.No. P 3260,

47, T.J.Shirfuddin Street,
S5gstri Nagar,

Near Railuay Cslony,
Erode 2.

349,

L
“UNRamahkutty Neir,
35gﬂ S/o VUsNatayapen Nair,
i \(Retlred.,\Df%ﬁer 'f‘

£ 1 SeNo. P 2340 Pushoaleya.

g78 CO1.

o\M4R@Nb. yana Iyer,
/Guard 1A Spi.,
s.No, 10472, Ne.%/780,
Vidya, SlngAe Streed,-
0ld Kelpathy P,0.,°
Kalpathy, Palghet -

678 .-C03.

JlOdd]~J

Pnclapalavzm Fast
Kedachanallur, Palipalaysm,

1 €05,

S1.No 340 to 349.are
applicants in 0.A.58/83,

APPLICANTS

LI 8
*A% Contd. /-
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C.Ch Bthu, ) S.',O Rppﬁ‘!
- 'Retir=d,, Driver 'B',
3%2. &.ug, F 5287,
Kurungad House, :
Maruthe Toad, Pszlghat.

f. Krishnan, ‘

S/» A.Arumughan, Retired.,

%53, . Briver 'B', S.NB. p 9449,
Chungath Heuse, Kavilpad ‘
P.0., Palghat=17. |

F.Sukureren Neir,
254, - 9/0 P.Sankara Menon,

. Retired.,, fsst, Ges-d,
S.Ne.15394, Pslakkott Houss,
Thenur via. Porli,
Paflghat-678 616,

7.Govindan,

$/o P.Serkara Menon,

.~ Retired,, Guard B,

8 ,No.2024, Srivelsan, '
H.Ne,M,&/33, Indire Nagar, ‘
Kallepully, Palghst~5,

355,

R.Narayanan,
356, S/e¢ V.Raman, Retired., ‘
Driver 'A', S,Ne. P 5B47,
Chendriks Nilayam,
Korathodi,
- Kedukvankurnnan,
Palghat-678 005.

N.Velukutty,
357 S/p Narayanasuamyg
* Retired,, Driver 'ag',
S.Ne,PT3 10113, i
Fmbalaparambu, '
Near Madrassa,
Kavilpad, Palghat-17,

‘T.Uelayudhan,
- S/o Theethy, Retired.,
* Guard!C!', S5.Ne., 16223,
Bevi 8adan, Pottakulem,
| Kavilpad P.0., Palghat,

V,Viswanathan,

359, S/o Kubhna,, Retired.,
‘Loco-Shunter,
S.Mo. P 5184,
Vellenkad, Kzvilped,
Palghat~17. \

'V,Vasu, $/0 Velayudhan, : » o : ‘

1cn, Retired., Driver 'A', \
* S,Ne. P 3164, Chandrasoudhem,

ﬁ/ﬁTannissery. Palghat. e APELICRNTS. :

‘ ‘ eesa Cllﬂtd./:- _ ‘




0. 47 L8 ] :

361,

362.

763,

$7e Velayudhan,
Retired,, Driver 'B',
S.Ne. P 9888, Rahendre
Sedanem, Melepuram, - -
"1avekkct, Pin 679 002,
Palghat. i

T.V.Veleyudhan,
S/o P,Veeren, Recired,,
Guerd 'B', S.No.,68S5,

" Thurakad House, P.0.

Perungettukurissi,
Palghet. ‘

V.Siveraman Nair,
&/o K.Kesavan Nair,

- Retired,, Guard ‘AT,

364,

365,

- 366.

367.

.“-

S.No.5852, 72/R,
Instrumentetion 1ecun ship
P.0O. Kanjkode kest,
Palghat, -

S,Veerarzghavan,

$/e P.Singaram, Ketired,,
Guerd 'R', SuNe,14822,

H Ne. H-2, Housing Unit,
Karamadai Roed,
Mettupelayen, .
Pin-641 301, Tamil Madu,

M.Narayanen Neir,

'S/e Thavitta Il er
Retired., Diesel Asst.
S,No,P 9444, :
Mullakkera Hnuse,
Puduppaniyaram P,.J.,
Palghet<678 733,

KeKeSuv~emania Iyer,
"S/e K.S.Kuihna Iyer,
Retired,, Guerd ‘L',
S.Nn,1949, Ne,3/126,
L+NJPuram Village,
Palghat.

P.Balakrishnan,
'S/e $,Ukkanda Warier,
getired., Mail Guard,

... APPLICANTS.
P .Font‘-/-'



R.Paramasiva Menon,
5/a M.N.Raman Nenon{
Retirec., Driver 'P' Spl.,

| S.Nu, T 4684,
Sh vesilam Nadathll Housc,
Vennakkare P.O.,
Neerani, Palghet-4,

365,

P,Thankaraj,
gme  9/c §.Pennen, Retired,,
* Driver'A' 5pl.,
| S.Ne. P 2760, 26 N,
Behind Ram Theatre
?.0.Suramangalam,
Salem - 636 005,

' A,Remakrishnan, |
S/o Appu, Retired.,
371. Gbard‘ﬂ' Spla,
| S.No. 6806,
Remanchenatw Hoyse,
19/360, West «ak<pt4
Palghat - 67€ 001.

C.Gopalakrishnan Nair, 81,Nc, 350 to 372 are

5/. V,Madhevar Nair ‘ . .
372, ° L t Oefs.55/93,
! Re+ired, Driver 'A' Spl, app.icants in 55/

S:Neg. P 6440,
| Cherukara Arlshra Nivas,
P.JeKannadi, ¥ elghat ‘
PFin - €78 721 ‘

| S.Seurirajen,

273, 5/0 T.K.Sundarafe?alu,
Reti-ed., Driver
Sp801el S,No, P 2327,

| 233, Vlnayakark011 atreet
Nedarmedu, Ernde-638 002,

K.Fandurangan,
374 | 3/6 M Kasthuri Neidu,
Retired,, Driver 'A!' Spi,
S,No.P 2802, 17/4,
nmmamandapam Roed,
Srirangam~620 006.

, V.G Veerasamy

375, S/. Govindasamy Pillai Ve,

| Retired, Driver 'AtY,

' S.Ne. P 1841, 48/2,
Subbaiah Street,
Sangllandapuram,
Tiruchi-620 001,

V,Sithan, | ‘
376. S/o Vaiaderi, Retirea., |
- Driver 'A', S.Nc.,M /77:,
| D.Nr.24, Jeeupnda Street,
‘ Poondurel Regd, 'Ernde-2, vee HRPFLICANTS
“/ . ' ooocgntdb/'-




oa 45 ..,

} P Palzonisamy,
377, S/o R, Angamuthu,
Ret“re<., Driver 'A?',
S.Ne. PTJ 10027,
Vellalar Street
Municipel Colony Read,
Erode-4.

A, Prokla samy,

378. S/c J.Arulanancam,
Retired., Guarr *Af,
S.No, 5253, 12,
Kamarajar Street,
Nadar ‘Medu,
Vineyakar Koil, Erede-Z

- M.lengasamy,
37 . S/a C,Muniea, Retirad,,
* Driver 'A%, 5p1,
S.Ne, PTJI 12449, 71,
Golden Street,
Thangavil allas Munisamny Foad,
Dharmanuri-63€6 702,

K.Munusamy Naadu,

380, S/a C.Krishnasamy Naidu,
Retired., Driver 'C!
AFG. 'B!', 3.Ne, F 61¢
D 5, Kaliyanna Gounder Tnttuam,
“erundurai Read, Ercde,

P.,Daniel Jayarai,

361,  S/a Paul Pillay, Retired.
Driver fB', S.Nn.F 6441,
No,400 B Rallua/ Col-ny.
Ecode,

R.Manickam,

282, S/c M.Argamuthu Naicker,
Retired,, Driver 'A' Spl,
S.No. P 2901, 22/26
Chinna Mariamman Koil Street
Karungal Falayam, bErsde-2,

R.Pongiannan, . S1.Nec. 373 to 383 arse
383, 3/0 Ramesamy Geunder, applicants in 0.A.60/93.
Retired., Shunteu,
S,No. P 7454, B,Ne,3/69
_Rajadl Nagar, Cave Ty .0.5.0.,
+ Erode=~ 683 007.

'7«3‘}1._«_ oo™

FEoanm, Krlshngsamw,
384, ' 5/0 K. Muthosamy, Ret l;ed.,
" Driver 'CN.° S.Ne.P 2151,
, Kaﬂalamﬁﬂhbas, 4/3¢ D
g'\ Bharsthi Nager

v Jakiir ﬁmmapﬁlayem, Salem. .«s APPLICANTS.
V‘iﬁ" \”\_"‘/_.N.J \'/, ..-Contd./—
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385,

3E6.

387,

389,

390.

391,

382,

393,

'Y

oo 90 <

G,Kannien,

S/a Cacinderajelu MNaicu,
Retired,, Criver 'P!
Spl., 5.Ne. F 3042,
NG.420 K, Railuay Culany,
Erode-2,

R,Rengasamy,

5/3 Remasamy, Ratired,
Criver 'C!,

S.Ne, PT2 10238,
Kelingarayar P-leyem,
Fudur Bheveni tost,
vie Erode-638 301,

K.Gavindan,

‘S/D'Kandha GCouncer, Recirad,,

Driver '8', S.No. © 9410,

| N@.102 C Type Reiluwey Julur,

Erode-2.

G.Nerayanzsamy,

S/e Goindarajaly ieidy,
Retired., Shuntirg Drivar,
S.Nu,PTJ 10503, 3A%,

Nader Medu, Prondurai Hezd,
Erade-2,

K. Varedharejan,

S/e Koruppan, Retirec.,
vuard 'A' £.Nm,21272,
Thirumurugan Street,
Sastri Nagar, Srcede.

V,Arjunen,

S/o Venkatachalem, Retired.,

Guard 'E' S,.Ne.12438,

38, Nemesivayem Streecl,
Kellempelayam, Erode-2,

F . Muniswemy, S/o0 futhu,
Retired,, Driver Specieal,
$,No, P 9389, M/52,
E.V.R.Periyar Nagar,
Ersde,

N,Muthusamy,

S/p Rellanpe Gounder,
Retired, Driver 'BY,
S,No,B085, 1/113
Cdappalli, Ceuvery R.S.
Erode, -

P.Visuwanathan,

S/e S.,Palenivelu, Retirad.,
Guard 'A', Spl.

S.No.7620, 324 tgt,

0ld Reiluey Celony,
Railuay Coleny Fost,
Ercde-2.

«

... APPLICANTS,
.“COnt}ﬂi./-



L l" 51 .‘.
: R,Venkataswamy,
194, 5/0 R.Remakrishna Naidu,
Ret*red., Driver 'A!
Spl. S.No, P 28%2

126, D Reiluey Caelony,
Erode-?

M.Chinnappan,

S/n Muthusamy Gouqdev
Retlred., Shun+er,
S.Ns', P 6965,
Odappalli, I Yerd 37,
Cauvery R.5., Ernda. 7,

395,

K, Chennimalai

S/l Kuppannan Retired. .
Shunter '8', §.Ne, P, 3494,
Nethaji otxeet ’ .
Kéllemsalayam, "Erode-z,

396.

K«S.Abdul Sathar,

S/n A.Khader SharLePF,
Retired., Driver 'A',
S.No. * 2207, 74,
Ambedker Streat
Sastri Nagar, Ex nde-2,

397,

".Chinne Goyindan,
‘S/o Muthusamy, Reiired,
Guard 'A! Sp;.,
S.No.67%Z, B 4o,
Hcusing Unit, Sampath Naoa-.
trode-11,

398,

H.Kannan, S/c R.A. Hammantha Gounder,
Retired., Driver 'A',

S.No. B 1318, 26 B,

Kheder Nahideen Sahib Street,
Ercode-2.

308,

N.Ramasamy, $/u Nclisa Gounder,
Retired,, éhunter

S.No. ® 4230, No.1/s6,
Puduppalayaw, Kattur,
Rlampalayam Post. .

400,

" R«K.Subramsniam,

5/. R,Kanniah Naidu
Retgnpd., Driver 'A° Sci,
fS’Nc, ~5509, Ne,3€8,

!!/€Valayalkarﬁ%§treat,
N

Erode, -
\ .

4c1,

£
. C Sengodan\f
- Sfe Chin; paiGounder,
402., ﬁetlredﬂ.?‘]gp)ivﬁr, tpt,
78 w5117, I Ng{ 273
\DK@rl& Rgdg, dukkan Thottam,
Ero‘dgawb

-

. +o APPLICANTS.
conclptda/"‘



o 52 oo
. P.Palenieppan,
403, S/o Pongia Gounder,
Retired., Shunter, .

S.No.4019, 85, Govindampalayam,
Rlampalayam P.0., Ercds,

KeNallathambi, | 31,N6,384 to 404 are
S/w V.Kumarasamy, Retired ‘ applicants in 0.A.61/93
Guard, 5.Np.15721, ‘

1/2 East Street ﬁlsmna;a\aw,

Ercde-P. _

P.S.Krishnan,

S/o Subramania IYer,
Retired.,, Guard

'S, No.11723, 1/500,
Chathaeram P.0.,

Kalpathy, Palghat«ﬁ?B 01,

R.Raghavan, S/ C.hppra,
Retired, 6r1ver it

S.No, 4105, Rlangode Ho,s..
Dlavakkot Palghat-678 £02.

§5/dne D! Mells,

HoV.D,! ﬂetlo
Retired,, Drluer 'at,
$*Nc.'PT7 10361, '
Carevin - Rsbljsnn Rzad,
Palghat-678 014,

V.Arumughan,

S/e Ryyapoan, Retired,,
Driver !'B', S5,Ne,2136,
Prasanthi, *Sree Sathya Sai
Nagar, Kallekulannara 9.0.,
Palghat-678 009,

R.Palaniappan,
S/o Rangaswamy, Retired Guard

- 'C' S,.Ne,1791,
Shaini Nivas House Ne.36/664/1
ﬁlangnde 0lavekkot,
Dalghat-—678 002,

P.Krishnankutty,

s/o Cheriathu, Retired.,

Guard 'C', S.Nc.6093,

Paoinjakkura Houss,

P.0, Rlalur, ‘vie.lLakkadi
' - 679 302,

KeV.Ramanathan,

S/8 K.V.Visuanatha Iyer,

Retired,, Guard 'A'm

S.Nc.13562, 2/137,

Neu Kalpathv P.0.,

Kalpathv, Palghat-678 003, APPLICANT S

.e.Contd, /-
. _




412,

413,

414,

4185,

416,

4117,

418,

L2 4 5:: - 2

M.Kvishnan, '

5/o Nayandy, Retired,,
Oriver'A' Spl.,

S.No, I 1871, B
'Sai Nives! Thekkeperambu
Puduppaniyansm P.O.,
Palghat-678 733.

T.P.Belakrishnan Neir,
S/e C,Sekharan Nair,
Retired,, Guard 'R!

S.No,10525, Mouthet House,

Menkurissi P.0., via.
Markerai, Palghat-678672,

K.N.KUHChU,

S/s Manicken, Retirec.,
Driver '8',

§0N.- L 445!,

Kallingsl House,
Paruthipulld P.O.,
Palghet-678 573,

P.Reghavarkutty,

$/o V.Padmanabhsn hsir,
Retired,, Oriver &' Spl.
S.No, P 6977,

Sarayi, "Pudussery P.O,,
Palghuat-6738 007,

VeK.Pomerriskrzn,

$/0 K.Sankaran Nair‘
Retired,, Briver 'AY,

o,Ne,P 7791, Arupuzhs
Cheruvathur House, Perli P,.0.
Palghat~678 612,

KsP.Krishnan,

S/o Sankaren Neir, Retired,,
Guard '8B', -S,No.6766,
Venkateswara Il)am,
P.0.Pampadi, Via, Tiruvilerslas,
Trichur Bistrict-680 597,

K.Vasu, S/o Kunjunny,
Rotired,, Unéw~dhunter '8BT,
S.Ne, P 5301, Venkalathodi,
Melepuram, Olavakkot P.O0.,
Pelghat-673 002,

T T
+Koppen, $/o Ramean,

419. figﬁxdféﬁf(D@i&@r M

-
/
/

i c

N

AN

S/No. P 52485 "\

;’a‘(Kakka;ankuﬁnﬁbi Houss,
" o (Kakkanni P.D.,[N{S.S.Engg,

<

 College Falghat-678 008, « s -APPLICANTS.

o-!CDntdo/‘



420, ¢

421,

422,

423,

424,

425,

426,

427,

428,

4 54 *e

K.Balakrishnan Nair,

S/v T.Govindan Nair, Driver
'8, S.No,P 74A9,
Thekkumcherod P.0,,

Vadakkum Mangalem,

vie. Nttappalam, Palghat Dist,

P K.Ramechandran, $/o Kannar,
Retired., Guard !A!

S.No, 7192, Alangcd Housa .
Olavakkot, Palghat-678 NG% .

KeBalan, S/0 Kennar,

- Retired,, Guard !'a°

Nilayam, Alangcd,
Olavakkot P.0., Palghat -
678 002,

S.Ne,.6121, Sri Narayanjir

C.Krishpnan, S/o Chupra,
Retired Asst, Guard,
S.N0.6333, Kalathilflouse
Rlangode, Olavakkot P.0.,
Palghat-678 002, -

R.Krishnan, S.Nc,€757,

Ksst, Cuard,, Ramelan,

Krishna Nivas, Alzngod,
Olavakkot P.D., Polghat,

C.JsCoelho, S/0 F.Coelho,
Retired,, Guard 'A’ Spi,- |
S.N&, 14493, Chinnammal Street,
Noorabad, Fodanur-647 023,
Coimbatore Dist,

K«Dhanashu,

S/o KelMiK.Gangalya, Retired
Driver 'A' §,No,P 6804,
147/A Anthonipuram P.O.
Suramangalam~635 005

Salem, ‘

K.Mayan, S/g Kandu, S1,No,405 to 427 are
Retired-, Guard(B),

S«No.1218, Kozhangottil House,
Rtnirked, P.0.Gandhisevs Saden,
Perur, Palghat.

h.Laxmanan, S/o E.C.Rengesairy
Naidu, Retired., Shunter
Piesel, S.No.9514,

No.5, "Keeraikara S&reet,

EerE"q « s e APPLICﬂNTS
v

© cCOﬁtd./-

applicants in 0.k.62/93,

M et s St et



429,

430,

431,

432,

433,

434,

435,

e

7/," ;d
fa" 60/
£ (\\g rs
o
A% ‘
J(

\

\

\ w—————

N, Se
S/o

se 95 .,

ngodan,
Nenjeppe Gounder,

Retired, Shunter,

Loco,

S.No, F 5250,

East Thottipalsyam,

Door

No,431, Kadachanur Uillaege

Pallipalayam-8.

V,Pe
S/o

rumal I,
Uenkatauamy Naidu,

Retired, Goods Driver,

S, Nu

. U 12, D.No.91 C,

Leighbameré Suramangalan

Main Road,

V.Ku

alem-5,

marasamy, S/o Velapre

Gounder, Retired, Shuntar'3!
S.No. P 4433, No..lgl '
Rlempelayem Post, Frode--GC.

S,.Ve

lappan, $/o0 Sengcda

Gournder, Retired, Shun+e
Locc, S.Nn._P4?92 /?-.u
Puliamarathu House, ,
Gevirdanpulayem,
hlawpalayam P.C., CLrode-3,

P.Kolandai Ggunder,

S/o

Palani Fc;rd r, Retirco

Firemen 8, S5,No.P 5q62,
BI;mﬁnmé;nﬁgnﬂbﬁdﬁtteth,
Naddrmedu, crode-Z,

M.,Se
S/g

ngoda Gounder,
Merimuthu Gounder,

Retired., Firemen A,
S.No.P 5041, Rlempa_syam,
Pudupelayam, Pariakadu,
Pallipelayam, Erode-6.

S.Veradharajs Mudalier,

S/o

Sundar Mudaliar,

Retired,, Assistant/Diesel,
S.No. PTJ 10158, 104/D
Rallugy Colony, "Erode-2..

“S/e

"’h

- r N;ben eda Gounder,

KeNyppanea Gounder,

RetI&@@ Driver 'Ct,
S.No. “PrAy78, No.I1é L Typs,

F ,ﬁ?’cn

@%% .
e

R@llua? Dilnny, Erode-2.

P

S/o Raemasamy Maidu,

\ Un /8w am
zgﬁbifﬁﬂetlréd ? Ksst. Gueard,

(o

.656, 35, Raje 31 s Ytwset,

..« APPLICANTS
....Cnntd./—

[ 4

P
e
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. P.N.Balskrishnen Nair,

438, |S/0 Ramen Pillal, Retired.,
*  |Guerd, 9,No.6966,

Mengalath douss,

Nedungottor, Shoranur,

Pin-679 121.

_ K.Narayanan,

439, 8/o KeUnnamen, Retired,,
*  [briver'A', S,No, 4925,
Karamaenna House,
Vadanemkurussi, P.0.,
Vedenam Kurussi, via..
Shoranur-1,

| M.Chinnan, S/o Raman,

440, (Retired., Asst, Guard,
S.No,7040, Menichithodi House,
Nedungotur, Sheranpur-i.

T.Velukutty, S/o T.Nercysnan,
441, |Retired,, Driver!B',

|SeNe.P E778, Thuvvakkattil
House, Néoungnitnor, :
Shoranur-1, Falghet Cistrict,

KeV.Gopinethen, S/o0 Kumaran, S1.No.428 to 442 are
442, |Retired,, hsst, Guarc, )  applicants in 0.k.63/93,
S.N0.15447, Kallozhi Vattathcdi
House, Pzruthipra, Shoraror -

' 679 21,

_ R.Balaramean,

443, |8/0 K.Rejamennar Naidu,
Retired,, Driver 'A' Special,
S.No.P 4660, Sastri Nagar,
Railway Colony P.O.,

Erode, :

8 Ve hAchuthan,

444, 8/o Venketaraman, Retired,,
Driver 'At, S, No.8221,
Reiluay Cnlony, Ercde.

C.T.Hewett, $/o A.M.Heuett,
Retired,, Oriver 'A' Speciel
S.No, P 2942, 278-H-Type,
Railway Colony, Ernde-

. 63§ 00z,

445,

: ' M.Chellappan,
446, S/o Muthusamv Gounder,
Retired, Driver's!'
S,No.P 5774, 31,
Thiruchengaodu Roed,
Pallipalayam, Erode, eeo RAPDLICANTS,
| «+.Contd, /-

¢
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D.D.Rozarie,

5/0 P.D ROZario,
Retired,, Drivar 'A!
Special, S.No.P 3029,
30 A, Sastri Nager,
Erode,

447,

-, K.Marimuthu,
448 /o Keruppanne Gounder,
* Ratired, Driver '2',
S.No. P 5333, No,36,
Kesipalsyam,
Annadurei Streat, Eroce,

K.,Palanieppan,
449 S/o Keruppannan, Retired
* Assistant Guard, S.No.7¢
9 Sadayan Palayam Road,
Sasthri Nagar, Evrode,

.9
55,

. V.,Remasamy,
450 S/0 Velapps Gourder,
‘ Retired., Loco Shunter,
S.No0.4919, Pallipalayan,
Rlampalayam,P.0., Evcde,

P.Kandacamy,
451 S$/5 Paramasiva Gounder,
* Retireu., Shuntsr,
S,No,P 9405, Nc,422,
Alampalzyam, Palllpa]avam.
Erode,

. C.Palaniappan,
452, S/o Chinnathembi, Retired.,
Shunter, S$.No,4379,
East Thollipalsyam,
S.P.B.Mill Colony,
Ercde.

- - M.Dakshinamoorthy,

453, S/o Manickam, Reticed,,
Driver '8!, &.do., P 9511,
Kumaramanqalem P.0.,
Thuthiputtu Pin.-635 811,
Ambur ( A Dist),

N.Balakrishnan,
454, &/o M.Narasimhan, Retirec.,
Grard..'A', S,.No, 1LH1J,

- YAN NHB flat,

',.Kama§ag N@ger, South "hvenue,
“‘TlrUVaﬁﬁlyur Madras--600 04,
i
3 '\

o . G Chellapo n,’
455a‘: S/o PmGopaLani Retired.,,
,5 SpeCLeB*Guarq, S.N5,14573,
>\ 148, Lenin, Skreet,
z&ﬁa@jri Negar, Rallua' Colorny B.0.

\@E;:og—dﬂe‘.o e

<

\'\

)

ves RAPPLICANTS
«eesContd, /-
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456,

457,

460.

46%,

462,

463,

458,

459,

oe 9B 4

P.S. Sanjeeva Rao,

8/o P.N,Sarveothme Rae,
Retiredy, Guard 'h! Speciel,
S.No,12522, B,30,

Housihg Unit, Periyar Nagar,
Erode-6368 001,

k.S ﬁbdul Jabber,

'Since deceased by Legal Reprasentetive,

Smt,Heerajan, 67,
Kovalam Street, Teachers Crliny.
ERODE - 11,

Re.Nerasimhar, :

S/o N.Rengasamy Neidu,
Retired,, Driver 'k% Spurie:
S.No, P 6978, Shastri Negar,
Kamara j Stree+ Erode,

R.Thangavelu,

8/o0 P,Rengasamy, Retired,,
Guard 'A', S,No.129%¢&,
498, hgrahara Strset.

‘Erode-638 Go1,

K.Palanisppan,

S/o Kendappa Goundce

Retired,, Driver ’S'

S.No. PTJ 10070, Or, No 10/RMs,
KRPD Road, Karunkardw Meduy:
Palllpa]eyem, Erode--628 Guu.

ko,James, S/0 J.krokiesusry Pillzi,
Retired., Drlver 3! Spl,.

| S.Nc. P 2819, B/13, Jeeve Nerer,

Rangam Palayam Post,

' Erode-638 009,

"R.Karuppannan,

S/o kppeji Gounder, Retired.,
Shunter, S.No, P 5121,
Odappalli, Pallipelayam,
Erode-6, '

N.Sengodan, $/o Nalla Gounder, ~ S$1,MNos.443 to 463 ere
Retired,, Shunter, S.No. P 5295, applicants in 0.R.64/93
- East Tholliye Palayam;

Kadachanallur Post,
Erode-6,

v

APPLICANTS

.o .'.Contd./-
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464,

465,

466,

467,

468,

o 39 .

KeK.Krishnae lyer,

§,/0 K,Krishne Iyer
Retired., Guard/A épl,
5.No.13745, Chembei Village
P.0., Ketteyl, Palakkad,

Pin 678

Mm.,Veemb

S/o M.Nekelan,

872,

an,

Retired,,

Laco Shunter, S.Me,F 5323,
Mullathody House,
Kariangode,P.0. Kottayi,
Palakkad Distrist.,

C,Gangadharan Nair,

S/o K.Kunhen Nembiear,
Retired., Assistant Cuard,
$,No,1864, Lakshmi Nivaos,
P.0.Puthiperiyarem,
Pelghat, Pin-€78 733. -

G,Parasuraman,

/o0 P.Gopal Pilled,
Retired,, Driver 'B',
S.No,P 3067, “Sarasyathl Ni
Reyappen Streat, P-J. '
Thabhemangalam, Felghat-

C.Naragy

anan,

678 102,

s/o A,Chendu, Retires.,
Driver ‘A', S.No,P 7479,

Leela

NiVRS'

, P.O,

-~ Pudupperiyaram,
Palghat-678 733,

469.

NN
AR

K,Raghavan,
$/o M.Krishnan,

Retired,, Driver 'A!

Spl., S.No, P 2400,
Mullarithodi House,
Karimgode, P.0. _
(Kottayi, Palghat-67% 572).

P.K.Sivasankarsn,

{875 abep;
Regfred,

N
§§19\ FAd Kap

g
D

3105,

§/o P.C.Krishnen, Retired.,
_Guard,. S.No,14108,

y Pillel,
jard S.Nn,14117,
Had, Lalapet F.Ces

Temil). Nedu,

*e
R, |
[SEARCTY

... RPPLICANTS
...Contd./-

¢
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v T.R.Unnikrishnen Namblsr,
472. 8/o0 Reman Nembler, Retired.,
Guerd 'B'm S.Ne,9791,
Abhilash, Revipuram ,

Kochi-16.

K.V.Saraswathi Amma,

473, W/eo Late K.Balakrishria Menon,
Retired.,, Driver,
S.No,P 3512, Kallazhi House,
Pudussery, Cheruthuruthy.

A, Kunhikrisknan Nair §1.No,464 to 474 - BTO
474, S/0o PuK.Sankaran Neié, arplicente in 0.k.65/93.

Retired., 'A!' Grace suerd,

S.Ne.9685, Krishna Vilier .04,

Peruthipulli, Palghat.

475, A,Merimuthu,
S/s M.Prgsmuthu Naickey,
Retired, 'A' Spl.,
S.No. P 3574, 109,
Dhanalakshmi Illain,
Kumsran Street,
Kavungal Pelayam, Erede-J.

476. M,Natesen,
S/o Muthusamy Gounder
Retired., Driver 'Af épl.,
S.Ne, P 4369, P.L. 1612,
I.C.Police Querters,
Dhancandhiri Negsr,
Pondicherrv,.

477, G.K.hbdul Sathst,
5/o G.Khader Bedshs Sahib,
Retired Guard 'A' Spl.
S,Ns, 11786, 17 Syed
Jalael Khan étreet, Fort,
Salem, Pin 636 001,

478, R.Ramasamy,
S/eChinnakesavan, Retired,,
Driver '#!' S,No. J/M 1297,
176, Mendaps Veethi,
Erode-1.

479. M.Ibréhim Khan’
S/o E, Mohamed Khan‘
Retir=d,, Driver 'A',
S.Ne. P 3028, L 245,
Shamshad Manzii, Perear NecgaeT, :
Erede~1. APPLICANTS

v .::. Contdo/-
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480, L.Marudappan,
s/o L= Pshmanan, Retired,
Diesel Shunter, S.No.V. 85
93, Thiru V.K. treet,
Kollampalayam, Erode-?.

481, G.,David, $/o D,Gabriel,
Retired.,, Uriver ‘A grade,_
S,No, P 2249 223,
SastHr1 kagar, Sadayan
Palayam Road, Ercde-2,

482, C,Subramanian,
5/0 A Chlnneppen1
Retired.,, Guaerd 'h',
Spl., S.No, 12327, Plot 31.
16th Averue, Banu Nager,
‘Ambathur, Medras-600 D33,

483, C.Arokiasanmy,
5/0 P.Chinnaepnan, Petirad,,
Drivar 'R' S,Ne. P 2175,
D.No.77, New Street,
Erode~1,

484, K,Fealaeniappan,
S/o Kandeppa Counder,
Retired., Driver 'A',
S.Nn, P 7882,
Alave Gouncer Kadu,
Manienur, Salem-10.

485, C, .Rengasamy,
5/0 R.Chinnasamy Naii:,
Retired,, Driver *'A' Spl,
S.Nn, P 2831, 32,
Ghousethcttem, Udumalpet,
Pin-642 126,

486. S,Abdul Kareem,
S/o Shaik Jemaludeen,
Retired.,, Driver '&' Spil,
S.No. P 2825, 30 Burrah
Sahile'Street, Mount Road,
Madras-=2, -

487. R.N.Govindarajalu, ‘
;ﬂ5/0~R*NarayanasamY Naidu,
~ﬂReﬁireB\u BDriver 'A' Spl..

8 Noa P.4661, 51 North Streot,

ﬁlhlrubuwaﬁam, Kumipskoram,

sl% X iipin-642‘4|3@

@88 3 Ragara%ickam,
*\w.\ ,b#o Late« KaR Anthonysam/
V% 'aRetlred.,fDrlver igt,
“aﬁ%’ SN P-3165, D, No. 5
Sasthrl Nager Pillayar ¥pil
Y/} Street, Ercde.,

51,No.,475 to 48B7 are
appllcants in 0.6.66/93,

.ose APPLICANTS-
¢ .antd
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439, kannsmal,
W/ ' 3%ke K.Singodan,
Retired,, Driver rpl Spl.
S.No, P 6826,
Maligai Natesaen Stores,

Nadar Medu, Poonthurail Road,

Erode.

490, PM.leyalakshmi,

W,’a Late P.Pngamuthu,
Retired., Driver 'A',
S.No,P 2304, Nc,27,
Pilliyar Koil Strert,
Sangliandapuram,
Tiruchireppalll.

491, G.Philandsm,

W/o Lete T.Govindon, Retirrd.,
Driver 'A!' Spl,, S.Mo.P 4ECD

No,74, Vandikaranthotiam,
Koll ampalayam, Evcoe-Z.

492, R.Jaya, W/o Late V.
Ramalinqam, Retired.,
Driver 'h' Spl.,

 S.Nu. P 3789, E0 259
'*H! Type, Reiluay Colony,
Erode.

493, Dhanalakshmi,
W/n Lete S.K¢Sivap
Retired,, Driver '
Spl. S5.No,P 2895,

1akasem,
X

4

ED 352 B, Reilway Colony P.C.,

Erode,

|
494, Parvathi Sakthivel,

W/o Late M. Sekthivel, Retired

Diesel Assistant,
S.No, J/M 648, 422 H
Reilusy Colony, Ercde,

495, Nallemmal,
W/o Late C.Tholasiappan,
Retired,, Driver 'C',
S.No., P 6579, 29,
'Kumaran Street,
Kollampalayam, Erode,

496, |K,Lakshmi, ’
W/e Late K,Raijs, Retired.,
Driver 'C', S.No, V 229,
1212 F Reilvay Ceclony, .
V/ Erode,

o

... APPLICANTS.
P .Contd./"



497,

498,

499,

SDO.

501,

Sampoornam,
W/o Late P- Arumugham,
Retired., Driver 'At,

Spl., S, 3/M 818,
-ED 194 O, Railuay Colon/,

Ercde,

S Geeja Bai
U/o Late M, 68ﬂ888n,
Oriver 'A' Sp l

- S.No. P 2994 Na 16,

Lenin Street Chur H Ne
Reiluay Colony P.O.,
Erode,

Papp

U/- Late K.Krvishnen
Retired,, Priver 'T‘,
S,No, P 7945
Mooppaner Street.

01d Suramangelen,
Salem=-635 005,

P.MJArokiasamy,

S/O R mU+hU’ Rpt.; Odo,
Driver 'a' &p1,,

S.No, P 1718 NO 752,
5th Mein, 8th Fross,
M.C.Layout, Vijayanecsr,
Bengelnre 4D

N.Marappa Dasary,
S/o Naravene Dasary

_Petired,, Driver ‘B‘
- 5;No,P 8083, V3/48,

502,

503.

Perla Uadagampatti
Vie., Danishpet R. g,

Omaiur T.K,, Salem DiStrlCt.

Pushpavalld,

.9

vl No.4BB to 499 are
applicants in O.A.67/93.

W/o Late V. R .Velusamv, Retired

"Diesel ﬁssistant

S.No, 3/M 1242, D, No.64,
Vavooce Street
Kollampalayam, "Erode. 24

M.Kannian,

”5/0'Kh?nMadhalalmUuhU,

g vlﬂ\Rethi\
: -5, NO“V’SO D,No,15 F/3

\Susiapuremk

% Driver 'B!

Ex_serO%ce man Colony.
}T*ruppur.

SR

K xaRntony

576 KoV{R Q Retired,

tUard/'ﬂ' apl., S.No. 1“212,

1430 (SEED - Colony,
- Neu--F&irlands,

v Salem-636 016.

- !
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505,

506,

507,

508,

509,

511.

512,

513,

e B4 L.

A, Krishnaswamy Neidu,

S/e N.Arumanatha Neidu.,

Re+ -jred.,, 3pl, Grade Guard

S, No. 14310, Kandampathy Pout,
Salem-636 UDS. ‘ |

BL.K. Sulechans, ‘ |
U/o Kel.Paramesusran,
Retired., Driver !C', |
S.No.,P 4800 ED 397 B
Rallway Colony P 0.,
Erode 2, |

P.A.Raman, |
5/. R. Paththtrana lyzrn,

Retired,, Guard '8!, |
S.Ne.15243, DhsnalaksnmL “1lem,
Upstairs, Near Tempip |
Subramania Nager, Salem- 3. |

K.5.CGeorge,

S/o K,Simpscn, Retived,, |
Passenger Guard,

S.No.13413, Piot No.a2, |
Jdouse Ne,157 A,
Th*rUVBkaVElddnur.‘ |
Salem--636 0CS,

R,Venkatesuwaram,

5/0 N.Ramamirthem, Retired,
Guerd 'A', S.No, 15853,

5/437, Anhedhkar Nagar. |
Jagir Pmmapalayam P.O.,
'Selem-5.

C. Fongia Gownder, |
5/0 Chinnappa Gownder,
'‘Retired., Lecc Shunter, |
S,Ne. P 4374 Perie Mottur,
'Jagir Ammepelayam P.0., |
Sale—Z.

K.S,5omasundaram,

'S/o K«KeSubha Rathinam Iyer,
Retired Cuard 'A' Spl, |
'S,.Ne,6711, No,75,

Uinayakar Koil 3rd S% reet, |
' Moolepalayam, Erode-2, |

' Julis, W/o Late S,Baggyssamy,
Retired, Driver ‘A Spl..

' S.Me.P 3261, 3/1 South Ukkedem,
Coimbatore ‘ |

K.Kandesamy, S$/0 Karupparinar,|

Retired., Ssttent Guard,

S,No.161¢a, Odalkinethuuuthurb

Ramadevam p .0., Ramadevan Viilage,

' via,Kandanpalaysm, Namakkal |aluk,
Salem District,

v

weeeq APPLICANTS
«vesContd, /-




514,

515.

516,

517.

518.

519.

520.

521,

ee 65 44

S,Kosalai Chandra,

~U/o T.5.Suaminathaen (lste),

Retired,, Guard 'R' Spl,,
S.No.7619, EB 353 h,
Railusy Colony P.O.,
Erode-~2,

°.hlamelu, _

\‘/o Late M,Falaniapgan,
Retired., Driver 'A!

Spl. S.No,P 2893, B 18,
Jeeva Negar, Rengampataver.
Erode-3. '

C.V.Narayanan, _

S/o C.V.Krishnan, Retired.,
Guard 'A' S,No.3283,
Mythri, South Bezer,
Payyannur,

Smt. R.K.Parvathi,

W/o Late K.S.Rangasany,
Retired., Guard TA‘ 8pl,
S.No. ER 1424, Elayo Streal,
Subramania Neger, Salem.

V.Regupathy, :
S/c S.Vejiravel, Retired.,
Driver ‘A Spl,, (.74,
Kannan Negasr, V.0.C.Nagar
Post, Thanjavur-613 007.

R.Mahabookkhan,

S/o A,Rghimankhan, Recire-.,
Driver '&' Spl,,

S.No.P 3053, No.82,
Renganagar, Suramangalam,
Salem=5,

M.Chinnu, $/o0 M.Mechery,
Retired., Driver 'A',
$.No. P 2815, D.No.2E,
6th Dharma Nagar,
Suremaengalam, Sslem-5,

A .Abdul Ueheb,

S/o S.M.Abdul Azeez,
Retired., Driver 'A' Spl.,
S.Ng.P 3691, No.101,

M Nagar,

Nager Road,

\ se, Selem,
Pin-636 0U5.

A
}Nohiduen, Retired.,
BN, S.No.P 2715,
treet, 01d

~ Baremerigalam, Selem-6%c JNS,
-——'/

— -

of .

Ai.No.500 toc 517 are
tcznts in 0.A.68/93

- ....RPPLICAKTS
.-.Contd./—
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523, M, Ramesamy, :
5/0 Munusemy, Retired.,
Shunter(Loco3 S.Ne.PTJ 10196, |
D.No.122, Peryar Street- Old ' ‘
Suramangalam, Salem-5. | |

524, K.relani $/0 Kolendai,
Retlred,, Leco Shunter,
S.No,P 5256, 5/89 |
Anna Nagar, Jagir Rmmapaleayam,
P.0., Salem-636 302, |

525, K.Govindasamy, |
§/0 Kendasamy Neicker

Retired.,, Loco Shurnter,

'gt, S,No.P 9477,

D, No.21 Dharmanagar |

3rd Street, Seiem-5.

526, K.Ramekrishnan, S/c P.Kuppaiy,
Retired., Driver 'A' Spli.,
S.No,P 2764, 4/85,
ﬂak8humi Illam, Jagir ' '
ﬁmmapalayam P.0., Salem-7.

N Rnnamalﬁx, S/o B Muthu,
Retired,, Driver 'A?}

S.No. P 5192, B.No.h/4, |
Pariyae Street 01d”
Suramangalam, Salem-5. |

527,

| .
Periannan S., |
50g, B/o Srceranyen, Retired.,
First Fireman, 9.No,P 74‘?, |
15, Marilemnan Strcet,
Solam Pallam, Salem-5
2 P.Subramani,
|S/o Peleni Gounder, Ret‘red.,
529. Loto.Shunter 'B',
-S4 No. P 7455, Pillér Street,
Solampallam, Salem~5 |

'M.Arumugem, S/e Marappa Gounder,
5309, Retired. Shunter ‘g,
'S.No. P 8078 R/65 Kesl ucreet,
Ariyagounder Patti,
'Suremangalam P.0., Salem-5S.

'M.Chellakannu,

531, s7/o Munusamy, Retirec., |
| Loco Shunter 'Bf,
S,No,P 794€, B 39 back of |
| the Ram Theatie,

Suramengalam, ' | _ _
_ | Salem=5, oo APPLICARTS

‘ ‘ agpcontdo/“
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. P.Jsganathan,
$/o R.D. Ponniya, Retired
532, ’
Driver 'A', S.Na,5551,
D.No,50, Nuniappan Street,
Kichipaleyam P.0.,
Sglem~5, :

-~ . A,Perumal,
5/o0 B.Hanuman, Retired.
533, 1 ’
Loco Shunter B',
S,Ne, P 8079, 131
Raiany Colony, 31
Salem-5,

A

’
2

1:

R/Rmmabl
~S/o0 K,Raman, Retirvzd,,
534+ Driver 'A' 5pl,
S.No, PTJ 10057, D,No,81,
R Masque Street,
01d Suramangelam, Saler:
Pin-636 COS,

V.Kandasuamy,

535, S/c Vellgiya Gounder,
Retived,, hAsstt, Guard.
S,MNo.7246, Thirumagal 3trsst,
D.No,133, Bedipaickan Fatil,
Salem=-5.,

. Yesode,
536, W/e L?Le T.58.8ririvss ar,
Retirea,, Oriver 'A!' Spl,
5. No. P 1846, 10 Nehru Street.
G1d uramangdium, Saltm-3.

Janaki Thailammsl,
537. W/o Late A Arjunan, Retlred.,
- Driver 'B', 5,No,P 3080,
4/248 R, Bharathi Nagar,
Jagir Ammapalayam P.O.,
Salem~2.

P.V.Pachamuthu, .
538, S/o P.Velusamy, Rctired.,
' Guard 'A' Spl., S5.Ne,1223,
386, Sakthy Vinayagar Knil
Street, Peonthurei Roaa,
Erade-2,

WeHeGilhnoly,

539. WS/o R.S,Gilhosly, Retired,
Dflver '&' Splo’
/S.NO‘QEK%QDS 36,

ﬁ7, Par§1VBt am, Rlagapurgm,

i 18

et Salem-—16.vé

Féie, )

AN Veﬂ?ake,an,

| 549, 9/ E.M.Rengasary, Retired.,
RN river ‘AT Spl,, .10, P 3052,
SO N7 Plet/WNngd {8/2, 1Ind Cross Street,

Kw% 8:1%hiV1pakkam, Ambs+thoor,
’ ‘jﬂadras-53.

3i . Nm.518 to 537 are
applicants in 0.k
No.69/93.

. oo OPPLICANTS
-..Contd./-




) 6‘:’.00

'R,Thirumalel,
541°’_‘Represen§ed by Lokanayaki
as Guardian, \
'S/o R.Rengasamy Naidu
Retired., Briver 'A! épl. .
S.Ne, P 2864, 2 A North
Vellelai Street, :
Pandamangalem, Yorivaer, |
Tiruchy-620 003,

7 M.Anthany, : |
542 S/a -L.Ma’nhalaimuthu1
* Retired., Driyer 'A', |
Spl. 5.No0.3030, Nu 518, ‘
Netaji Road, Marapalam,

Erode-2, |
Saverinayagam &, £1.%9,538 to 543 are applicants
5473 8/0 Aroklem, Recired., in Urﬁ.Nu,7U/93,

Rssistant Guard,
S.Nn, 7122, Uest
Marlanathapuram,
Dindigal-6, |

|
V,Achuthan Nair,
5/w-P,Narayenan Nair,
544. Retired Gusrd 'A* Speciel, |
§.No,7628, 5/1584 'Anugrah!,
Rsokepuram, Calimet-6735 CG1, |

. T.Kunhirzman, |
S/e Narayenan Nambiar, |
545  Retired.. Guard ‘B!,
S,Ne,6302, ‘Kuttiyil House, |
p.o.meladi—673 522.

.. M.Visuanathen, |
546, 3/0 K.Belakrishnan Nair,
Retired,, Guard 'A' S§pl, |
S,No,15164, H.No.1/4599, ‘
"Asuwath{" East Nadakavu,
Calicut-6. \

: T.P.Padmanabhan Nair, .-
547, S/o T.V.Appu Nair, Retired ,
Guard 'A', S,No.1937,
Ushe Mandir, P.0.Mankavu,
Calicut-673 007,

' KeKrishnankutty Nair, . |
548, S/o Unnichathan Nair,
Retired,, Guard '8',
S,Ne,1502, Vadakkeyil Houcs,
P.O. M.I.E‘Kunnamangalam, | )
Calicut, | <. APPLICANTS
V/ I qucontdt/-
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V.Regheven Nair,

S/c¢ Gzvinden Nair,
Retired,, Brakesman,
S,Nc.3024, Ragheva Nives,
Chiremangalam, P.0.Neduvs,
Parappenangadi, Maletar.

549,

Ut K BhESkaran,
8/o U.K.Yelu, Recired.,
55n, Guerd 'A'!' Spl,, S.No,76l7,
Urpekandy House, P.C.Tanur
-676 302,

K.CsGnvinden Nair,

551, S/e .C.Raman Nair, Retirec,,
Driver 'B', §,Ne, 718BE¢,
Edavath House,
P.0«Thalekulathur,

Calicut - 672 317.

K. hendukutty,

S/o X.Chekku, Retired,,

Rest,CGuarc, é.Noy161C,

Koyimakandy House,

PFe0eElathur, Celicu’-
572 302,

552,

-

~ T.Subramranian,
553 5/o P.Mumden, Retirei,,
¢ Cuard 'AR' §,Ne, GP “€88,
Menicwam house,
Near Weater Tenk,
F.0.Puthiyera, Talicst-
673 (04,

-

KeKeParameswaran Nair,
554, S/o P. K. Esuaran Na’r,
Retirea,, Brakesman,
S.Nn,1466, Kulangecs,
P.0.Lakkidl, Pelghaz.

R, Achuthen, S1.No.544 to 555 are

S/e N.Koudan Neir, applicants in 0.h.71/93,
555, Retired,, Guerd '.', /

S.Nc., V 144, Srezvelsan,
Maenkara P.0., Pe_ghet -

Ny 678 613,
RSN SNY
. .. GiJesammsl, .
c5é.. - W/a Late CiSclemcn, Recired.,
2 Fipeman) "SiiNo,P €819,

Sgifiampathi Nell fcead ' .
B aﬂﬁ%r03922385003. ’ oo+ APPLICANTS,
» - - / /'f’f . ...Contdc/‘
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557,

558, .

559,

560, .

561.

562.

563,

564,

X 7‘3 e
" K.htheppen,

S/o Kallappa Gounder,
Retired, Shunter 'B!,
S.Nc.P 8453, D,No.110
Rrupnu Meles neer,
pelpass Road,
Poondurei Road,
E.ode~2,

. M,Zulekhabi,

W/e Late S.K.Syed Rnamea,
Retired,, Uriver 'B',
S,No.PTJ 10128, L,288,
Periyer Nager, Housino Urid,
Erode-638 001,

S.ARrunacnalam,

S/o R Subie Pillei
Retired,, Guarcd 'H‘,

Spl. 5.N0,.8995, D, Nc,”7,

New Street Lene, )
Trichirepelly, +.C,-€0 00,

NeP.Vadivelu,

S,/e Pennusemy, Reti.c?.,
Driver fB', S,Nc,V/"7 _
Netchipelayem, L.Puthur{P.0;
Erede~638 002,

- C.lasupethy,

S/o T,Chinnesamy Desiker,
Retired., Guard 'AT,

S.No.12152, 73, Kosameds Strezt,

Tiruvannemelal t'.J.,

Tirdvennamalei, NJ.A.District,

Pin-606 601.

M.H.Abdulrahimen,

S/» Mghammed Hussein,
Retired,, Driver 'A',
S.No,P 2294, Mannerkulsm,
Neer Indien Ovelseas Benk,
Tiruchireppelly-620 020,

KeNatchimuthu,

S$/o Keruppen, Retired.,
Fssistent Guard,

S$.No,7118, Perissamy House,
Palamapuram, Five Reod,
Karur, Tiruchy Dist.

MQVOPGU1r8j,

S$/o0 M.Vedhanayejem,

Guard 'B', (Retired),
S.No.13856, Arul Illam,
117, Cauvery Nager,
Kulitelei, Tiruchy-3535104,

v

... RPPLICAKTS '
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K M.Devanather,
Ses S/o P.Meenakshisundarem,
. Retired,, Guerd 'A! Spl,,
S.Nc.10438, No.222,
Lenin Street, Regilway Cclony
P.0.,, Erede-2,

<, John;,
Ece s/o A.8uaminathe Pillaed,
* Retired,, Guerd Spl.,
S.No,14326, No.25,
S5th Cross, Parama81uaowsam
Lalgudl, Tricny District ‘o
pin-—621 6‘]? .

-~ - V,Srinivasan,

567 &/o R.Venkaterama Iyer.
e Retired Guarc 'A' Spi.
3.No.9456, No.18,
Dr.Ambedkar °oad

Bhuvaneswari Nagcr,
5 Caimbetore, :

: ViMarimuthu,
568,  S/o Venkattecnslam T.,
Retired., Driver 'R!,
S.Nr,P 2465, Kaiiikedu,
Omalur Pest, Q9alem District,

E.Periesamy, $/o Ellappsn,
569 . Retired,. Rsst., Guard,

S,No. 7545, Avinashai,

Coimbetore District.

K.Ragothame Raud, 31,No,556 to 570 are
570, $/0 K.Kuppu Rao Retired., epplicants in 0.h.72/93.
Guerd 'A', S.Nn,10694,

Plet NO.BG, Flat Ne.83,

Kalyan Neger, Sanjiva Recdy
‘Neger P.0., Hyderabad-500 038,

"

K V MOhon
571. S/o0 P.K. Uaretﬁare?alu
. Retired,, Driver 'A! épl
S.No.PTJ 10372, 19/8,
Mariemmankoil étreet,
Salem, Pin-636 005.

.-Me.Thangearaj,

572ff“;S/E\C Manickam, Retllad,,
. \#‘,fDAegg seistent,
£ 7 _657R e 3ammcnko;l Straet,

0G5,

21,
P.Murugesan, Retircd.,
5.No.16321, 46,

01d Suramangelam, APPL JICANTS

...8ontd, /-
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\
K.H.Rahime,
: U/H Late C.Nagasundaran, |
574, Retived Diesel Assistent
S.No.3/Mm 497, 30, Nehru Street,
01d Suramangalam, Salem=5. '

Krishnammel, '

575. W/e Lote Knnthan,
Retireds, kssistant fuard, |
5,No.6058, O,No,5, Majee’h
Street, 01d Suramengalem, |
Salem-S.

Cetecsrene ’
578, U/o Late 6.K.P0t8i

Retired,, Oriver ‘A', |

Specisl, S.No.P 1796,

130 & Anthonispuram, |

Suramangalem, Salecm,

N.Gepalasemy, : |
S/e tareyanasemy R=ju,

77« Retired., Guard,
S.No, 1300, HIG 238 F
Hausing Unit, hknna. Mager,
Trichy-620 015. | |

‘N.Kuppan,

5/c Nerayana Naiker,

Retired,, Firemen, |
S.No.r 9429, .2/ibZ,
Sivathpuram P.0., =

Salem, Fin.636 307, |

578,

J7Viﬂdimmﬁla umu S1.Ns.571 to 579 are
I e M Firene: licants in Oche73/93
Retired,, II Firemen, 3PP| cants in /93

S.No, PTJ 17449,
Ammapalayam, Salem,

579.

|
Marayee hmmel,
W/o Late R.Thangamutinu,
Retired,, Driver 'B' Grade,
S.No. P 9437, 60 Z, 33h,
5.K.C.Read, Erode-638 COS, |

580,°

Kousalye, :
581 W/n Late C,Ponnusemy,
°  Retired,, Cuard 'A%,
Spl. S.No,15313, 30,
LIC Nagar, Meolapeiavam FeDle,
Erode-2. :

| . « JRPPLICANTS,
oo .Contd./-



L

- E,Remen, $/0 E.Semi - .
) Retired.,“DI‘iVBr 'C", : ) ’ |
SBZ.  §,No, P 4242, Edethottethil -
g House, P.0,Kadalundi Nusgzram,
Malappurem District,
Pin-676 312, Kerale.

- K.,Remen,:S/s Chandu,
- 583, Retired,, First Fircman,
: S,No, P 7147, Vakeeri
Meethal House, F.0-,
Palath, (vie)Kakkodi,
Pin - 673 611,

Mrs.B.Sarojini,m.o'L te Si,KiBladiaechelam
2] Middle Street/ ? " 1 ,.No, 580 t, 584

£1d Nidemangalanm ' Stet0, 08U 1O are
Nidemangalem Pu0. - spplicants in 0.A.74/93,

1584

o L.Vasudevan Nair,
585, °S/e N,Gopalan Neir, Retized,
) . Gpard 'h', S,Nn,7519,
- "Somhalayam®, C/c Gtatien
-Master, Vaniyamkalan .0,
‘Malspuram District,
Pin - 679 336G,

M.Kutty Malu,
S/n Lete M.R.Senkaran,
~Retired., Driver,

. $,No,5707, Madathil House,
Eremlladem Veyal, P.0.
Rrakkinar, Kozhikode,

Pin < #9893 028 (Steff MN;.1373%)

586,

SRR M.Schuthan Nair,
. 58%  .5/e M,Krishnen Nair,
: - Retired,, Guard 'A?,
Kariyatkunl House, ™
Nearakode, P.0.Keezhariyvor,
Kozhikode - 673 324,

S ~ KeNo.Sankunni Menon, S1.No.585 to 588 are
" BRN, S8/6 V.Madhava Menon applicants in 0.k.75/93,
Retired., Driver ?H‘, - .
S,Np. 6966, Rohini Vihar,
P.0.Chettipedi, Fin-676 213,
_ ~=m=,Parappanangadi, Malapuram
o T

;E§§$ District,
r _ :

E BN
ot *;fJ P K dkappan,
' 895 S-&éP enan, Retired.,
i » Firdhdh 'ARf, S.No.P 8177,
: i :

§§Qévath House,
sP“ «étiYallur, )
Lfcmt. _ " Jees APPLICANTS,

’ '0 . .Contdlo/_




s 74 *8

ﬁ.MoJanU, .
W/o Late h.M.Thendan, §1.30£5?9/53590 are epplicsents
Retired,, Loco Shunter, n 0.R.76/93.

S.Ne,P B1R3, '

kdhikerimanemal House

P.O0Ariyallur -~ 673 3%4.’

590,

.. C«KsVeleyudhan, ’
594 Retired., Shunter/CHTS,
*  Muzhithottu Parembi,
Eest of Cemethari keed,

Cochin =« 13,

PoMlKumaran' b N =4 .
592, Retired., Driver, 1ﬁ.09a;2;/gg?92 ere Bpplicants

Southern Reiluay,
Puzhekkal House, : -
Mudeppalore, (Via) o
Rlathure, Palghat District.
M.Moses,

: Retirsd 'O Grade/Susvc/CLd,

593.  Methai College,

Mammeth Vayel , )
Pattathanem, auilon‘ - fo

d .

V,Rriunan,

Retirce¢.,, Oriver 'B'/QLN,
594 , Karmaleyem,

Pattathenam, Quilon,

P.Mercita S1,No.593 to 595 are
W/o Late éhri Dominic Ssbestien, applicants in 0.h,78/83,

595, Retired,, Oriver "RUJULM,,
Pathen Parambe,
Near Transpnrt Office,
Quilone

; MeKeGanesean,
598, S/e M.N.Krishnemoarthy,
29, Rasmanujem Street,
Kallukuzhi, Trichy-2C,
Retired Guard/Special Gra#a,
Southern Railuvay.

- M.MS.Thengepregasenm,
597 S/o Michel, 2 k/4-8B,
* First Strest,
Annal Nager, Malligeipurem,
Trichy-1., Retired Driver ‘A
Grede, Southern fsiluay.

: RiI.Vincent,
53R 5/0 E.J.Rmbruse,
R 27, Poonthottam,
Kemp's Toun, Trichy,
Retired Guard/Speciel h Grads,
Southern Railuay., veo APPLICANTS,
V oooCDntd./-



599,

600,

601.

sdz.‘

663.

604,

605,

V,Subramanian

S/o E."enkatraman,

21, Thondaman Colony,.
Netar Factory Road,
KeK.Nagar Post,
Trichy-21, Retired
Passenoer Guard,

o Ralluay.

3 Antony,

S/0 Sovrimuthu Pillai,

41, Malliyapurvam,

Maln Read, Trichy-1,
Retired,, Shunter 'B' (l:ade,
Southern Railuvay.

R.Gopalan,

S/o D Ranaghardrar,

125, Mariemmar Koil Street,
Pcnmalalpatty, Goldan RDLK,'
Trichy-4, Retired,

Passenger Guarda, Scuthern
Railway.

f.KeSrinivasarn,

0/0 T.V.Krishnasemy, -::
131 EdSt Chittrs. StI‘EC Uy
Srirapgem P.0., Trichy,
Retireo Guatd/Sreciel
Grade, Scuthern Ral]uoy-

'R #lagarsamy,

5/o Rengasamy Naidu,
328/B, Railuey Coloay,
Trlchy-ZU Retired Laco
Shunter 1R Grade,
Southern Railuay -
(Trichy Division).

M, Issae Chelliah,

$/0 S.Mapuel (ldte),
Retlved 'A! Giede Guard,
Southern Railway, 19,
.Keela Kesa dtreet,
Beemanagar,’T;ichy-1.

S.M. Kasim, :

S/o Sheik Masthan,

39/8/17-E, Innamthar

Thoppu, Tennur Poet,
.Jrichy-17, Retired Drlve:,
'P*Efpde, SOUbhE“] Railuey.,

M. &Undé&am, S/o Naga Pl]’&lq

=n36, ‘ %al Bazaar Strect,

gnnuﬂ'Pmst, Tr1chy—17

£ Rétkred*Dﬁlver/B G:zgue, .

< JF

... RPPLICANTS
«..Contd,/-




607,

608,

609,

610,

611,

612.

f13,

614.

E,Abdul Razak,

S/o PMohamed Esuff,

55, Mcolekollel Street,
Tennur Poet, Trichy-17,
Retired Shunter/B Crade,
Southern Railuay,

I. Innasimuthu,

S/o Inresimuthu,

Kalkothenur Villege,
Purothavkudi Post.-621 307
Ilénga Kuchi, Trichy Qictzi:zt
Retired Oriveyr/ B hLrace,
Ssuthern Railway.

S.Ruben Gregory,

S/o D.T,A.Sundarem Pille’,
5/A, Convznt Ryad, -
Contonement, Trichv-1
Retired Guard/Special Grede,
Southern Railuay,

M,Kareem Baig,

S/o0 V.Munveer Beig,
Np.13, Pensioner atisst,
Kujapet, Trichy-1,
Retired Guerd,R Grade,
Qouthern Railuay.,

Q.Antonisamy,
$/o S.Deraisemi Pillet,

"7-B, Llst Street,

Dergisemgp@taa; -
Ttichy-1, Retired Uriver,
B Grede, Southern Railuay.

T.R.Ethirajan,

5/s Thiruvengadathan,

53, North Chithre 'Street,
Srirangem, Trichy-g,
Retired Passenger Guerd,
Southern Railway,

K.A.Raghavasimhan,

5/0 C.Ananthacharier,

1, South Devi Street,
Renganagar, Srirangam,
Trichy-6, Retired Guard/
R Grade, Southern Reiluay.

S.Murugesan,

S/o K.Subramanian, _

Plot No.5, Thaimanevar Street,
lyyappa Neger, Trichv-21,
Retired Passenger Guerd,

~Seuthern Railuay,

«»» RPPLICANTS,
oo.CDntdn/—



AOI 77 [ B

R.Viswanathan,
" S/e N.R.Radhekrishnan,
~ 615, 5., Sasthe Street,
Baleji "‘Nives, Ayysppe Nauar,
Trichy-21., Retired Guard/
Specias Grade, Southern
Railway,

Gergld Eduerd Rodriques,
€1¢. S/e Gereld Eduerd,

24/A Ardhi Bheguen Street,

Tendrsl Nager, '

KeKosNager Fost;

Trichy--21.

. R,Rengasamy,
617. 9/o Ramasamy Kevender,
' 62, Railway Celeony, .
Bells Ground,
Trichy-1., Retired,
Shunter B Grace,
Seuthern Railusgy,

- P,Raman, S/n Pitchsei,
619, 118, P2ris Meloupserai,
' Trichy-1, Retired.,
Eireman/A Grace,
Southern Reiluay,

- G.Sethuramarn,
61, S/o Gopalsamy Naidu,

' Crauford Reilusy Calony,
Trichy-20, Retired
Driver/k Grade, Southerr’
Railuay.

S.Thangeraj,

S/w M,Sebastian,

5/24, Thirunagar,
Penmalei, Trichy-4.
Retired. Shunter/s Grace,
Southern Railuay.

620, -

: D,Devadoss Alfred,
€21.  S/o B.P.Devasirvatham Pillet,
© 137, Muthureja Street,
Mudaliar Chatram, Trichy-1.
Retired Guard/Passenger,
Scuthern Railuway.

S,Antenisamy,
622, S/o Sanjeevi Neidu,
- T4, B/1, Thanamani Culiny,
M“BC}'-;::EQ\"J.‘:":\Samypuram,. Trichv--7,

¢ 7 "Refired Oriver, Scuthecrn
: Rai1@i§§, ... APPLICANTS
)

...Contd,/-



623,

625

E26.

6274

623,

630,

€631,

| (. Te 78 e

' 3,Krishnan, |
5/0 T.E.Sarangapani Neidu,

61 n~gevethi Amman Koii atrwet,

‘Srlrancam Trich —6,

Reti- ed Guard/& peciael Orade
‘SOutheIn Reiluay,
'T.V.Naganathan,
136, North Chithirai -
St ePt; Srirangam,,
'T-ichy-6, Retired,
\Guard/R npec1al Grlade,
Scuthern Railuway. |
R.NarayanaSamg, _
187, Chitrel Street,
Srirangam, Trichy-6
Retlred Suard/B Gv1de,
‘Southern Railuay.

‘ |
‘K.N.Subramanien,

Nerth Chithirel Sfrest,
Srirangam, Trichy-€
Retired Cuard/R Giade,
‘SGUtheLP Railuay.,

L+«M«Rangenachan,
S/o T.Lachumanar,

“1 Kandi 5+reet,
Srlraugam, Trichyv- 6
Retired Guard/B GIadP
Snuthern Railuay. |

S.R.Yamunachari,

S/u T. Hengasuamg Thathacuawler
B3, Uest Uttra St

reet,
Srlrangam, ‘Trichy-6,
Retired Guard/A grade,
SonUxaxn Rall\day. |

|

s, Veerappan,
5/0 G.Soundarara Pillsai

143, Main Road, |
San01llandapuram, |
Trichy-1. Retired Driver/

A Special, Southern Railuay.

A.M.Joseph, S/o A. Ambrobe,

B Ne .18, Pattakara Sﬁreet
'Palakkarai, Trichy-=1.

Retired Guard/A .
Scuthern Railuay. |
\

S.h. Adalka¢asamy !
S/o S,krul P11181,|

‘26 Sekkadi Street,

Palakkaral, Trlgby-
Retired Guard/B,
Southern Relluay. i
| .

\ C |
7N -

|

|

l
I

)
{
|
|
|
|
|
|
|
|
|
|
|

|
l
l

... HPPLICANTS.
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632,

633..

634,

63%;

636,

637,

639,

GSI;}

PO

Yok
e,

0079..

‘ K.R.Seivarengam,

No.48, Palayakavil Street,
Palakkarai, Trichy

Recired Special Greds Guexd,
Southern Railuey,

C.Antunyeamy,

S/e P.S.Chinnish Udayar,
15, Sugeadoss Mandy Street,
Babu Road, Trichy.2,

k.Syed Jaffer,

S/e Syed.ﬂhnmad,

6, North Suankarea Street,
Near Bahu Rogd,
Trichy-8, Retirad Uriver/
A, Southern Railuay,

V,Periyasamy,

5/c GeVeithialingam,

32, Kazapettai Lins,
Bazaar ‘Street,

Trichy-1, Retired Guarc’
A, Southern Railvay,

V.Rlagirisuanmy,

$/o N.S.Vssracusmy Naidy,
8, Dcctor Issac Lane,
Sangiliandepuren,
Trichy-1, ®etirsc Gocds
Guard, Southern Railvay,

S,Abdul Subhan,

S/0 Shaik Bahjca, |
38, Sathyamoorthy Street,
Senthannserpuram,
Trichy-4, Retired Guard
R Grede, Southern Railuay,

H.BRmmer Basha,

S/c Md.Hassain, 23-A,
Varathamasemet Street,
Sangiliandapuram, _
Trichy-1, Retired Driver/
A., Southern Railuay,

D.Dhanapal,

5/o R.Durairaju Chettiar,
15, Kajapettai Main Road
Trichy-1, Retired Guarﬁ/ﬁ,
Southern Railuay,

~w2eAbraham Lo+h,

VeM:Ke Lolony,

it House Road,

Toll Gate,

20, Retired Driver/
thern Railway,

Ne B
Tr
?

s+ APPLICANTS
ceo .J‘ﬂtdo/-

¢
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A.Ramu,
641 §/o Appsvu Kerukachi,

* 69, Neuw Street,
Blkakedai, Contonement,
Trichy-1. Retired Driver,/
B, Southern Railuay

R.Kaliemcerthy,
642, 3/o K.Remasamy, 1,
Kannagi Strest,
Subramainisnuram,
Trichy-20,, Retired
‘ Shunting Driver,
Southern Reiluay,

M.Daraisam
643, s/ V.Naruzéamuthu,
23-C, Arna Nagsr,
- Subramsniapuram,
“ Trichy-ZD.z Ret:rad
Driver/#, Southern Reoilue,,

o R.Mazharul Hag,
644, /o S.Bhcul Razek, 24,
3yeda Mohamed Rouwtfer Streci
. Beemenagar, Trichy-1,,
‘ Retired Guard-R, Southern
Railuey.

A.knthony Loulis,
645, S/w C.RArckiesani Pillz’,
91, Keele Pedayachi Street,
Near Eda Street,
Palakkarai, Trichy-1
Retired Guard/A, Southern
Railuay-

: . P.Venkatesan

646, S/o C.Perumal Naidu,

65, Highways Cclony,
Subremaniepuram, Trichy-20,
Retired Driver/ﬁ Spl.,
Southern Railuay.

. K.Meenakshisundaram,
647, | S/o M.Kumerasamy P:illai,
‘ Si, Annamalei Street,
Erode, Retired Guard-A,
Southern Railuay,

P.Arputham, S/ A,Peter,
47-8, Annen Iilem,
648, ‘ Rzad Nagar,
' Suramangalam Post
Salem-3, Retired 6river/
B, Southern Reiluay
v/

ess RPPLICANTS
.--Contd. /""



K,Periasamy,

S/e E,Kolandan, 23,
VOC Street,
Kollampalayam,
Ervde-638 002,
Periyar Oistrict,
Retired Guerd/k,
Southern Railuay,

649,

V,Palanisamy,
S/e N.Velu Peknadi,

650,  10/92-C, Nanjundepuren Rouwc,
Podanur, Ceoimtatcre Cisicict,
Retired Guarnd/R ¢§1.

Southern Railuay,

R.Venkatachalam,
c51. /e 'K.Ramasamy “dayar,
*  117-A1, 01d Pagnur,
Remjee Nagar Post,
Trichy-8, Retirec 3nuntor.-
Briver, Scutherr Raiiuay.

S,Sowsaimary,
8/o0 G,Saveriinuthy

652, ’
5/218, Muthukulem Villens,
N.Kettupatti Post,
Via. Ramies Nager,
Trichy-9, Retired Trives/
A, Southern Reiluay,

. A.J.Ramenathan,

653, '3-A, Pachaimepps Mudali Streat,
Kumbakenam, Thanjavur District
Retired Guesrd/A, Southern
Railuay: ’

Kofbdul Wahh,
- §/0 Khader Shaw Routher
654, 32, Periyar Street,
- Subremaniapuram,
Trichy-20, Retired Shunter/
B, Seuthern Railuay.

S.CGepalan,
655, 5/6 R.Grinivaesan,
64A-C, Railuay Quarters,
Kumbakonam-612 001.,
Retired Guerd, Southern
Railuay.
Jfﬂf?ﬁfgéntiagi,
686 §/dvInnasimuthu,
jf'Qs,’fVaIkﬂﬁhﬁhgor,
p/é:’ PiretRaku™d Post,

o Uia.Elangékuriohi,

. Trichy Bigtrict, Retired
L F}r%mé%/8;550uthern A h‘ S
%N Rbiluay, - ... APPLICANTS.
Jn\*\{/ y / //.I‘/‘1 . o(’c. ntd. /"'
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657,

658,

659,

660,

661,

662,

663,

A.Jac annathan,

s,/s A.Rraklyam, 11/4,
Sgvariarkoil Street,
Woraiyir Post,

" Trichy-3 Retired
‘Fireman/A, Seuthern Railuey,

5.kbdul Kereem Sehib,
S/w Sheik Ahmed, 73,

Trichy-17, Retired.;
Speciul Diteex/F
Southern Railuev.

R,Soundarerajulu,
5/o G,Rajemanner Naxdd,

25, Generel Bazzaxr Stiety,

Tennur Post, Tricny-i7
Retired Guarvd/hk Specicl,
Seutherr Railuev.

- R Vairaperummal,

S/0 Ramasamy Piliel,
28, Krishnapurarr,

Centval Bazar, Tennur Puat,

Middle Street, Tharanei.r;

Thanjavur Roed, Trichy-8,

Retired Drivei/C,
Scuthern Railuay.

M.&ivasubramanian,

S/o S,Menickam Piliai,
House Ne.20/C-1,

knna Nagar,
Subramanispuram,

Trichy-20, Retired Shunter/

B, Scuthern Railuey.

P,Padmanathan, -
S,/o0 K,Farthasarathi,
.21/3, Poonnaiy= Celany,
Devaraya NagerT,
Trichy-21, Retired Mail
Cuard/k.Spl. Southern,
Railuay. :

S,Md,Mahboob Ali Khan,
£/o k Sher Rli Khan,
16/5, Fourth Street,
Renganagar, Trichy-21
Retired Pessenget LUSLD;
‘Sguthern Railvay.

S,Dekshinamocrthy,

5/o0 K.Somasuncarain Fillai.
17, E.B.Tolany, Khajemelal,
Trichy-23, Retired<Guard/A

Southern Railuey.

... APPLICANTS

...gontd,/—




fr V Krlshnamurthy,

'665. S/n C.Venugopsl Reju,

14, Kumaran Street,
Nelakaikandarkottal,
Trichy-11, Retired
Guard/A, §outhern: Reilvay.

R.Amelanathan,

5/0 Reysppa Asariyar,

70, Krishnamoorthy N;gar,
Meter Factory Road,
Trichy-21., Re.*red driverv
R, Southern Railuav,

666,

ToKe Rajegopalan,
667, S/o T.V. Krishnasamy Iyengar,
fe 2, First Street, Kallulw<hi,
Illupur Road, Trichy-zo
Retired Passpnger Guard,
Southern Reiluzy.,

K.Karumbairem, : ‘ 81 .N¢,596 to 668 are
66 _S/a S,Kumbalingam ~illsi, applicanis apn 0.K.79/93,
* .46-B, Ramakrishna Negar,
Ka11ukuzhi Trichv-20, _
Retired D*lver, Scuthprn
Railuay,

" G,Kuppussany
660 $/o Gevinde Asary,:

*  6/R, Samynethan Street;
Melakalkandhar<ottal Pust,
Trichy-11., Re<ired DrJVP“/
A Sruthern Ra‘luay.

T U Arunachalan, -
g 5/0 T.h.Venkatachalam Pillal,
670, s56-A, Mudalier treet,
Uurwvur Fost, ;‘1chy-5.,
fRetired Guard/?
‘Southe:n qalluel

R,Krishnasamy, '
671. 5/0 P.Ramassmy dyyangar,
3, SrinlvaSa Piilai Street,
Near Satyanarayana Temple,
West Mambalem, Madras = 600 G533
“Retired Passenge: Guard
. Railuay,

o TR amdsén 'Néicker;

< 97 lai Maicker,

: t St-eet,

&P pk Vil age,
iﬁﬂﬂﬁgﬁghgnu', Tricry Distvict.,
¥' Retipgd FA reman, cythern

\S

\@garug, | | | | :::éoﬁ§§L}EANTS.




673.

674,

675,

675,

677.

673,

67§°”

6¢0,

.. P4,

K.M.Abdul Najeeth,

S/c K.Thangemeera Mohiceen,
B.249, B.H.E.L. Tounship,
Ranipet-632 406, Nevth Azcot
Oistrist, Retired Shunter,
Southern Reilway,

N.Krishnasamy,

S/e Nerayanasamy Pillai,

27/3, Sakthi Vinayaoar Strear,
Crauford, Trichy-12,

Retired Driver/R, Ssuthsrn

Railuay,

G.Amirthalingam,

S/o M.Ganapaihy,

Periyar Strect,
Kelakalkandarkcttei,
Trichy-11., Retired Drivsr/A,
Scuthern Railuay,

S.Andrevw, §/¢ 3. Samized,
Guru Illem, 3rd Stiraet,

-E4E.Colony, Mahelajapuran,

Villupuran, Ssuih Rrcot
District,, Re+irad Tassenaer
Driver, Southkern Railuay,

T.Rergasamy,

S/8 3,Thangavely Psari,

25, Syndaram Pillai Thottan,
Edainalaipacti Fulher,
Trichs-12,, Retired Shurtes,
Southesn Reiluay,

M.Gevindaraju,

S/o0 Mutrukrishna Ne idu,
Nathersa;alliVasal,

Samyaar “hoppu, House No, 37,
Trichy-8, Retired Shunter,
Southern Railuay,

A.hbdul Raraman,

-8/6 G.hkbdy: Kareem,

6/8, Jalla. Pakkiri Street,
Medurai Rozd, Trichy-8,
Retired Dr:ver/Specisl Grads,
Southern Relluay,

K.Ra*agonal,

S/o 2.Kristnasary Naidu,
99, SIMCO solaony,
Edaralaipat:. Puythur,
Sundarém Pillal Ttottan,
Trichy-12, Fetited Shu:ter,
Southern Ra:lway,

esec. APPLICANTS.
gquOﬂtd./—
¢




681,

682,

683,

686,

607,

"".. GS (]

G ¢Kuppusamy Nalcker,

S/o M.Gengethare Naicker,
69, Illengao Street,
Pinmalaipatty, Trlchy-
Retired Shunter/B
Southern Réiluay.

C.Andi, S/e Chinnaiyan,
N,Kuttappattu,

Ramjee Nagar Post,
Bmbedkar Nagar, Trichy-9,
‘Retired Shunter, ¥
Southermn Railuay,

A.M.Skill, S/o E,.3wvill,
124, Crauford Colony,
Crauford Trichy-12.,
Retired §hun1er,
Southern Raiiusy,

S,Abdul Kareem, -

S/o Shaik Ibrahim,

56/p4, SLngarathropu
Trichy-l Retirec fhhunter
Driver,/s, Sonthern Railuay,

J.Issac, S/e R,J2seph Filiey,

36, RéghavaChary Street,
Semblaﬁ Post, Perambur,
Madras-605 311 Peviied

- Driver/Spl. Scuthern Railuay.

_ R.Gopalakrishnan,

: S/O Sopotllc‘\ll"h .f‘r’ ?-:v
Sethurame Pillai ﬂolony,
Trichy-20, Retired Shunter,

";Southern Ralluay.

N, Jayaraman,
§/¢ N.K.L.Naresa Ryyar,

9%-C, Narasimma Rchary Coleny,
Nanjikottai~Road: “hanjavur -
613 001., Retired Fass, Cuard,

Southern Raiany.

M-\Riuaoseph’!S/o D.A QSGU
QGBBwF"Dh , 8-AR, Vecanzayeagum

.
%
S

#a3 cuth&r Remlua,.

S’KﬂRa“l o

\@bvi\_ S/Uﬁﬁgé.Sadaya Mudeliaz,

(2
¢ & ~7 7 Tadk Street Vth Line,
/Q‘\f'fpp@ Nag 5

/Mendiyar Colony,

‘I1ei Neyar, Velar Rzau,
Ihanjavur Retired Gurrd/A

V/Southern Reiluay.

*. . RPPLICANTS.
«sContd, /-



690.

651,

692,

694,

655,

6C &,

687,

v/

R.Uelaxutham,‘

S/o R,Annamalei,
12/VI 2364, Pookkara
Vasthe Neu Street,
Thenjasur - 613 001,
Retired Driver/A
Southern Railuay,

R.Murugaiyan,

S/o Remasamy Konar,

Nenin Nagsr,
Udayemarthrndapuram Pcsi,

- 614 706, Thircvthureiponaud,
Taluk, Retired Guzrd/C,
Southern Railuay,

R.Gopulekrishnan,

S/a K,Ramanujam Naidu,

Plot No,19, Rbraham Fandither
Nagar, Via, Sivaji Nazar,
Thanjavur - 1,, Regired
Driver/A, Southern P2iluay .

P.Srinivasan,

S/o Pscheiyappa Mudaliyear,
112, B/4, Mudalivar Strent,
Mudaliyar Chethiram,
Trichy-1, Retired Guard/A,
Southern Railuay,

G,Kalyenasundaram,

8/0 M,Gcvlindasani Pillal,
Mocppanar Street,
Pmmanpetei, Vedigpuram Doy
Pin.- 613 205, Thanjavur
District, Retired Guard/A,
Southern Railuay,

KeSanniyasi,

S/c Kesave Padayachi,

18, Kamper Street,
Senthaneerpuram, Trichy-4,
Retired Driver/C,

Southern Railuay.

KeSankaranarayanan,
S/o_U.Lnganathan,

C.99/R, North East Extension,
7th Cross, Thillai Nager,
Trichy-18, Retired Guard/Spl,
Scuthern Railuay,

S.Periyasamy, S/o0 Sangiii,

Docr No,59/9, Mudaliyar

Chetram, Muneessarsn Koil
Street, Tiichy-1., Retirecd

Driver, Southern Railuay, - Cvee
'-'o;acontdb/—

APPLICANTS




638,

699,

700,

701,

702,

703,

R TR P IR TR T R B 55 i AP PR s g ot + &
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KeNandegopal, -

S/o \.Krishr.asamy,

43, Brindavan Street,

Indire Nager, LIC Colony,
Trichy-21,, Driver/k.5pl.
Retired, Scuthern Railuay,

T.Re.Balesubramanian,
S/o Rathinam, 168,
North. Street,
Tiruvaiyeru 613 20¢
Retired Dr.ver/k
Southern Railuay, .

S.Nasthan,

S/o R, Bebu Sahib,
Retired Passenger Oriver,
Southern Reiluay,
Meenkara Street, Ternur,

P.Gourisundaram,

S/o S,Periasamy, 105-4,
Nanickapuram-Nadu'Street.
Melapuaur, Trichy-1,,
Retired Guerd/A,

Southern Railiwvay.
T{Ramachérdrdn,"s

$/o M,Thangavelu, 5,

Bharathv Dasun Street,

Kilpérumpakkam, =~ ¢ .% . .
Viilupurem - 6065 602,
Retired Uriver/Ba
5Q0thern Railuay:

p;Géneéén,“

S/o Packri Theuar,
2/257, Teluk Office Road,

Yhituthureipoondi 614 713,
Retired Driver/A,
Southern Railuay,

'-V{Arumugém;jS/d'Véiyapuri,

Palaniyandavar Koil Street,

Inamkolathur, Trichy District,

Retired Shunter, Southern
e Railuay,

coes APPLICANTS

[ % ) .Contd 0./-



906,

708,

709,

710,

711

7j2m

7134,

714, -

.. BB,

V,Velu,

8/0 Vaiyaspuri,

Frethiyur, Iniyanur 'Road,
House No,33, Trichy-9,
Retired Shunter,
Southern Ralluay.

., 9,Merimuthu,
707.

| 5/. M.Singara Padayachi,
2”'/@, Railway Coldny,
Kallukuzhi, Trichy-20,
Retired ahunter,
Southern Railuay,

P,Memundy,
'S/o Pelaniyandi, 47--A,
Mudukkupatti,
Pudukottai Rlad

Trichy-20 Rﬁtlred Shun,tL,

Scuthern Railusy.

T.Innasimuthu,

S/o S.Thomas, 13,

West Mariyanathanuvam,
Dindigul, Retired Shunter,
Southern Railuay, "

‘Ah,Sevarimuthy,

fS/o Rrulappan, 9/5,
N.M.Caliny 6th Cross,
Trichy-20, Retived ~nurtfr'
Soutnern Ralluay,

A Nuthusamy,

-S/o B,Thanariksvander, 31,
AiB.S.Colﬂny Pudukotteai
Réed, Trichy-20, Retired
Shunter, Southern Railway,

-8, Palanlyandi -
s/o Sataiyan, 31/3,

‘Palaniyandavar Koll'Street,
- Innamkolathur, Trichy Bistrict.

Retlred ShUnter, Southern
| ¢ Reiluay,

'V M.Arumugham

S/o Kuthian eliae Maleayendi,

4/93, Paleniyendaver Koil
-Street, Innemkolathur,
,Trichy. Retired Shunter,

Southern Ralluay. :

“5 ‘Kandasamy',

8.0 Subbaraje Gavander

‘Kadechanallur Post,

42; Eest Thottipelayam,

fErode 6, :Retired Shunting
V/Drlver, ﬁouthern Railway,

L N )

LI 2 2N ]

APPLICANTS

Contd./~
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715, V. Thlag?rajan’ _ R
‘ s/0 Venketschalam. | - S
136, R.M.S8.Colony,
Nanjeekottai Rozd,
Trichy - 6, Retired Drlver/
k $pec181 Southern erluey.

716, F4GsRouse, S/0 Semuel Rouso,
35, Kenadi Street,
Subremenlapurem.

Trichy - [0,Retired Sthte
Southern Rolluay.

7. RV, Ponnalyan, '
5/0 R.Vedivelu, 14-F,
Saint kntony's Uhurch ion:,
Negepattinam = 517 0061
Retired Driver/A,
Southern REIlUPy-

S),Noss¢ 669 to 718 are

718- ' NeRejamenickam, licants in 0,F, 80/93 .

$/0 Nersysrnesemy Pillei, 8PP
18, Nethaji Street,

Kamere japurem,

Rajakilpakkam Fast,

Madres - 600 073

Rotired DrivGr,

500th°rn cilus Ye

By Acch?te Shri KeSubba Rin, .{n O.k.Nos, %95 to 403/91,
5%7/90,416/90, 320/92 298/52" and 377/92

' By kdvocrte Shri R.Bheskeren ih O.koNos, 44/93 to 76/93,
By huvocete Shri FeShiven Mitied in Ouk.Nos. 77/93 & 78/93,

By kdvoucete Shri Vijcyen veysn in U.k,Nos, 79/93 & 80/93

Versus .

1e Chairmen, Respondent = 1 in O.k.Nos,
Reilw®y Board, 395 to 403/91, 79/93 80/93
?\’;Lj}.lag?azpn' Rt"s”ﬂ”ubht - 2 in D ‘\ NOS. 57/90
, * ' 416/30,320/92, 298/92 377/92 ohd

44 to 76/93.

24 The Union of Indie Reshondent = 1 in O.k.Nos, 57/90,
represented by the 415/90,320/92,298/92,377/92 and
Secretary, . 44 to 76/93

/¢£h3335¥?y rilueys, and Respondent - 4 in O.k.Nos,

/Q$ a4&w\é 395 to 403/91,

Sesce RESpOndents.

Contd,/-



6.

0

..90.. ‘

Upnion of India

through . the Generel
Maneger,Southern Reilusys,
Perk .ouwn, Madras - 3

The Chief Personnel Officer
Southern Railuay,
Park Touwn, Medres - 3

Divisional Railuey

Maneger,Socthern Reilwe ya,

Mysore.

Senior Pivisicnel

§BreRBIR IR 10800
Palghat

The Divisional Personrel

-0fficer,Southern Reliluay,

Madurei Division,
Madurai, ‘

The Divisicnel
Superintendert,

Southern Reiluey,

Divisionel Office,Pelghet.

"The Division2l Reiluey

enager,
Scuthern Reilury ,
Bengeivure,

Respondent = 1 in O.h.Nos
77/93 end 78/93

Respondent - 2 in 0.FR.Nos.
195 to 403/91,79/93 & 80/93,
Respondent - 3 in O.F.Nos.
57/90,416/90,320/92,298/92,
377/92 =nd 44/93 to 76/93.

,Respondent - 2 in 0.h.Nos,
77/93 and 78793

Resnondent - 3 in 0.k Nos.,
750 4o £03/21,

Reennvdent - 4 in O.kJNos,
c7/97,416/90,320/92,298/92
and 377/92

Respandent - 3 in 0. .No,77/93

nWeerandaznt - 3 in O.k.No. 78/93

Rezpondent - 4 in O.A.Nos.
L4195 ¢ 76/93 |

Resnondent - 5 in O.&.Nos, -
320/32,298/92 and 377/92,

3 00

(By kdvocate Shri K.R.,D.Kerentt for Shri k.N.Venugopela
Gouds, Reiluey Rdvocete for rispondents in all the

epplic?tions). .

4

. e0w COntd/—, .

.. Respondents,
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ORDER OF THE FULL BENCH

Shri Justice V.S. Malimath, Chairman:

These cases have been placed before the Full Bench as per
the directions made by the Chairman by his order dated 23.10.1992
in exercise of the powers conferred by Section 5[4]‘[d] of the
Administrative Tribunals Act, 1985, after transferring the cases
of the Madras and Ernakulam Benches and clubbing them with the
cases of the Bangalore Bénch.‘ The reason for thé reference is
the conflicting views taken by differen t, benches, one vieQ having
been taken by the Ermakulam Be'nch in its order made in application
K-269/88 dated 20 14,1990 and a oontrary view taken by the Prmc;.-
pal Bench and the Ahmedabad Bench in O.A. No.1572/88 and O.A.
Nos.351 to 423/88 respectively. We shall now proceed to state

brieflyl the relevant facts as follows:

2. The applicants in all these cases are employees of the Indian
Railways serving in_different. Divisions as Drivers, Guards, Shun-
ters, etc. who belong to the category called the running staff.

-The applicants retired from service between 1976 and 4.12.1988.

They have in these cases prayed for di'rections to the respondents

"to grant them pension and other retirement benefits by taking
into accbunt running allowance not exoeedlng 75% of their may.

The respondents oppose the applications coritending that rmning

allowances not exceeding 45% of their pay can be taken into acc-

/’*‘J’é’uﬁ"”cﬁ‘for computing retlrement benefits to those who have retired
RE e
r befo'ie\ ’4 «431979 and not emeedlng 55% of the running allowance.

3\

:;*'3 <_ \‘

‘t;or\thos\e rétlrlng after 1.4.1979. To appreciate the rival oon-

X -\ te{rg‘mns" }.t éls necessary to advert to the relevant prov1s1ons
‘s" Z \
_% \ ’::govemmg“the applicants conditiorsof service in regard to pension

\.& NN~
8’ ot Aetlrement benefits. : ¢
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3. . In pursuance of the recommendations of f‘.he Third Pay Comni-
ssion the pay scales of the employees of the Indian Railways
including those of the running staff were revised with effect
from 1.1.1973 by the rules called 'Railway Servants Revision

of Pay Rules, 1973'[hereinafter referred to as the 'Revision

\
of Pay Scale Rules'] made by the President in exercise of the

powers conferred by the proviso to Article 309 of the Constitution

of India. It is enough to state that there was . considesrable

increase in the sul‘)stantive pay ?f all the members of the running
staff. So far as the grant and guantum of pension is concerned
the same is regulated by statutory provisions made under the
proviso to Article 309 of the Constitution. Pension and other
retirement benefits depend upon the average emoluments that the
retiring employee was drawing before his retirement. Statutory
rules govern xx determination of average emolument for grant
of pension and othér retirement ‘benefits. The relevant statutory

rules that were in force when |the revision of pay scale rules

came into force on 1.1.1973 are extracted as follows:

13544, [C.S.R. 486] - Emoluments and Average Emoluments: The
term ‘“Emoluments’, used in these Rules, means the emoluments
which the Officer was receiving immediately before his retirement
ard includes:- '

[a] Pay other than that drawn in tenure post;

[b] Personal allowance, which is granted [i] in lieu of
loss of substantive pay in respect of a permanent post other
than a tenure post, or [ii] with the specific sanction of the
Government of India, for any other personal considerations. :

Note: Personal pay granted in ili'eu of loss of substantive pay

in respect of a permanent post other than a tenure post shall

be treated as personal allowance: for the purpose of this article.
Personal pay granted on any other personal. considerations shall
not be treated as personal allowance unless othgrwise ‘directed
by the President.
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[c] fees or commission if they are the authorized emoluments
of an appointment, and are in addition to pay. - In this case
"Emouments" means the average earnings for the last six months
of service; -

(d] acting allowance of an Officer without a substantive
appointment if the acting service counts under Rule 2409 [C.S.R.
371], and allowances drawn by an Officer appointed provisionally
substantively or appointed substantively pro tempore or in an
officiating-capacity to an office which is substantively vacant
and on which no Officer has a lien or to an Office temporarily
vacant in consequence of the absence of the permanent incumbent
on leave without allowances or on transfer to foreign service;

{e] deputation [duty) allowances;

[f] duty allowances [special pay); and

[g]{i] For the purpose of calculation of average enbldnents:
Actual amount of running allowances drawn by the Railway servant

during the month limited to a maximum of 75% of the other emolu-
ments reckoned in terms of [a] to [£] above. '

[ii] For the purpose of gratuity and/or death-cum-retirement
gratuity: The monthly average of running allowances drawn during
the three hundred and sixty five days of running duty immediately
preceding the date of quitting service limited to 75% of the
monthly average of the other emoluments reckoned in terms of
items [a] to [f] above drawn during the same period.

Noté: In the case of an Officer with a  substantive appointment
who officiates in another appointment or holds a temporary
appointment, "Ewmoluments" means:. '

[a] the emoluments which would be taken into account under
this Rule in respect of the appointment in which he officiates
or of the temporary appointments, as the case may be, or

[b] the emoluments which would have been taken into account
under this Rule had he remained in this substantive appointment
vhichever are more favourable to him.

2544-A, [C.S.R. 486-A]: Same as otherwise provided in Rule 2544-B

[C.S.R. 86-B]. In respect of Officers retiring from service
o=on=0r, after the lst November, 1959, the term '"emoluments' means
the /%nm which the officer was receiving immediately before
/\@‘;his-a: Hiasment and includes:- -
b/ & r NN

!

(7 fry ’
2 R
H

p N '
¥ [a]\cfs%_stantive pay in respect of a permanent post, other
)E&%ﬂ a tenure post, held in a substantive capacity;

T )X
), ﬁ;sonal allowance which is granted in lieu of loss
~ substantive pay in respect of a permanent post,
er than a tenure post; '

special pay attached to a post other than a tenure
post, when the special pay has been sanctioned perma-
nently and the post is a held in a substanfive capacity;




| i luments:
d]}[1] For the purpose of calculation of average emo :
With Eaf]f[ec]t from 1st September, 1962, save as otherwise provided
in Rule 2544-B [C.S.R. 486-B] one-half of:

i. the difference between the total emoluments referred to
in items [a], [b] and [c] above and tpe pay actually drawn
in higher officiating or temporary appointments;

ii. Special pay other than that referred to in clause [c] above.
iii. pay drawn in temporary or officiating appointments;

iv. personal allowance other than that referred to in clause
[b] above;

v. the difference between the substantive pay and the pay actu-
ally dravn in higher tenure appointment{s], whether held
© in substantive or officiating capacity, provided that ser-
vice in the tenure appointment[s], does not qualify for
the grant of a special additional pension.

[2] For the purpose of emoluments for [ordinary] gratuity and/or
death-cum-retirement gratuity. The difference between the average
emolutents in respect of items [a) to [d][1] above calculated
upon the last one year of service and the last substantive emolu-
ments as per items [a] to [c] above.

[e][1] For the purpose of calculation of average emoluments:
The actual amount of the running allowance drawn during the month
limited to a maximum of 75% of other emoluments reckoned in teris
of [a] to [c] and [d][1] above.

[2] For the purpose of emoluments of [ordinary] gratuity/death--
cun-retirement gratuity:- The monthly average of running allowance
drawn during the 365 days of running duty immediately preceding
the date of quitting service limited to 75% of the monthly average
of other emoluments reckoned in terms of [a] to [c) and [d][2]
above drawn during the same period.

Note[1]: If immediately before his retirement or death, an officer
has been absent from duty on leave with allowance CE his emolu-
ments for the purpose of calculating ordinary gratuity and or
death-cum-retirement gratuity should be taken at what they would
have been had he not been absent from duty.

Provided that the amount of gratuity is not increased on
account of increase in pay not actually drawn and that benefit
of higher officiating or temporary pay 1is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave,

Note [2]: In case where a temporary officer who quits service
after completing three years' service is appointed substantively
to a permanent post any time during the last three years of his
service the emoluments drawn by him after completion of three
years' service during the period he was not holding a permanent
post shall be treated as if drawn in a permanent epost held in
substantive capacity.




J‘T’W

-

> /:— I

-95-

2544-B [C.S.R. 486-Bl.[1]: If an officer holding a permanent
post 1n substantive capacity:-

[a] officiates in a higher permanent post [other than a tenure
post] or holds a higher temporary post [other than a tenure
post] borne on a cadre which includes permanent post on
the same time scale as the temporary post, continuously
for not less than three years, and retires or dies while
so officiating or holding the higher post; or

[b] is confirmed in such higher permanent post at any time during
the last three years of his service after having officiated
in that post continuously for three years or more.

his emoluments for pension in respect of the higher post for
any period beyond three years continuous service in that post
shall be determined under Rule 2544-A [C.S.R. 486-A] as if he
held in substantive capacity a permanent post on a time scale
identical with that of the higher post.

[2] For computing the length of continous service in respect
of the higher post under clause [1), all kinds of 1leave all
periods during which an Officer officiated in a permanent post
or held a temporary post on identical or higher time scale and
the time spent on deputation and foreign service shall be inclu-
ded, provided that it is certified that but for his proceeding
on leave or serving in other post or going on deputation or
foreign service as the case may be, the Officer concerned would
have officiated in or held the higher post.

[This will take effect from 1st september 1962].

2544-C [C.S.R. 486-C] - In respect of Railway servants quitting
service on or after the 15th June, 1968, "emoluments' shall mean
the '"pay" as defined in Rule 2003[21], which the Railway servant
was receiving immediately before quitting service. Provided
that the benefit of higher officiating pay for [ordinary] gra-
tuity/Death-cun-retirement gratuity will be given only if such
pay was/would have been drawn continucusly for a period of not
less than 22 days. "Average emoluments' shall mean the average
of the emoluments as defined above calculated upon the last three
years of service.

In the case of running staff emoluments for [ordinary]/Gra-
tuity Death—cum-retirement gratuity will alsc include the monthly
average of running allowance drawn during the 365 days of running

~>duty. irmediately preceding the date of quitting service limited

to . 758~ of the emoluments as defined above. For the purpose of
cadcwlatwn of average emoluments the actual amount of the running
allowance ydrawn during the month limited to a maximum of 75%
of other emoluments as defined above shall also be taken into

account; - }ié

i}
Noté[1]' If a Railway servant, immediately before his retirement

or dea’th /setc., has been absent from duty or on leave with allo-
ok /

'_v«.\ ,

&
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wances [including leave preparatory to retirement]) or on foreign
service or having been suspended but reinstated without forfeiture

of qualifying service, his emoluments should be taken at what
they would have been had he not been on such leave or foreign
service or suspension,

Provided that the emoluments shall not’ be increased on acc-
~ount of increase in pay, not actually drawn ard that benefit
' of higher officiating or temporary pay is given only if it is
certified that he would have continued to hold the higher officia-
ting or temporary appointment but for his proceeding on leave.

(2] Pay drawn in tenure appointments will ccunt for persons
governed by the Railway Pension Rules, 1950.

It is clear from Rule 2544[g] that one of the camponents that

constitutes average emoluments is the actual amount of running
~allowance drawn by the Railways servant during the month, limited
to a maximum of 75% of the other| emoluments reckoned in terms

sub-clauses _
of y[a] to [f] of the said rules. The expression ‘emoluments'
used in the rules includes pay and some other allowances. When
the revision of pay scale rules were promulgated and brought

into force with effect from 1.1.1973 in the light of the recommen-

dations of the Third Pay Commission ,no steps were simultaneously

taken to amend the statutory rules regulating grant of pension.

Persons retiring after 1,1.1973 who had received the benefit

of increase in pay in accordance w‘ith the revision of pay scale

rules were entitled to claim compuﬁation of their pension taking

into account the revised pay amd the actual amount of running

previous ’
allowance drawn during the /month limited to a maximum of 75%

of the emoluments which included the enhanced revised pay. On
21.1.,1974 the Railway Board by their letter No. PC III/73/RA

directed as follows:

"The question of revision of rules for the regulation of
various allowance consequent upon the introduction of Revised
Pay Scales under Railway Services [Revised Pay] Rules, 1973 is
under consideration of the Board. Pending final decision, there-
-on, the Board have decided as under:- -

XY | :
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[i] Treatment of Running Allowance for various purposes in case
of Running Staff:

The existing quantum of Running allowance based on the pre-
vailing percentages laid down for various purposes with
reference to the pay of the Running Staff in Authorised
Scales of Pay may be allowed to continue.

[ii] Payment of Incentive Bonus:

The payment of Incentive Bonus to various categories of
Railway employess at present eligible for the same, may
be allowed to be paid at the existing hourly rates laid
down for each category based on their Authorised Pay Scales.
2. The payments as above will be provisional subject to adjust-
ment on the basis of final orders."
It is clear from this order that pending decision to revise the
rules regulating grant of pension, the existing quantum of running
allowance based on the prevailing percentage laid down for various
purposes with reference to the pay of the running staff in various
scales of pay was allowed to continue. Thus the limit of 75%
prescribed by ‘Rule 2544[g}{i] was directed to be continued.
The expression 'authorised scales of pay' in the context of the
revised pay scale rules which came into force on 1.1.1973 has
to be understood as pay authorised by the statutory rules that
were in force on the date of the order, 21.1.1974. The order
dated 21.1.1974 did not, therefore, in any manner affet the statu-
tory prescription requlatingcomputation of emoluments and average

Wﬂolunents contained in Rule 2544 for the purpose of grant of
P T S,

G _"_ ‘ 7 ! /‘//\
‘w"y @9/ -~ ret\i.{e‘% benefits. Any decision to modify the same w>uld have
/

( ‘ i'e?ffect\\c(inl when the relevant statutory rules are amended in

read as follows:



"The question of revision oif rules regarding treatment of
Running Allowance as pay for certain purposes consequent upon
the introduction of revised pay scales under Railway Services
[Revised Pay] Rules, 1973 has been under consideration of this
Ministry. It has now been decided that the existing rules in
this respect may be modified as follows in the case of Running
staff drawing pay in revised pay scales:

i. Pay for the purposes of passes and PTOs shall be pay plus
40% of pay. |

ii. Pay for the purpose of Ieave salary, Medical attendance
and treatment, Educational Assistance and retirement benefits
shall be pay plus actual amount of running allowance drawn
subject to a maximum of 45% of pay.

i _
iii. Pay for the purpose of fixation of pay in stationary posts,

Canpensatory [City]) Allowanbe , House Rent Allowance and

rent for Railway quarers shall be pay plus 30% of pay.
2. These orders take effect from 1.4.1976.
3. The payments already allowed on provisional basis in terms
of para 2 of Railway Ministry s\ letter No. PC III/73/RA dated
21.1.1974 for the 'period from 1.1.1973 to 31.3.1976 shall be
treated as final.
4. The above has the sanction of the President.

5. Hindi version of this letter will follows"

The limit of 75% of the actual amount of runninc allowance drawn
in the preceding month for the purpose of computation of emolu-
ments for quantifying pension was reduced from 75% to 45%. The
statutory rules prescribing the maximum limit of 75% were, however

not amended.

4. But as the authorities threatened to give effect to the
Railway Board's order dated 22.3.1976 in preference to the statu-
tory rules Shri Dev Dutt Sharma and other aggrieved persons chall-
enged the Railway B‘oard,'sorder dated 22,3.1976 in the High Court
of Delhi in C.W.P. No.915/78. Consequent upon the establishment
of the Central Administrative Tribunal with effect from 1.11.1985

the said case stood transferred to the Principal Bench of the
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Tribunal where it was renumbered as T No.410/85. The said appli-

cation was allowed by the Principal Bench by its order dated
6.8.1986 and the impugned orderof the Railway Board dated 22.3.76
was quashed. The respondents were directed to continue to make
payment beyond 31.3.1976 all retirement benefits in accordance
with the Railway Board's letter dated 21.1.1974 till such time
as the relevant rules in this regard are amended in accordance
with law. The Railway Board's letter dated 21.1.1974, as already
stated, 4id not affect the statutory rights requlating pension.
On a proper consideration of the order we have noticed that it
in terms states that the limit prescribed by the rules shall

continue until modified in accordance with law.

- 5. We should advert, at this stage, to another order made by
the Railway Board by which the statutory limit which was reduced
to 45% by the Railway Board's order dated 22.3.1976 was enhanced
to 55% with effect from 1.4.1979. This order also suffered from
the same infirmity from which the earlier order dated 22.3.1976
suffered it being in conflict with the statutory rules. It could
not, therefore, have the legal effect of reducing the statutory
limit of 75% fixed with relation to the ruming allowance by

Rule 2544[qg].

6. Shri M.C. Srinivasan and 23 others filed an application
on 4.5.1988 before the Ernakulam Bench of the Tribunal in O.A.
No.K-269/88 for a direction to grant them pension by adding runn-
ylng allowance upto a maximum of 75% of their pay for computation
r pension in accordance with the judgment of the Principal

No.410/85. During the pendency of the said application
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of the power conferred by Article 309 of the Constitution. By

the said amendment said rule g[f] and g{ii] of Rule 2544 were
amended firstly wiph effect fran 1.1.1973 reducing the limit
of running allowance for the purpose of calculating the average
emoluments from 75% to 45%. On the sane day, a further amendment

was made with effect from 1.4.1979 increasing the maximum from

45% to 55%. Whereas the first amendment was given retrospective
}
effect from 1.1.1973 the second amendment was given retrospective

effect fran 1.4.1979. For the sake of convenience we shall

extract the amendments as follows:

"Subject: Amendment to Indian Railway Establishment Code-
Volure I ‘& 11, '

In exercise of the powers conferred by proviso to Article
309 of the Constitution of India » the President is pleased to
direct that Rule 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I & IT [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction Slips

No.428, 429 & 430 R.I. and 405 R.II enclosed as Annexures ‘A’,
1}31’ 'c! and D',

2. The amendment will be effective from 1.1.1973.

3. This issues with the concurrence of the Finance Directorate
of the Ministry of Railways.

4, Hindi version is attached.

. Sd/-[K.Venkatesan]
Director, Establishment [P2A]

| DA:As above ‘ Railway Board.
'NO.E[P&A)II-86/RS-15 New Delhi, dated 17.12.1987"
"ANNEXURE 'D'

ADVANCE QORRECTION SLIP NO.405 R.IT

RULE 2544

Sub~-rule g[i) and g{ii] may be substituted by the following:
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\

gli] "For the purpose of calculation of average emoluments:-
actual amount of running allowance drawn by the railway
servant during the month limited to a maximum of 45%
of pay, in the revised scales of pay".

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: the monthly average of running allowances
drawn during the 265 days of running duty immediately
preceding the date of quitting service limited to 453
of average pay drawn during the same period, in the
revised scales of pay."

[Authority: Ministry of Railway's letters No.PC II1/75/RA/1
dated 22.3.1976 as amended by letter of even number dated
23.6.19761].

EXPLANATION: The Rule 2544 of Indian Railway Establishment Code,
Volume II [5th reprint] has been modified through administratiwe
instructions issued with the President's approval effective from
1.1.1973. These instructions were necessitated by the introduc-
tion of the revised scales of pay recommended by the Third Central
Pay Qomaission. The purpose of this amendment is to give statu-
tory force to the administrative instructions with effect from
the sare date on which the instructions were issued. It is certi-
fied that retrospective effect given to these rules will not
adversely effect any employee to whom these rules apply.

53/ ~[K VENKATESAN |
Director, Establishment[P2A]
: Railway Roard."

"Subject: Amendment to Indian Railway Establishment Code-Vol.I&II.

In exercise of tne powers conferred by Proviso to Article
302 of the Constitution of India, the President is pleasad to
direct that Rules 1302, 1309, 1502 and 2544 of Indian Railway
Establishment Code, Voluwe I % TI [First reprint and Fifth reprint
respectively] be amended as in the Advance Correction slip No.437,
433, 439 R.I amd 407 R.II, enclosed as Annexures 'A', 'B', 'C'
ant: 'D' respectively.

2. The amendment will be effective from 1.4.1979.

3. This issues with the concurrence of the Finance Directorate
of,_the Ministry of Railways.

indi version is attached.
Sd/-[K. VENKATESAN)
Director, Establishment [P&R
Railway Board.

New Delhi, dated 17.12.87"
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"ANNEXURE 'D'

ADVANCE OORRECTION SLIP NO.407 R.II

RULE 2544
Sub-Rule g[i] and g{ii] may be substituted by the following:
gli) "For the purpose of calculation of average emoluments:-

55¢ of basic average pay, in the revised scales of
pay, drawn during the period;"

glii] "For the purpose of gratuity and/or death-cum-retirement
gratuity: 55% of basic average pay, in the revised
scales of pay, drawn during the period.:

AUTHORITY: [Ministry of Railway's letter No.E[P&M]II-B80/-
RS-10 dated 17.7.1981)

The Rule 2544 of Indian Railway Establishment Code, Volume
IT [5th reprint] has been modified through administrative instruc-
tions issued with President's approval effective from 1.4.1979.
These instructions were necessitated by the Government's decision
on the recomwendations of 'Ruming Allowance Committee [1980]".
The purpose of this amendment is to give statutory force to the
administrative instructions with effect from the same date on
which the instructions were issued. It is certified that retros-
pective effect given to these rules will not adversely affect
any employez, to whon these rules apply.

Sd/-[ K VITKATISAY )

Director, Establishient [P&A]

Railway Board."

The amendment to the statutory rules having been effected during
the pendency of the OA the applicants amended .their application
on 20.9.1989 challenging the two amendments in so far as they
were given retrospective effect from 1.1.1973 and 1.4.1979 respec-
tively. Thair principal contention was that they, as pensioners,
have accuired vested rights to receive pension in accordance
with the rules in force on the dates on which they retired and
that those rights of theirs cannot be taken away by the subsequent
amendments made to rules on 5.12.1988 by giving retrospecltive
effect to the same. This according to them is unjust, manifestly
unreasonanle and arbitrary and thus violative of Article 14 o

(&
v the Constitution of India. The Ernakulam Bench consisting of

-h
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Vice Chairman S.P. Mukerji and Judicial Member A.V. Haridasan
by their order dated 20.4.1990 allowed the said application,
quashed the notification dated 15.12.1988 to the extent the amend-
ment to the rules were given retrospective effect and issued
a consequential direction to the respondents to grant or refix
pension and other retirement benefits to the applicants as if
the amendament to Rule 2544 had not been effected till 5.12.1988.
The clear effect of the decision is to declare??)nvl(;ui:hat portion
of the amendment which gave retrospective effect, preserving
the prospective effect to the amendment with effect from 5.12.1988
Therefore, those who retired befare 5.12.1988 were entitled to

count the runing allowance subject to a maximum of 75% of their

pay and allowances for the purpose of computing their pension.

7. The aforesaid decision of the Ernakulam Bench in O.A. No.K-
269/88 was challenged by the Union of India and others in Review
Application No.72/90. That Review Application was rejected by

a speaking order made on 25.7.1290.

8. Shri C.L. iallick am others in 0.A. X0.1572/82 and con: eﬂ
applications challenged the Railway Board's order dated 22.2.1976
and the amendments to Rule 2544 before the Principal Bench of
the CAT at New Delhi. They also prayed for a direction to campute
retiral and other benefits in terms of the order of the Railway
Board dated 21.1.1974. That application was opposed by the res-

/._.az,m,

, (/?ondem:s therein viz., Union of India represanted through the

o F =,

Chalzmal, Railway Board ang the General Manager, Nortnern Railway.

%
& It i L;urprlsmg that these respondents did not bring to the
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to Rule 2544 was challenged before the Ernakulam Bench and that
a decision has been rendered on 20.4.1990 striking down the amend -~
ment to the extent they gave retrospective effect. On the date
on which the applicants presented their applications before the
Principal Bench, the Ernakulam Bench had not yet rendered its
decision. But the Ernakulam Bench had rencdered its decision
long before the Principal Bench decided the cases on 23.10.1991.
The applicants were obviously unware of the decision. That nay
be the reason for their not bringing the decision of the Ernakulam
Bench to the notice of the Principal Bench. But the conduct
of the respondents is inexcusable as the Union of India was a
party to the proceedings before the Ernakulam Bencn. Thus the
Principal Bench did not have the benefit of the decision of the
Ernakulam Bench when the O.A. No.1572/A88 and other comnected
cases wers heard and disposed of on 23.10.1921, 2All these appli-
cations were dismissed repelling the challenge to the amendment
to the rules. The Principal Bench took the view that the vested
rights of the pensionerswere not affected by the amendment of
the rules on the ground that the total amount of pension and
retirement benefits thev would have received before the amendment
wae not reduced by the amended rules. Following this decision
of the Principal Bench avplications MNo.251 to 423/88 filad by
similarly situated persons bnefore the Rhmedabad Bench were 4is-
missed on 28.2.1992. It is surprising that the Union of India
which was one of the respondents before the Ahmedabad Bench did
not bring to the notice of th2 said Bench the decision of the

Ernakulam Bench in 0.A. K-269/88 to which it was a party.
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9. It is for the first time after all these Ccases were referred
to thz Full Bench, transferred and clubbad together that the
Union of India and other contesting respondents in these cases
brought to the notice of this Full Bench the fact that Union
of India has challenged the decision of the Ernakulam Bench in
SLP No.10373/90 filed on 24.7.1990. The counsel for the respon-
dents also informed us that the Special leave Petition and the
application for stay are pending and that the Supreme Court has
not granted any interim order staying the operation of the order

of the Erna%ulam Bench.

10. It was contended by the learned counsel appearing for the
Union of India and other contesting respondents in this batch
of cases that we should defer consideration of all these cases
and await the authoritative pronouncement of the Supreme Court
where they had challenged the decision of the Ernakulam Bench.
In this comection reliance was placed on the decision of the
Suoreme Court reported in ATIR 1986 SC 1323 D.K. TRIVEDI AND SOHS
V. AMBALAL JANIBAI PATEL AND OTHERS, That was a case in which
the Gujarath Migh Court had dismissed the writ petitions challen-
ging the validity of certain statutory provisions and directed
the petitioners to approach the Supreme Court as similar matters
were pending there. Tt is in these circumstances that the Supreme
Court observed that the course adopted by the High Court was
not correct and that if the High Court thought that the point
by the appellants was the same as was pending in the Sup-

t it ought to have stayed the hearing of the writ peti-

\r?;til the Suprexe Court disposed of the other matters.
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These observations, it is obvious, were made having regard
to the context and the circumstances of the case. What binds
the Tribunal under Article 141 of the Constitution of India is
the principle of law laid down by the Supreme Court. It is not
possible to understand the decision of the Supreme Court as laying
down the principle that if an appeal is pending before the Sup-
rene Court in which the validity of a particular statutory provi-
sion is challenged, that the Hich Courts where the same provisions
are challenged in other cases, shouldt defer consideration until
the Supreme Court tenders the decision. The question whether
the hearing of the case before the High Court should be stayed
awaiting the decision of the Supreme Court deperds upon the facts
and circumstances of each case. In the present hatch of cases
we are concerned with the valuable rights of the aprlicants who
have retired between 1976 and 19€8. These cases relate to re-
tirement benefits and any delav in disposal of these cases would
cause great hardship and prejudice to the old and retirgd pension-
ers. The SLP is pending before the Supreme Court frcxn‘ 24.7.1990
and the operation of the order of the Ermakulam Bench has not
been stayad. Fven then the applicants herein have not been given
the benefit of the decision of the Ernakulam Bench in regard
to computation of their retireament benefits. Having regard to
all these circumstances we do not consider it just and proper
to stay the hearing of these cases and to await the decision
-of the Supremns Court.

11. On béhalf of the applicants it is contended that w2 should

’Lne

disposz of these cases in tine light of the decision off Trmakulam
Beren whicn has struck down the amendment to Rule 2544 to the
extent retrospective effect has been given affecting the rights

of the applicants. On behalf of the respondentsg however, it

4, is maintained that the Principal Bench and the Ahmedabad Bench
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having taken a contrary view and upheld the validity of the
amendments we should dismiss these applications following the
said decisions. 'They further contend that on merits the decision
of krnakulam Bench is wrong and that the view taken by the

Principal Bench and the Ahmedabad Bench is sound.

12. At the outset we must observe that the respondents are
taking advantage of their own lapse in not placing the decision
of the Ernakulam Bench when the Principal Bench and the Anmedgabad
Bench decided the two sets of cases where the same statutory
provisions were challenged. [t is well settled that a Division
Bencn is bound by judicial discipline to follow the earlier
decision of another Bench vide: AIR 1989 SC 1933 UnION OF InDIA
AND AnUTHER v. RAGHUBIR SINGH AnD OTHERS wherein it is observed:
“"we are of tne opinion thal a pronounceument of la& by a
Division Bench of tihis Court is binding on a Division Bench
of the same or a smaller nuaber of Judges and in order
that such decision be binding, it is not necessary that
it should be a decision rendered by the Full Court or a
‘Constitution pench of the Court."
1f only the respondents haa fairly placed tne decision of the
Ernakulam Bencih before the Principal Bench and the Ahmedabad
Bench, those Benches would not have examined the validity of
the impugned statutory provisions, the same having already been
struck down by the Ernakulam bench which had the competence
to do so. ‘The respondents are now trying to take advantage
of tne failure on their part of performing their duty of placing
the decision of the Ernakulam dench when similar cases came

et
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onsideration before thne Principal Dbench and Ahwedabad

he respondents had acted fairly and diligently,

isions would have been avoided.

¢l now examine tnhe contention of the respondents
rs of the Principal Bench and the Ahmedabad Bench
that

effect of declaring/tne impugned amendment to tne Rules

¢ .
QL to the extent that they give retrospective effect are valid.
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At the outset we would like to say that the applications filed
by the aggrieved parties having been dismissed by the Principal
Bgnch and the Ahmedabad Bench, those orders cannot be under-
sLood as declaring that the impugned provisions of the rules
are valid. The decision of tne Ernakulam Bench which gtruck
dbwn the amendment to the rules in so far as they gave retrospec-
tive effect is not an order in personem. The Ernakulam Bench
has held that under th; proviso to Article 309 of the Constitu-

tion the President has power to promulgate rules with retrospec-

tive effect. It, however, struck down the amendment of the

rules to the extenl they gave retrosaective effect on the ground
that it 1is arbitrary and violative of‘Article 14 of tne Constitu-
tion to deprive the pensioners of the rights which vested in
them as on the dates on which tney retired,by amending the rules
subsequently with retrospective effect. As the impugned provi-
sﬁons were struck down as violative of Article 14 of the Consti-

tution the legal effect is that the impugned amendments were

.

void ab initio vide DEEP CHAND v. STATE OF UITAR PRADESH reported

\
in AIR 1959 SC 648. Once a competent court declares a statutory
provision as void as offending the flundamental rignts conferred
by article 14 of the Constitution |that decision binds every

one and not merely the parties to the proceedings. The eflfect

of the decision of the Lrnakulam Bencnh is that the amenduents

giving retrospective effect was not in existence from its incep-
tion. In Black's Llaw Dictionary, 5th Edition, it is stated
that Judgment in Rewm is:-

“An adjudication pronounced upon the status of some parti-
cular thing or subject matter, by a trivunal having compe-
tent authority."

Ih Halsvury's Law of England, &4th Edition, Vol.l6 the meaning

of "Judgment in Rem" is given at para 1522 as below:-
\ "1522. Meaning of "Judgment in rem". A judgment in reu
V7 may be defined as the judgment of a Court of ®oupetent
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jurisdiction determining the status of a person or thing,
or the disposition of a thing, as distinct from the parti-
cular interest in it of a party to the litigation. Apart
from the application of the term to persons, it must affect
the 'res" in the way of condemnation, forfeiture, declara-
tion of status or title, or order for sale or transfer".
(Emphasise supplied)

As the decision of the Ernakulam Bencn declares the status of

the impugned statutory provision, it is a Judgment in remn.

4. ° As on tng date on which the Principal Bencn and the
Ahmedabad Bencn disposed of the applications before them the
amendment giving retrospective effect to the rule having already
been declared void by the Ernakulam Bench, Lne tribunal
cannot pe asked to strike downthe statutory provision which has
alreaay been struck down or declared as void by a court of compe-
tent jurisdiction. The orders of the Principal Bench and the
Ahmedabad Bench diswissing the applications cannot in the circum—
stances have the effect of putting life into the rules which
have already been declared void by the Ernakulam Bench. When
a statutory provision is declared as void or struck down, the
same can be revived by getting the said decision reversed
by way of review or on appeal to the higher court. The only
other way to resurrect such a provision is by resorting to appro-
priate amendment of the Constitution or modifying the statutory
provision as to render it intra vires. The Supreme Court has
held in AIR 1989 SC 1933 UNLON OF INDIA v. RAGHUBIR SINGH AND
OTHERS -

—aWnhere a statute is declared invalid in lndia it cannot

be~3pginstated unless constitutional sanction is obtained
éﬂ&gg*gézby a constitutional amendment or an appropriately

: \’ - s . . . -
el mow f41eNy version of the statute is enactéd which accords
g‘z’jt"’h ‘

éﬂﬁ}(’- n\gqglﬂétutional prescription".

i O ' . .
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iﬁ% > not ;q@ is not disputed that the Ernakulam Bench of the
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\ ;\ ompetent to declare the impugned statutory provi-
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\xx Vsibg 7voifl Zds offending Article 14 of the Constitution. Tne
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u/stafutory provisions declared void have not been shown to have
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been resurrected either by an appropriate awendment to the Cons-
titution or by suitable modification of the statutory provision
to bring it within the constitutional prescription. ‘The applica-
tion for review challenging the decision of the Ernakulam Bench
has been disamissed. Though an appeal has been filed against
the decision of the Lrnakulam Bench to the Supreme Court mno
decision has as yet been rendered by it reversing the decision
of the krnakulam Bench. 1t is admitted that the Supreme Court
has not so far stayed the operation of the said aecision. Hence,
we have no hesitation in holding that the order of the Principal
Bench and the Ahmedabad Bench do not have the legal effect of
resurrecting tne impugned statutory provisions which have been
already declared void by the earlier decision of the Ernakulam
Bench. In the light of our above findings it follows that there
is only one decision which holds the field viz., that of Erna-
kulawm Bench which has declared the impugned provisions as void.
As the decisions of the Principal Bench and Anmedabad Bench
do not have tihe effect of declaring the impuygined provisions
as valld, it follows that there are no conflicting decisions

requiring resolution of the conflict.

15. Assuming that there are two inconsisteit decisions,
we snall examine as to which aecision can be regarded as a prece-
dent binding in subseyuent cases. It is obvious that the Prin-
cipal Bench and the Ahmedabad Bench have rendered their decisions
witinout noticing tne earlier decision of the kErnakulam Bench.
In such a situation it is well settled that tne later decisiorn

rendered in ignorance of the earlier decision has to be regarded
as per incuriam and not binding on the court in a susbsequent
case. This principle has been succinctly stated in Salmond
on Jurisprudence, 12tn Edition, page 151 at para {5 as

follows: - ]
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"(5) Inconsistency between earlier decisions of the
same rank. A court is not bound by its own previous deci-
sions that are in conflict with one another. This rule
has been laid down in the Court of Appeal [Young's case
(1944) K.B. at 726, 729], Court of Criminal Appeal [R.
v. Power (1919) 1 K.B.572 {CCA)] and Divisional Court [R.
v. De Gray (1900) 1 Q.B.521)], and it obviously applies
also to the liouse of Lords. There may at first sight seem
to be a difficulty here; how can a situation of conflict '
occur, 1if the court is bound by its own decisions? At
least two answers may be given. First, the conflicting
decisions may come from a time before the binding force
of precedent was recognised. Secondly, and more commonly,
the conflict may have arisen through inadvertence, because
the earlier case was not cited in the later. Owing to
the vast number of precedents, and the heterogeneous ways
in wihich they are reported - or are not reported - it is
only too easy for counsel to miss a relevant authority.
Whenever a relevant prior decision is not cited before
the court, or mentioned in the judgments, it must be assumed
that the court acts in ignorance or forgetfulness of it.
If the new decision is in conflict with the old, it is
given per incuriam and is not binding on a later court."
(emphasise supplied)

.In Raghubir Singh's case it has been laid down that a decision
of a Bench of two judges is binding on the Division bench consis-
ting of the same number of judges and that, therefore, the prin-
ciple laid down by a Bench of two judges does not get reversed
or superseded by a subseyuent decision of a Bench of the same
number of judges. Applying this principle it has to be held
that what holds the field as a binding precedent is the decision
of the Ernakulam Bench and that the subsequent decision of ﬁhe
Principal Bench and the Ahmedabad Benchnave to be regarded as
per incuriam and not binding in subsequent cases. This being
the legal position the decisions of the Principal Bencn and
the Ahmedavad Bench have to be ignored and the Ernakulam Bench

decision alone should be regarded as holding the field as a

cedent in regard to the validity of tne impugned rule in

/ ¢
basis that the President has under tne proviso to
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Article 30Y of the Constitution power to promulgate rules with
retrospective effecL.}Tnis, however| is subject to the condition
that the rules do ﬁot offend any of the fundamental rights con-
ferred by Part III of the Constitution. Wnat the Ernakulam
Bench has done 1is to‘examine as to whether retrospective effect
given to thne amendmeﬁt violates Article 14 of the Constitution.
It has held that it does, on the ground that the vested rights
of the applicants in the matter of receiving pension and otner
retiral benefits navé been affected by the retrospective opera-
tion of the amwended rule. 1t is |well settled that pension is
a valuable right wnicn a Government servant earns. It 1s neither
jcnarity nor bounty. Goverament servant acquires right to pension
and other retirementibenefits on the date he retires from ser-
vice. Deprivation of such a valuable vested right after retire-
ment, 1in our opinion, 1s manifestly unreasonable, arbitrary
and therefore violative of Article 14 of the Constitution.
!
Tnat is precisely wnat the Ernakulﬁm Bench nas said in its deci-
sion. The Principal Bench and Aﬁmedabad Bench have not taken
the view that such vested rights can be taken away by a subse-

quent amendment to |tne rules by| giving retrospective effect

to tne same. Wnat they have said is that the vested rights
of the applicants bvefore tnem have not in any manner been cur-
tailed by the impugnea amendments to tne rules. By the revision
of Pay Scale Rules ghe pay scales |of tne wembers of the running
staff were ennanced with effect from 1-1-1973. Under Rule 2544
the members of the Running staff were entitled to computation
of their pay and retirement benefits taking into account tne
running allowances wiich tney were [receiving Subject to a maximum
of 75% of tneir pay and other allowances. Rule 2544 was amended

by notifications dated 5-12-1988 prescribing the maximum at

o
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45% from 1-1-1973 to 1-4-1979 and 55% from 1-4-1979 onwards.
those who retired from 1-1-1973 to 4-12-1988 were, in accordance
with Rule 2544 as it then stood, entitled to take into account
running allowance in the matter of computation of pension and
retirement benefits upto the maximum of 75%7 of their pay and
other allowances. As their pay was revised with effect from
1-1-1973 the limit of 75% had to be worked out with reference
to the enhanced pay and other allowances that they becaue
entitled to receive in accordance with revision of Pay Scales
Rules wpnich cawe into effect from 1-1-1973. Wnen the maximum
is reduced from 75% to 45% upto 1-4-1979 or at the rate of 55%
from 1-4—1979.it requires no argument to convince that the vested
rights of all those who retired between 1-1-1973 and 4-12-1988
in tne matter of receiving pension and retireument benefits were
adversely affected. The Principal Bench wnose decision has
been followed by thne Ahmedabad Bench hnas, however, held that
the amendment with retrospective effect has not adversely
affected the quantum of pension etc. What the Principal Bench
has done 1is to compare the pension one would get taking into
account the pre revised scale of pay immediately before 1.1.1973
and the running allowance limited to a maximum of 75% of pay
and allowances, with tne pension wnich ne would get after
1-1-1973 taking into account tne higner revised scale of pay
and the running allowance subject to a maximum of 45% or 55%
as the case may. We are coucerned witn persons who retired

VT
.

e betwee M -1-1973 and 4-12-1988 thereby earning a right to compu-
;"’:‘:Oﬂ\é‘g\\;pension in accordance with the statutory rules then
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D e i'n}"forcé;.;‘A;s{j by the time tney retired, revision of pay had come
{ e LA
4 { . /\,-- A . . ; . .
\C;\\ <§n$3 force4 it is the revised pay and the running allowance
. <~ faA) / A /'n.

N Ll . o i 4
\C:',"suujec;fﬁto a maximum of 75% of the revised pay and allowances

that was required to be taken into account. This rfight whicn




accrucd in their favouron their retirement between 1-1-1973
and 4-12-1988 was sought to ve affected by amending the rules
on 5-12-1988 with retrospective effect reducing the maximuu
limit of running allowance that qualifies lor pension. Wnen
the maximum limit of running allowance is reduced from 75% to
45% or to 55% it automatically reduces the pension and retirement
benefits that stood vested on the date of rétirement. It is
iupossible, therefore, to agree with the view taken by the Prin-
cipal Bench followed by the Ahmedabad Bench that the vested
rignt of the pensioners who retired between 1-1-1973 and
4-12-1988 in regard to pension and otner retirement penefits
have not been adversely affected by giving retrospective eftect
to the amended rules. We have, therefore, no hesitation in
nolding that the decisions of the Principal bencn and the Ahmeda-
pad Bench witn great respect are wrong and that the decision
of the Ernakulaas Bench is right. The Ernakulam Bench has, in
our opinion, rigntly declared the amended provisions to ‘the
extent they have been given retrospective effect as void as

offending Article 14 of tne Constitution.

17. As tne decision of the Ernakulawm Bench is in appeal before
tne Supreme Court we would like, in tne interest of justice
and to avoid multiplicity of proceedings, to direct that the
preseit applicanLS shall be bound by the directions of the
supreme Court and that the payments made in pursuance of our
directions in all these cases shall be liable to be suitably
ad justed.
1. For the reasons stated avove, all these applications
are allowed with the followinyg directions:

{1} The respondents shall recompute tne pension and
other retiral benefits of the applicants or tneir
L.Rs in accordance with Rule 2544 as was in force

b\/ vefore it was amended oy wotificationg dated
5-12-1988.
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(2) The arrears due to the applicants/L.Rs on the
basis of the recomputation as aforesaid shall

be calculated and paid.

(3) These directions shall be carried out within
a period of three months from the date of receipt

of the copy of this order.

(4) If the amounts due to the applicants/L.Rs are
not paid within the prescribed time’the amounts
due shall be paid with interest at 12% per annum
from the date of this order till the date of

payment.

(5) The applicants shall be entitled to costs at .
the rate of Rs.500/- in respect of each applica-

tion.

The payment of pension and retirement benefits
hﬁﬁ§§§§ per the aforesaid directions shall stand regu-
§$ed adjusted in accordance with the orders
ﬁM%.\\ &- C
IR {Q;rectlons as may be issued by the Supreme Court

1ua 1LP No.10373/90 against the decision of the

ﬁrna&ulam Bench of tne Tribunal in Application

AN
AN ‘7‘% / 269/88.
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IN He SUPREMB URT OF INIXA

. LWL\ 3’
CIVIL aPPELLATE J URL SIXCTION W

PETITDN FOR SPECIAL LEAVE T APPBAL -

1.

2.

3.

4.

( cIVIL) mEST)Q& Q‘lj 1994 .

Union of Indla

representad by the
Secretarv,e

Mn{Stry of Ral lways,

Rai lwavy Hhavan,

New Dalhi,

+Chal rman

'Ral lway Board,

Rall thavan,

New Belhi,

Union.'of Inda

through the General Manager,
5ciithern’ Ral lway,

Park '!bmj.

Madras ..3. .

nvisional Rallway Manaqar;
sauthern Rallway,

Mvsore.

(Aarisina cut of OA NoS,.57/90, 416/90
& 298/92) .

Te Divisional Railway Manager,
sauthern Railway, .
Bangaloro.

(Ari=ing cut 0£ 0, A, N0,298/92

8 02.




4

"son of shri R.Jayaram,

s 052 1S-A

Versus

Shri R.J Mahadevan,

aged about 67 vears,

Qard “A' spectal (Retlred

residing at 157, IVxh Cross, -

Nagappa Block,

Sl ram Puram,

Ban galora.560 021, ) .
(Aadsing out of oi§_9;57/90) . s ’RL{ Y
shod R.shivatah, T |
Retd r'ed‘ Qiard *A* Special

residing at No.1153,

'sri Ranga’, IT Maln Road,

S.No Colony, Yeshwanthmur,

Bangalora.5600 22.
(Arlsing out of 0.A. Nou416/90) . S 1723 }%
shri sattu Rao, e

Son of Late SN,sriXkantal ah,

aged about 63 vears,

Driver Goods MR 753,

S.Raf lwav, B;ngalore

(Retired ), No.1362, Sth Main Roaq,
IInd Stace, B Block,

Rajajinagar, Banmalore.560 Oy,

0.0.3
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4.5hei ReFoanderasn,

Son of Late F.w.Henderson,
\ sged about 60 years,
\ Driver Goods MR 603, 5. Rellway,
~ Bangslore(Retired) ,No.31,
N Pamp anager,Y sswanthgpur, .
Bangalere-22,
SeShad s Bheen gl ah, ' ¥,
swon of Chennaigh,
aged about 68 yeara,
Dxiver Passenger MR 80,
S Hqilm'?.ﬁymn Division ,
(Retdired), Ac Ae Colony,Negr New Reilway Colony
Shinmogs Town.

AX.GaSHﬂ.m&deud) by Lrs

{a) SmteS5.Rugamani, wify
ajed about 35 years,
/o Dooxr No.23,
§ Iind Cxoas Bassvanagudi,
Shimoga,Karnetsks Stete. : ,

(b} Bhri . Venk atasu, Son
aged about 33 years, ,
/0 Toox Noe23,11 Cross Dusavensguds
Shimoges,Karnataky Stete. :
{c) Shri vBalkzinhng, Son
aged gbout 3V yeatrs,
o foor No.23 |
Il Croun Basavenegudi,
ShinogeKernateks State.

(d)Kumar Rupavets,Daughter,
sged gbout 28 years,
Ve Dour No.2d,
Il Cxose Basavanagudi,
Shimoga,Karngtaks State.

(e)Kum.Sharnabhang, Deughtes,
aged about {7 ysars,
R/6 Door No.2 3, A
Il Czoss Basevanagudi,
Shimuga:Xasnataky State.

~ ‘f’ sri Angnde, Son,
aged about 15 years,
o Poox No.23
i1 Craas Dasavanagudi,
Shisoga.Karngtake 5tate.

(g) Shek o Vi Jay sk umas, Son,
aged about 11 years,
o Doozr 8o.23
11 Cross,Basavanagudi,
Shimog,Karnataka Statse.

T.5hei Mehgnad sbbas,
son of Khalgnder Kheaiw _
sgnd about 62 years,Driver Mail, KR 426
Se Rudlways Araikere Divigion, (Retired)
Gopel Singh Querters,B.H.Road, Arsikers.

ooc&}ﬂ‘tﬂ,cgiu




R
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. 11.

shri EoNatarajan. '
son of Ekambaram. K, -

aced jbout 62 ve,rs,

Driver Mall MR 429,

SeRailw.y, Arsike e M vision,
(Ret‘!.re&. No.291, Kumaran

' N 1avam, Hagsan Road,

Ard kere.. 573 103,

shdl Subramanvy,
‘on of handl, aged ghout 59 yea:s.

Dd ver P ssen ger, S. Railan.

- arsikere i glon( Retired ,

G/o anthony, 15/A, R-ilway Quacters,
Ard kera, |

sri R.Pum shotham, ‘

S/o B.Ramachaidra Néidl.

agad about 63 vears,

i ver Pas-encer MR 715,
S.Rallway, Arsikere Mvidon,
(Retired, G/o R.shaskar,

No. 128/%, HUDD Colony,
Hhadravathd 577 01, |

s A.Peter,

S/o Vemthoxny, aged about 64 vears,
Driver Mall, MR, 139,

SeRallwayv, Ardkere mnivision,

(fRedred, I Cross, Hyscan Road,

oM



42

12,

13,

14,

1s,

C ~/*,D’ )5

Upper Line, Ard keve, R

-

Sri Kanakaraj, son of Ve2nthonv,

Major, briver Pas-enager MR 1016.
SeRallvay, Arsikere Dviglen,
( Red red) ¢/o Ry thony,

-
¢

Crang Dri ver, No..4, Rrilwav Q&'al‘ters_,
Ard kere,

sd Bheemsen,

/0 HMahadev,

4924 about 62 years,

?Jnvgr Pars«enqer MR 559,
S.Railway. Arslker_:e A visfon,
(Red red), Muthilymg Teample Roaqd,
Sth Cross, -lbad. Ne,r water Tank,
“han thinagax, Dadaballamur,

sl RLaksuninarayana,

S/o C.BeR naappa,

agad about 63 vYears, MR

Retd red Driver, 'p' /412

No, J,26, Attimaramma Tample Street,
Cottonpet, Bang.lore S3.

sti N.tannappa,

S/o Narad.mﬁaiaha

agad about 66 vears, i ves Goots
MR 571 S.R,ilway, Ard kere Avlsdon,
(Retred, sdthallt "111aqs,



16,

17,

18,

L gisE

Infront of Railwaly station,
Ulekre: Post, Arsikaue Tslu, ,

s Kesubramaniyam,

/o Kattamaxi,

aged about 59 vears,

Sounter MR 801,

SgRailway, 2rsi kere Division,
(Retd red), ITT Lruss,
Upper]ing, Hag=an Road,

Ard kera. 572 102,

sid Jani, S/o r.Khader,

aged atout 82 vaars,

Drdver Mall MR D 2, S.Rallway,
ard kere Dlvision (Ratired,
Tollur P.O., Thimuthalld,
~rol kere,

st H.VelaNMO

s/o Muthan,

aéad about 61 vears,

suntes MR 07, S.Rallwav,

rrd kere vl sion( Ret! red

No, 272, sd ysmamiram, ITI Cross,
Hagsan Roag; 2r« Xkere,

0.00.7

P
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19,

21.

22,

J-F- 9)5-I-
sH G.Indra Sind, o
s/o B#@gpal singg
aged gbout 66 years,
Driver Mail MR 101, S.Railway, |
arsikere Divislon,

( Red txred No.194/A.‘ Rai lway marterS.
Arsi kere. .

St N.Kd shnalah, son of aA.Miniya,
aced aboixglﬁs years,

Dd ver ~‘é‘9_assmger MR 408,
S_mthemf Railw;‘.'. Arsi kere Division,
(Retd red), G/o N .K.Mandhar,

No. 49/A, Rallway Quarters,
ArSikere. |

shri Kempa, son of Mufd.yappa.

aged about 63 years,

Shunter MR 48, S.Rallway,

‘Bmr Diviston, (Retired

Bellary Camp, Near Plagie.Ama Tample,
Bl ur,. o .
st K, Son of Varadalah,

aged about 64 years,

Drf ver Passenger MR 18,

S.Railway, Arsikere Division
(Retirod), Arsikere O visdoen

No. 221, 9th Cross, RLcht slda

Hassan Road, Arsikergs

o..eo.cs
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23, ' Sri P.Nara‘fanaswamV,

son of PonmqwamV. acged ahcut 66 yeaﬁ,

Nl ver Passenger MR 429,
S.Ral lway, Harihar Division,
( Retd xed) , Hassan Road, Dovn Ld ne,

Arsi kerae.

24: é‘iﬂ ‘swaminathan, sonof Chi nnappa,
aged about 584yea':$3o
‘Shunter MR 804, S.Rallway,
Arsi Kere 1 v ston( Retired) ,
Haséén Road, Down ldne; |
arsiXkere.
26, Sxi Rama, son of Bellazvy NarayanapPa,
aced about 66 years,
Dr ver Passenqer, MR 48,
S.Ral lway, C.Chajur mivisicn,
( Retd retn. Bellary Camp,
N ear Plagie Anma Temple, H‘ﬁxr- .
26. Su:l Pazal All Bal G
eon of Mrza n Bal G
agedabout 66 Years,
Driver Passan gar MR 382,
S.Ral lwgy, Shimoaa Dl“:ision.
( Retired , Tenk Mohalla,
6th Cross, Shimoga ™wWan.577 D1,
27. S Bheema Nalk,
son of Hamima Nalk,

a%d about 68 yeamp

...9.99

iy o™
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o {H -

Deiver Paasenger MR 363

SeRgilway, Avaikare Division,
(Ratired), /o Rtd.O.Besavanng Cowdas
Bedavana Avaragre PC

Bavanagere=3.

28, V.Bgbu,eon of Venkgtadpas
aged sbout 51 yesrs,
Shuntar MR 630; e R‘llﬁﬂ N
Arsikare Division(Retired)
/a.Govindaswany, Exetuniclp ol
PFresidant, k.M. fo atd,Kadur,
Chickemagelluzr Dietxict.

29, 5hai Lo vudungthen,
son of mnmgwelm
asyed about 67 ymars,
agﬁ.ztﬁ Pu.‘n;angnf "R 2‘::3
oHpddway, Bongalore City,
(Retized) yNo.103/3,1at Croes,
Gld Byappanshalll,Bangelore-3.

30.8hxd K« Subramany,
son of Kunargsusmy,
sged about 62 years,
shgn:;: Hﬁg‘lm . "
S¢ ol duay,Bangalore City
{Retired) No.23/8,12¢h Croes,
Megadi RogdyBangslore-23.

. e ShriodeDeniel (deed) by Lrs

“X/ (a) mtods Dantal, i e
z}ud sbout 83 yaars,
/e No.5/1, 'E* Street,
Hagadi fioad,
Sangalozae23,
v Kexnataks State.

Lontd/ eeses



32.

33.

4.,

3S5.

sid abul Khalsel, .
sonr of shalk Rahim,

aged abaut 63 vears,
Driver Passenger MR 216.

SeRallway, Bangalore G ty,

.(Reﬁred)- NO.“g. ISth Cross Road.

Maga®i Road, Banaalora.23,.
shri M.Venugopal, son of Mard,
aged about 63 vaars,

Drl ver Pas san ger MR 815,

Se.Ral lway, Bangalore M ty,

( Retd red) Noo124a, I- Main R0ad,
3rd Cross, Hanumanthamram,

S rampuram, Bangalore.2l.

shrd shalk ameer, |

san of Md, Salar,

aged about 66 vears,

Dri ver Passanaar MR 471

SeRal lway, Bangalore Qity,
(Retd red) ) No. 786, 6th Cross,
mmaepalva, Bangalora.30,

Ganaga Hs;uma, son of &naqathudu,
aged abaut 66 years, ‘

Driver Mall MR 31,

SeRal lway; Bangalore Clty,
(Redred, No.4/4, ITT Cross,
Dayangncanagas, su:a}nmxam.
Ban alore. 22,

.90011



36,

38,

®ri Basheey Ahmed,

son of Azeen Mot deen,

aded about 62 years,

Sshun ter MR 2';1. S.Ral lwav,
Bangalore QL ty,( Retd red),
No,3, SBM Colmnv,

B ndavananagax, S5th Cross,
Mathikera P.O.,, Bangalore.54,
s LNanjalah,

son of Lingalah,

aged about 62 vears,

D ver Goods MR 698,

SeRral lway, Yeswénthap.xr vision,

. (Retd red), G/0 MArumai,

No,.1075/8, XN ,Bxtension; Sth' Cmss.
¥eswanthamur, Bangalore.22.
shri K.Da®appa, son of Krishnappa,
aged about 66 ylear.su
Diiver *A' MR 377,
SeRal way, Yeswanthapir Division
(Reti red , G/o P.Anarﬂ, |
J.B.BXport, 6th Main, Industrial,
un.Urb Peenya, Bangalore.S6.
éiri A.P.mto, son of B.D.Anto,
aged-abu.lt 64 vears,
Dxi var Padsen ger MR 21‘7‘.
SeRai lway, Bengalore vy,
(Retirea s Noo.1094, Pineline,
III Cross, Y$Wanﬁ1a§:ti
Bangalorea, 22,

sveoll

e

#



40,

41,

42,

43,

- |-K- 1K

Shxi Syed Hameed,
Son of Qilam Jilant,
aged alﬁmjjt;\ss Years,
Shunter MR 759, S.Raflwa Yo
Yeswanthapur pivision
(Retited , G/o P.7.Stores,
oé to Rallway seation,
Yeswanthamr, Bangalore.24 .
hil A.Yesudas, son of AJAxoXvaswamy,
aged about 65 vears,
Dl ver Passenger, MR 510
SeRal lway, Banalore A ey,
( Rett redd N0,267, 4th sqare,
Mirphy Town/Hoysalancaar,
Ulscor P,0. Bangalore.se0 008,
shid Veera Radhavan,
Son of Muniswamy, aged aboyt 646 vears,
Dri ver Passenger MR 503,
S<Ral lway, Bangalore v,
Retd red No,1%, Brindavannagar,
Wxtension, Near 80 €e2t Road,
Mathikaze P.O., Banas lore. 40,
shri K.Subramaniyag,
8on of G.Kanni, aged abm‘t: 6S vears,
Iiver Passan cer MR 204,
SeRal lway, Bangalore Gl ey,
(Retired), c/0 Nataraj, No,79/a ,
Rallway Quarters, Yeswanthamz,
Bangalore. 22, |

*0, 13



45,

46,

47.

o ‘8on, of L Muru gesh,

. - b"‘-,\'
h - -7 B RIS
o . DY)
. ¥ . . &
- [ : '
SRR , y
oome e S . . -
. A . y
R TP . - . :
.o S Y - g -
) !

." Q’d MJNadarai,

aed about 62 vears,

Dxiver Passenger MR 4728,
SeRallway, Bancqalore A ty,
(Retired), No0.23/2, New No.111V/2,
9th Maln Road, Srixamapiram,
‘Banaalora.21, |

s M.mniswamy. son of Mirugesh,
aged about 62 years,

Driver Pascen ger MR 656,

Southemn Railway, Bangalore ot ty,
( Retired) .‘ No. 9/a, T Main,

I Cross, Hanumanthamzap,
Snramaparafn. Bangalore.21,

shrd A.amudnathan,

-Son of ALArokyaswamv,

aged abaut 65 vears,
Dri ver Pagsen ger MR 335,
SeRallway, Bangalore T{tv,
(Retd red), G/o Jam:d;.'
No.139/M, Railway Qiarters,
Yesanthamir, Bangalora.22.
shd T.A. Kelshnamardry,
s of T.C.avvaSwamy Pillat,
aged about 63 vears,
shunter MR 642, S.Ryllway,
Yeswanthapuy( Retd red-
eevsceld



48,

49,

S51.

)
- (-7 (ib /’/

6%h Flat, 4th Cross,
Mohankumarnagar, Yeswanthapur P;0:
Mathikere, Bangalore,

shri H.Honnatah,

‘son of Maricgowds,

aged about 61 vears;

ol ver Goods MR 610,
SeRallway, Yeswanthapir,
(Retd red) No.2, IT Main Road,
3rd Cross, B,KNaaar,
Yeswanthapir, Bancalore.?22,
shd N,amumat,

Son of Manmnarswamy,

aged about 62 vears,

Dri ver Passen gar MR 682, |
SeRal lwavy, Banqalore Cley,
Yeswanthmuy, Bangalore.22.
shd N,.Doralswany,

S of V.Narasimhuly Naiau,
aged abaut 75 vears,

shunter MR 213, S.Ral Iway
Bangalore Contoment{ Retd red)
No. 52.H/A, Lakshminaravanamira,
Stirampiram, Banqalore.2l.
shi K.Hanumai ah,

son of Thimmaravapva,

aged about §6 vears,

o oo‘o’ls’
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Driver,Nail MR 83 =

Se Rpdlweay,Bangelorae City,
(Rutized) ,No.S238/ AL N.Colony
Main foed,Ysawanthepur,
Bengalore-22.

S2.5hzd Hathew,son of Krighngn,

agad sbout 63 yaars,

Uriver Goods MR 66
Euﬂumng.?nwmthmuh
{Retized),No. 11,11 Main,

111 Qmﬁltﬁoﬁaﬂﬂﬂﬂiﬁ
Yaswanthgpuz,

Bangeloxe=22.

53.5hri AP arumal,

son of S.Arumugam,

aged about 64 yaaxs,

Bhunter,MR 447

SeAniluway,s Yonwanthgpux,
{Retired) Mo .69/6,

Raeilway Quadters,Yeowanthgpur,

Bangalore~22. ‘

54, Shred. 5”‘“‘“@*'
son af JeSubremgnyas Mudeliaex,
ayed gbout 63 years,
Drivax Passenger MR 772,
Bangaloze City,S5.Reilway,
(Retired) No.586/1,5¢th Main,
Basavanagar, Vibuthipurer Extesnsicn,
Bangaloze-27.

5%, Abdul Geffoor, _
aon of Oallary Abdulg Khadar,
aged about 62 years,lriver Passenger,
MR 387, 5«Rallway, Shimage Town
No.108,6¢th Croes,Bassvenagudi,
Shimoce Town=-577 2014,
(Arieing out of UA.Nc.288/92) . |
sossflnmpondants
. A diliared ofpaled 1. b as gy
p%i@ Lrs brought on record va. Lourt’s oxder mﬁabu lo—4-155)

pNed 48 Lo AsNoeT 0 9,

21/ —
ASSISYANT REGISTRAR.
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JSFMINAWCIVIL APPELLATE JURISDICTION P

L) NOS.5722-5724 OF  gxs4

- PEILITION 8

)7 WITH 779
_IN LOCUTAR PLICAT] 5 _NGS.4-6
lﬁ,pp.licatians f’or Stay with e Prayer for an’ ex-parte Urder )

tnion of Indig end Ors. ‘seglilo'n'e?-’s

Versus

!

sJeMahgdevan and Ors. Respondent g

- 5

CRDER DISHISSEBG SPECI AL
LEAVE PETITION AND VACATING
STAY.

25th dayof  July 199 7

¢
o
Engrossed by . SHRI C.V.Subbag Rao ¢ o
.k
Examined by Advacate on Record for the Petitioners
. .
Compared with SHRI
No. of folios Advocate on Record for
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